
List of cases which were e-filed during the month of NOVEMBER 2023

Court District Court Room Case Type Case Number Advocate Advocate email id

1 CENTRAL Suit for Recovery CS COMM-1458/2023 01.11.2023 R.K. TARUN 9811225854 31.10.2023

Suit for Recovery CS COMM-1465/2023 02.11.2023 9545141119 01.11.2023

Suit for Recovery CS COMM-1466/2023 02.11.2023 SUMIT VERMA VS MCD 9811161525 01.11.2023

OMP (I) COMM-171/2023 06.11.2023 9810239626 04.11.2023

Suit for Recovery CS COMM-1487/2023 07.11.2023 9811192957 06.11.2023

Suit for Recovery CS COMM-1495/2023 10.11.2023 9871897844 09.11.2023

Suit for Recovery CS COMM-1496/2023 10.11.2023 7011811261 09.11.2023

Suit for Recovery CS COMM-1498/2023 16.11.2023 9811756975 10.11.2023

OMP (I) COMM-730/2023 23.11.2023 ANISH BHOLA 9811452002 22.11.2023

Suit for Recovery CS COMM-1519/2023 24.11.2023 CANARA BANK VS AJAY KUMAR 9751624824 23.11.2023

Suit for Recovery CS COMM-1526/2023 25.11.2023 9810099445 24.11.2023

OMP(I)COMM-757/2023 29.11.2023 ANISH BHOLA 9811452002 28.11.2023

S.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis Hazari 
Courts, Delhi

RAMESHWAR FOODS VS 
KAPASHAN AGRO 

RAJESHKUMARTAR
UN@GMAIL.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

ICICI BANK  LTD. VS 
TILEKSHWAR YADAV 

HEMANT 
GUPTA 

JURIS@HEMANTG
UPTA.IN

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SATENDER 
KUMAR SINGH 

SKSINGHL16@GMA
IL.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration & 
Conciliation Act, 1996

UNION BANK OF INDIA VS. JYOTI 
CNC AUTOMATION LTD.

AJAY KUMAR 
BIDHURI

SMM2-
RLY@COFMOW.RAI
LNET.GOV.IN

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SHIB DASS & SONS  VS M/S SAI 
SALES CORPORATION 

DEEPAK 
KOHLI

KOHLI.DEEPAK@H
OTMAIL.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

HARI SINGH VS HDFC ERGO GIC 
LTD. 

AMIT KUMAR 
MAHIHAN

SAVLAWASSOCIATE
@GMAIL.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

RANDIR SINGH VS JAMMU & 
KASHMIR BANK LTD. 

BHARAT 
SINGH 

LEGALFIGHTERS16
@GMAIL.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SHRI MADHAV QUICK 
RESOLUTION VS STATE BANK OF 
INDIA 

SURESH 
CHATURVEDI 

SURESHCHATURVE
DI@YAHOO.CO.IN

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration & 
Conciliation Act, 1996

DCB BANK LTD. VS SURENDER 
KHUJANSINGH

ANISHBHOLA17@Y
AHOO.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

PRATAP 
CHANDRA 
RANA

pcrana44532@gmail.
com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

STATE BANK OF INDIA VS 
JITENDER KUMAR

SURESH 
KUMAR

SURESH.SHARMA71
7@gmail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration & 
Conciliation Act, 1996

TATA CAPITAL VS APS 
INTERNATIONAL

ANISHBHOLA17@Y
AHOO.COM
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1 CENTRAL

Suit for Recovery CS COMM-1539/2023 30.11.2023 9717099220 29.11.2023

2 CENTRAL 9 CS(COMM) 715/2013 09.11.2023 DCB BANK VS MURSALIN NA Na 08.11.2023

9 CS(COMM) NO1494/2023 10.11.2023 9871332204 09.11.2023

9 CS(COMM) 1499/2023 17.11.2023 7838381994 16.11.2023

9 EX(C0MM) 565/2023 17.11.2023 ANMOL KUMAR 7838381994 16.11.2023

9 20//2023 18-11-2023 9873330154 NA 17-11-2023

9 CS(COMM) 1514/2023 23-11-2023 SH.V.K. PURI 9811059395 22-11-2023

9 EX(C0MM) 571/2023 23-11-2023 9810168405 22-11-2023

9 EX(C0MM) 572/2023 23-11-2023 9810349698 22-11-2023

9 CS(COMM) 1523/2023 24-11-2023 9718089708 23-11-2023

6 OPM(I)(COM) 742/2023 24-11-2023 IDFC BANK VS ABHILAKH SINGH 9873347330 23-11-2023

6 OPM(I)(COM) 743/2023 24-11-2023 IDFC BANK VS VANSH TOMAR 9873347330 23-11-2023

6 OPM(I)(COM) 744/2023 24-11-2023 DCB BANK VS MAHENDER 981145202 23-11-2023

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis Hazari 
Courts, Delhi

BANK OF BARODA VS KAVITA 
GULSIA

NITESH 
KUMAR 

ERAMADV2000@G
MAIL.COM

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SH ANISH 
BHOLL 

ARVINDER KAUR VS NIVA BUPA 
HEALTH 

SH VINOD 
CHOUHAN

vinodchahandu2017
@gmail.com

M/S TARA SCIENTIFIC 
APPARATUS VS M/S SUPERIOR 
INDUSTRIES LTD 

ANMOL 
KUMAR 

akumar@knm.in

ANMOL 
KUMAR 

akumar@knm.in

Cont Petn BIJENDRI DEVI VS INDUS 
TOWERS 

[SH SANDEEP 
TOMER 

MUKESH AGARWAL VS VIJAY 
KUMAR 

puris_1@yahoo.co.in

CANARA BANK VS M/S S.K. 
ENGINEERINGH 

REKHA 
RESTUGI 

rekharuustogi@gmail
.com

M/S AVNG INFRASTRUTURES PVT 
VS MCD

SAVITA 
MALHOTRA 

mumadvocates@gma
il.com

STAR BIOMED PVT LTD VS M/S 
MAYKAR

SH.AMIT 
CHAWLA 

amitchawlaad@gmail
.com

SH MAYANK 
MAHAJAN

mayank_mahajan05
@yahoo.com

SH MAYANK 
MAHAJAN

mayank_mahajan05
@yahoo.com

SH ANISH 
BHOLA

Anish 
bhola17(&,yahoo.com
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2 CENTRAL

9 CS(COMM)  1532/2023 28-11-2023 9810168405 27-11-2023

9 CS(COMM) 1536/2023 29-11-2023 9718037056 28-11-2023

3 CENTRAL Suit for Recovery CS COMM-1510/2023 21.11.2023 R.K. TARUN 9811161525 20.11.2023

Suit for Recovery CS COMM-1525/2023 25.11.2023 99584303061 24.11.2023

4 CENTRAL EXECUTION EX(COMM)537/2023 01.11.2023 9811843931 05.08.2023

EXECUTION EX(COMM)557/2023 07.11.2023 ICICI BANK LIMITED VS. SATISH 9871040589 20.10.2023

ARBITRATION U/S 9 OMP (I) (COMM)-716/2023 09.11.2023 9811452022 08.11.2023

MISC. APPLICATION MISC.DJ-732/2023 17.11.2023 8802351181 16-11-2023

RECOVERY CS(COMM)1505/2023 20.11.2023 8826009919 LEXSUNRAJ.COM 10.11.2023

EXECUTION EX(COMM)568/2023 20.11.2023 9311307710 11.11.2023

RECOVERY CS (COMM)1512/2023 22.11.2023 9811161525 20.11.2023

M-EX 757/2023 23.11.2023 85271111869 22.11.2023

SPECIFIC PERFORMANCE CS(COMM)1516/2023 23.11.2023 9810134864 21.11.2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

Rajiv Manchanda Vs Petunia Beauty 
And Care Pvt Ltd

REKHA 
RESTUGI 

rekharuustogi@gmail
.com

CENTRAL BANK OF INDIA vs 
manoj kumar 

RAMRAGHVEN
DRA kumar 

RAMRAGHVENDRA
R@GMAIL.COM

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

303, Extension 
Block, Tis Hazari 
Courts, Delhi

NAGESHWAR SHARMA V/S 
DELHI URBAN SHELTER 
IMRPOVEMENT  BOARD

SKSINGH116@GMAI
L.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

NAVKAR FABTEX PVT LTD V/S 
SANJAY RAJORA

RPS LEGAL 
SULLUTION

INFO@RPSLEGALS
OLUTION

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

304 EXTENSION 
BLOCK THC

HDFC BANK VS. AAKASH SONKAR 
AND Anr

SH. RAJEEV 
KUMAR 
RANJAN

RANJAN.AND.COMP
ANY@GMAIL.COM

304 EXTENSION 
BLOCK THC

SH. 
AMRENDRA 
KUMAR

INDOLEXLAW@GM
AIL.COM

304 EXTENSION 
BLOCK THC

DCB BANK LTD. VS. MODH. 
SAHEED AND Ors.

Sh. ANISH 
BHOLA

ANISH_BHOLA17@
YAHOO.COM

304 EXTENSION 
BLOCK THC

ICICI BANK LTD. VS. RAJEEV 
SHARMA

SH. NIKUNJ 
PURI

advnikunjpuri@gmail
.com

304 EXTENSION 
BLOCK THC

SUPRAJIT ENGINEERING 
LIMITED VS. VINAY KUMAR & 
ANR

SH. SANCHAY 
MEHROTRA

304 EXTENSION 
BLOCK THC

M/S AKASH BUILDERS VS. UNION 
OF INDIA

H&A 
ASSOCIATES

HAIDER.ADV@GMA
IL.COM

304 EXTENSION 
BLOCK THC

RAKESH KUMAR GOEL VS. DUSIB 
& ANR

SH. 
SATYENDER 
KUMAR SINGH

SKSINGH116@GMAI
L.COM

304 EXTENSION 
BLOCK THC

MISC. APPLICATION IN 
EXECUTION

R.R FASHION WEAR LLP V/S M/S 
D. GOLD JEANS

SH. MANJEET 
SINGH

MANJEETSINGHME
T@GMAIL.COM

304 EXTENSION 
BLOCK THC

YOGENDER KUMAR V/S 
DHARAMPAL

SH. SAMEER 
DEWAN

SAMEERDEWAN123
@REDIFFMAIL.CO
M
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4 CENTRAL

ARBITRATION U/S 9 OMP I COMM 739/2023 24.11.2023 9811452022 22.11.2023

EXECUTION EX (COMM)-575/2023 24.11.2023 9810168405 21.11.2023

ARBITRATION U/S 9 OMP I COMM 751/2023 28.11.2023 7873347330 22.11.2023

RECOVERY CS (COMM)1535/2023 29.11.2023 9810092257 24.11.2023

RECOVERY CS(COMM)1542/2023 30.11.2023 9818093228 23.11.2023

ARBITRATION U/S 9 OMP I COMM 761/2023 30.11.2023 9811205567 28.11.2023

5 CENTRAL EXECUTION EX COMM-540/2023 01.11.2023 SWEETY BANSAL V/S MCD 01.11.2023

SPECIFIC PERFORMANCE OMP (I)  COMM-154/2023 01.11.2023 01.11.2023

EXECUTION EX. COMM-548/2023 02.11.2023 S C SINGHAL 02.11.2023

RECOVERY CS COMM-1476/2023 03.11.2023 ASHOK GOEL 98793815146 03.11.2023

EXECUTION EX. COMM-553/2023 04.11.2023 04.11.2023

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

304 EXTENSION 
BLOCK THC

DCB BANK LTD VS. NEETESH 
KUMAR ANR

SH. ANISH 
BHOLA

ANISH_BHOLA17@
YAHOO.COM

304 EXTENSION 
BLOCK THC

CANARA BANK VS. M/S GIFT 
PALACE

MS. REKHA 
RUSTAGI

REKHARUSTAGI@G
MAIL.COM

304 EXTENSION 
BLOCK THC

IDFC FIRST BANK LTD VS. 
SHALINI SHUKLA

SH. MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@GMAIL.COM

304 EXTENSION 
BLOCK THC

CANARA BANK VS. M/S SHREE 
KRISHNA ENTERPRISES

MS. VANDANA 
BHATIA

BHATIAANDCOMPA
NY1@GMAIL.COM

304 EXTENSION 
BLOCK THC

NATIONAL INSTITUTE OF VALUE 
EDUCATION VS. SHAKUNTLA 
DEVI EDUCATION SOCIETY

SH. SIDHARTH 
SHANKER DEV

SIDDHARTH.DEV@
DNRLEGAL.COM

304 EXTENSION 
BLOCK THC

TATA CAPITAL SERVICES 
LIMITED VS. SINGLE 
CONSTRUCTIONS

SH. VIKAS 
SHARMA

SHARMAVIKAS407
@GMAIL.COM

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

305 EXTENSION 
BLOCK THC

305 EXTENSION 
BLOCK THC

JAI SHREE GIRI RAJ ROADWAY 
PVT. LTD. V/S KOTAK MAHINDRA 
BANK LTD. 

305 EXTENSION 
BLOCK THC

RUKMANI POLYMER LTD. V/S 
M/S BRIGHT POLYMERS PVT. 
LTD.

305 EXTENSION 
BLOCK THC

MEKO AUTO COMPONENTS 
INC.VS MR. MUKESH GUPTA

IP@ASHOKALAW.C
OM

305 EXTENSION 
BLOCK THC

ANIL KUMAR BANSAL V/S KIRAN 
YADAV

DHEERAJ 
LAGWANI
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5 CENTRAL

RECOVERY CS COMM-1479/2023 04.11.2023 04.11.2023

EXECUTION EX. COMM-554/2023 04.11.2023 04.11.2023

SPECIFIC PERFORMANCE OMP(I) COMM-510/2023 06.11.2023 06.11.2023

EXECUTION EX COMM-560/2023 07.11.2023 9540197757 07.11.2023

SPECIFIC PERFORMANCE OMP(I)COMM-717/2023 09.11.2023 ANISH BHOLA 9811452022 09.11.2023

SPECIFIC PERFORMANCE OMP-1-COMM-719/2023 09.11.2023 ANISH BHOLA 9811452022 09.11.2023

SPECIFIC PERFORMANCE OMP-I-COMM-720/2023 09.11.2023 ANISH BHOLA 9811452022 09.11.2023

SPECIFIC PERFORMANCE OMP-I- COMM-721/2023 09.11.2023 ANISH BHOLA 9811452022 09.11.2023

EXECUTION EX. COMM-564/2023 10.11.2023 10.11.2023

EXECUTION EX.COMM-566/2023 17.11.2023 ANANT RAO 17.11.2023

SPECIFIC PERFORMANCE OMP (I) COMM-734/2023 23.11.2023 ANISH BHOLA 9811452022 23.11.2023

SPECIFIC PERFORMANCE OMP(I) COMM-735/2023 23.11.2023 DCB BANK LTD. V/S HAKIM ANISH BHOLA 9811452022 23.11.2023

RECOVERY CS COMM 1520/2023 24.11.2023 24.11.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

305 EXTENSION 
BLOCK THC

DR. BENNET FRANCIS V/S M/S P 
& P FOOD AND BEVERAGES

RAJENDER 
KUMAR

305 EXTENSION 
BLOCK THC

ICICI BANK LTD. V/S ASHOK 
KUMAR BAJPAI

AMRENDRA 
KUMAR

305 EXTENSION 
BLOCK THC

TATA CAPITAL FINANCE SERVICE 
V/S UNITECH

305 EXTENSION 
BLOCK THC

ICICI BANK LTD. V/S SH. HARI 
OM

CHARAN JEET 
SINGH & 
ANJALI SINGH

CJSNJURIS@GMAIL
.COM

305 EXTENSION 
BLOCK THC

DCB BANK LTD. V/S SAKIR 
HUSSAIN & ANR. 

ANISh_bhola17@yah
oo.com

305 EXTENSION 
BLOCK THC

DCB BANK LTD. V/S NAVEEN KR. 
AGARWAL

ANish_bhola17@yah
oo.com

305 EXTENSION 
BLOCK THC

DCB BANK LTD. V/S RASHID SO 
NAWAB ORS. 

ANIsh_bhola17@yah
oo.com

305 EXTENSION 
BLOCK THC

DCB BANK LTD. V/S DILSHAD 
IRSHAD & ANR. 

ANISH_bhola17@yah
oo.com

305 EXTENSION 
BLOCK THC

AMAR MARINE ENTERISES V/S 
G.R. PILLAI AND ANR. 

305 EXTENSION 
BLOCK THC

M/S SAHAR FORAGEET BTP SARL 
LLC PVT.LTD.VsM/S PRIME HI-
TECHENGINEERING LTD.

305 EXTENSION 
BLOCK THC

DCB BANK LTD. V/S SANDEEP 
SINGH

ANISH_bhola17@yah
oo.com

305 EXTENSION 
BLOCK THC

ANISH_bhola17@yah
oo.com

305 EXTENSION 
BLOCK THC

M/S B.D.R PRODUCT(INDIA) PVT. 
LTD.VsNAVJOT SINGHCHAWLA

ABHISHEK 
KAUSHIK
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5 CENTRAL

SPECIFIC PERFORMANCE OMP (i) COMM 738/2023 24.11.2023 ANISH BHOLA 24.11.2023

RECOVERY CS COMM 1537/2023 25.11.2023 R.P. TOMAR 9810481021 25.11.2023

SPECIFIC PERFORMANCE OMP (I) COMM 747/2023 25.11.2023 25.11.2023

EXECUTION EX COMM 578/2023 25.11.2023 ICICI BANK VS. RAJBIR 25.11.2023

RECOVERY CS COMM-1538/2023 29.11.2023 29.11.2023

6 CENTRAL SUIT FOR RECOVERY 1472/2023 03.11.2023 9811218876 17.10.2022

SUIT FOR RECOVERY 1462/2023 01.11.2023 SONA COREAL VS GREEN VALLEY NIKHIL GARG 9718353555 30.10.2023

SUIT FOR RECOVERY 1461/2023 01.11.2023 RAJ KUMAR VS EVEREST 9811330059 31.10.2023

SUIT FOR RECOVERY EX.551/2023 03.11.2023 VARUN KHERA 9911263236 NA NA

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

305 EXTENSION 
BLOCK THC

DCB BANK VS MOHD. FARID & 
ANR. 

305 EXTENSION 
BLOCK THC

SUBHASH CHANDER JINDAL VS. 
M/S. JAI BHARAT BOOT HOUSE

305 EXTENSION 
BLOCK THC

IDFC FIRST BANK VS. 
DHARMENDRA SHARMA

MAYANK 
MAHAJAN

305 EXTENSION 
BLOCK THC

SUNITA SINGH 
 

305 EXTENSION 
BLOCK THC

RAJENDER KR. MALHOTRA V/S 
AMIT AGGARWAL

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

COURT ROOM 
410

MITRA COLD VS SAMIR 
INTERNATIONAL

LOKESH 
KUMAR 
AGGARWAL

OFFICE@ACECONSILIUM.COM

COURT ROOM 
410

NIKHILGARG1993@GMAIL.COM

COURT ROOM 
410

KAPIL 
SINGHAL

KAPILSINGHAL@GMAIL.COM

COURT ROOM 
410

WELDMART INTERNATIONAL VS 
CRUXWELD INTERNATIONAL

mailto:OFFICE@ACECONSILIUM.COM
mailto:NIKHILGARG1993@GMAIL.COM
mailto:KAPILSINGHAL@GMAIL.COM
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6 CENTRAL

SUIT FOR RECOVERY EX.552/2023 06.11.2023 ANIL BANSAL VS JYOTI 9971446999 21.10.2023

SEC. 9 ARBTN. 1478/2023 04.11.2023 SBI VS RAJIV SOOD A.K. RAUT 9999132159 03.11.2023

SUIT FOR RECOVERY EX.556/2023 06.11.2023 NA NA 21.10.2023

SUIT FOR RECOVERY 18.11.2023 GAURAV DIXIT 9555654545 09.11.2023

7 CENTRAL SUIT FOR RECOVERY CS(COMM) 1456/2023 01.11.2023 9213905829 15.07.2023

SUIT FOR RECOVERY CS(COMM) 1469/2023 02.11.2023 9999010507 20.09.2023

SUIT FOR RECOVERY CS(COMM) 1470/2023 02.11.2023 7859984398 14.10.2023

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

COURT ROOM 
410

DHEERAJ 
JAGWANI

DHEERAJJAGWANI@GMAIL.COM

COURT ROOM 
410

AKROUTADVOCATE@GMAIL.COM

COURT ROOM 
410

PUNJAB DISTRIBUTORS VS 
SWARAN ENGINERING

MAHESH 
KATYAN

COURT ROOM 
410

Arb.4/2023 MOOL CHAND PALIWAL VS M/S 
TATA CAPITAL

ADVDIXITGAURAV@GMAIL.COM

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

COURT ROOM 
302

ICICI BANK LTD. VS SHIVANI 
KAPOOR

SATISH 
KUMAR

manish@k1findia.co
m

COURT ROOM 
302

JMF SYNTHETICS INDIA PVT. 
LTD. VS LOVISH SHEOKAND

VIKAS 
NAGWAN 

jurislaw@outlook.co
m

COURT ROOM 
302

VIVEK BANSAL VS M/S SHRI 
BALAJI CLOTHING

HARDIK 
AGGARWAL

advocatehardikaggar
wal@gmail.com

mailto:DHEERAJJAGWANI@GMAIL.COM
mailto:AKROUTADVOCATE@GMAIL.COM
mailto:ADVDIXITGAURAV@GMAIL.COM
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7 CENTRAL

SUIT FOR RECOVERY CS(COMM) 1474/2023 03.11.2023 PREM GARG 8860844670 02.11.2023

SUIT FOR RECOVERY CS(COMM) 1480/2023 04.11.2023 A.K. ROUT 9999132159 03.11.2023

SEC. 9 ARBTN. OMP(I) COMM 718/2023 09.11.2023 DCB BANK LTD. VS SHAUBEER ANISH BHOLA 9811452022 08.11.2023

SUIT FOR RECOVERY CS(COMM) 1506/2023 20.11.2023 9999605495 09.11.2023

SUIT FOR RECOVERY OMP(I) COMM 725/2023 22.11.2023 ANISH BHOLA 9811452022 21.11.2023

SUIT FOR RECOVERY CS (COMM) 1513/2023 22.11.2023 ABHAY SAHAI 9971067110 NA 10.11.2023

SUIT FOR RECOVERY CS(COMM) 12521/2023 24.11.2023 9717771646 21.11.2023

SEC. 9 ARBTN. OMP(I)COMM 748/2023 28.11.2023 9873347330 23.11.2023

SEC. 9 ARBTN. OMP(I)COMM 749/2023 28.11.2023 9873347330 23.11.2023

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

COURT ROOM 
302

CHARAN PAADUKA INDUSTRIES 
PVT. LTD. VS MONATO BRANDS 
PVT. LTD.

premgarg.legal@yaho
o.com

COURT ROOM 
302

STATE BANK OF INDIA VS 
SOURABH ANAND

AKROUTADVOCATE
@GMAIL.COM

COURT ROOM 
302

Anish_bhola17@yaho
o.com

COURT ROOM 
302

M/S SINGLA SALES 
CORPORATION VS M/S ABSOLUTE 
PROJECTS INDIA LTD.

SANCHIT 
GOYAL

advsanchitgoyal@gm
ail.com

COURT ROOM 
302

TATA CAPITAL FINANCIAL 
SERVICE LTD. VS SHIV KUMAR

Anish_bhola17@yaho
o.com

COURT ROOM 
302

TUSKER TECHNOMATE PVT. LTD. 
VS M/S PROMOTIONAL CLUB & 
ORS

COURT ROOM 
302

M.J. ASSOCIATES VS MAHESH 
WOOD PRODUCTS PVT. LTD. 

VIKAS KUMAR 
AGGARWAL

vikash174@yahoo.co
mm

COURT ROOM 
302

IDFC FIRST BANK LTD. VS KAPIL 
SHARMA

MAYANK 
MAHAJAN

mayank_mahajan05
@yahoo.com

COURT ROOM 
302

IDFC FIRST BANK LTD. VS 
DEEPAK RAJ CHUTANI

MAYANK 
MAHAJAN

mayank_mahajan05
@yahoo.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration
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7 CENTRAL

SEC. 9 ARBTN. OMP(I)COMM 750/2023 28.11.2023 9873347330 23.11.2023

8 Central NIL

9 Central CS (COMM.) CS (COMM)/1502/2023 18-11-2023 Not available Not available

CS (COMM.) CS (COMM)/1501/2023 18-11-2023 Not available Not available

CS (COMM.) CS (COMM)/1500/2023 18-11-2023 Not available Not available

OMP(I)(COMM.) OMP (I) (COMM)/741/2023 24-11-2023 Not available Not available

EX. (COMM.) Execution (Comm)/582/202329-11-2023 Not available Not available

OMP(I)(COMM.) OMP (I) (COMM)/762/2023 30-11-2023 Not available Not available

10 Central NIL

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

COURT ROOM 
302

IDFC FIRST BANK LTD. VS AJAY 
KUMAR GIRI

MAYANK 
MAHAJAN

mayank_mahajan05
@yahoo.com

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-08

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

M/s Klj Plasticizers Limited Vs M/s 
Sreedrgvinyls Industries

Anirudh 
Gupta(P),

Not 
available

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Imran Vs Farid Khan ABHISHEK 
TYAGI(P),

Not 
available

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Dhiraj Jain Vs Anil Kumar Gupta NITIN  
KAKKAR(P),

Not 
available

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Idfc First Bank Vs Vipin Banga MAYANK 
MAHAJAN(P),

Not 
available

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Sunita Gupta Vs Rahul Kumar Rakesh 
Burman(P),

Not 
available

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Tata Capital Financial Services Ltd 
Vs Singla Construction Ltd

Vikas 
Sharma(P),

Not 
available

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT
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11 Central CS (COMM) CS (COMM)/1491/2023 08-11-2023 21-10-2023

CS (COMM) 02-11-2023 9811161525 01-11-2023

Execution (Comm) 07-11-2023 NA(P), - - 06-11-2023

OMP (COMM) 08-11-2023 9810059650 07-11-2023

Counter Claim 22-11-2023 9212092763 20-11-2023

CS (COMM) 23-11-2023 9971720541 20-11-2023

OMP (I)(COMM) 22-11-2023 ANISH BHOLA 9811452022 21-11-2023

CS (COMM) 23-11-2023 9971720541 21-11-2023

OMP (I)(COMM) 22-11-2023 ANISH BHOLA 9811452022 21-11-2023

SH. SANJAY 
SHARMA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 310 SMT NEHA KALRA Vs SH VINOD 
ARORA

SANTOSH 
KUMAR

9313780408
9810468040

santoshkumar@kingo
flaw.in

COURT ROOM 310 CS (COMM)/1471/2023 AMIT VERMA Vs MUNICIPAL 
CORPORATION OF DELHI

SATYENDRA 
KUMAR SINGH

sksingh116@gmail.co
m

COURT ROOM 310 Execution (Comm)/561/2023 GIMATEX INDUSTRIES PVT LTD 
Vs M/S AGGARWAL TEXTILES 
THROUGH ABHISHEK 
AGGARWAL

COURT ROOM 310 OMP (COMM)/172/2023 Ashwani Kumar Vs Gaurav Sachdeva Dr. Anurag 
Kumar Agarwal

info@asvassociates.c
om

COURT ROOM 310 Counter Claim/71/2023 Bishan Lal Pawar Vs Sharad Jain Sujatha 
Shirolkar

sujata_shirolkar@ya
hoo.co.in

COURT ROOM 310 CS (COMM)/1518/2023 Knowell Pharma Solutions Llp Vs 
Pankaj Yadav

Akash Jandial skylegal89@gmail.co
m

COURT ROOM 310 OMP (I) (COMM)/728/2023 Tata Capital Financial Services Ltd 
Vs Shiv Kumar 3573

Anish_bhola17@yaho
o.com

COURT ROOM 310 CS (COMM)/1517/2023 Knowell Pharma Solutions Llp Vs 
Allypharmacia (i) Private Limited

Akash Jandial skylegal89@gmail.co
m

COURT ROOM 310 OMP (I) (COMM)/727/2023 Tata Capital Financial Services Ltd 
Vs Kavya Enterprises

Anish_bhola17@yaho
o.com
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http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php
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11 Central

OMP (I)(COMM) 23-11-2023 ANISH BHOLA 9811452022 22-11-2023

OMP (I)(COMM) 24-11-2023 9873347330 23-11-2023

OMP (I)(COMM) 24-11-2023 9873347330 23-11-2023

CS (COMM) 24-11-2023 9971067110 bcd1969@gmail.com 23-11-2023

CS (COMM) 25-11-2023 9810099445 24-11-2023

CS (COMM) 25-11-2023 9818336108 24-11-2023

CS (COMM) 29-11-2023 9810133604 28-11-2023

12 Central 401 CS(COMM) CS(COMM)-1477/2023 03-11-2023 9313780408 02-11-2023

401 CS(COMM) CS(COMM)-1497/2023 16.11.2023 9811141388 - 07-11-2023

SH. SANJAY 
SHARMA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 310 OMP (I) (COMM)/736/2023 Dcb Bank Ltd Vs Juber Isriel Anish_bhola17@yaho
o.com

COURT ROOM 310 OMP (I) (COMM)/746/2023 Idfc First Bank Vs Amit Kumar 2176 MAYANK 
MAHAJAN

mayank_mahajan05
@yahoo.com

COURT ROOM 310 OMP (I) (COMM)/745/2023 Idfc First Bank Vs Mohit Bachhas 
4843

MAYANK 
MAHAJAN

mayank_mahajan05
@yahoo.com

COURT ROOM 310 CS (COMM)/1522/2023 Tusker Dyechem Private Limited Vs 
Promotional Club And Others

Abhay Sahai

COURT ROOM 310 CS (COMM)/1529/2023 State Bank Of India Vs Ravinder 
Murari

Suresh Kumar suresh.sharma717@g
mail.com

COURT ROOM 310 CS (COMM)/1528/2023 Narender Kumar Vs Jitender Kumar SANJAY 
KUMAR

sanjayk.advocate@g
mail.com

COURT ROOM 310 CS (COMM)/1537/2023 Rajendra G Mehta Vs Parkarire 
Engineering Co Pvt Ltd

Mahesh 
Katyayen

tridentlaw@hotmail.c
om

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

SHILPA KHANNA V/S SUMIT 
CHOPRA

SANTOSH 
KUMAR

sbpandey@yahoo.co
m

FARIZA VS MOMINA BEGUM & 
ANR

KAMESHWAR 
PRATAP SINGH

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php
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12 Central

401 CS(COMM) CS(COMM)-1533/2023 28.11.2023 B.S RATHORE 988976099 24-11-2023

401 CS(COMM) CS(COMM)-1534/2023 28.11.2023 9990366723 - 23-11-2023

401 CS(COMM) CS(COMM)-1507/2023 20-11-2023 AJAY KUMAR 9891191156 - 17-11-2023

401 CS(COMM) CS(COMM)-1540/2023 30-11-2023 9717771646 28-11-2023

13 Central 402 OMP(I) Commercial OMP(I)(COMM)/722/2023 09-11-2023 DCB BANK LTD. VS. SAYMA ANISH BHOLA 9811452022 08-11-2023

402 Civil Commercial CS (COMM)/1509/2023 21-11-2023 9810481016 19-11-2023

402 Civil Commercial CS (COMM)/1508/2023 21-11-2023 9811311360 09-11-2023

402 OMP(I) Commercial OMP(I)(COMM)/726/2023 22-11-2023 ANISH BHOLA 9811452022 21-11-2023

402 OMP(I) Commercial OMP(I)(COMM)/732/2023 23-11-2023 ANISH BHOLA 9811452022 22-11-2023

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

M/S B.R. KAPOOR AND SONS P. 
LTD Vs M/S CRAFT 
INTERNATIONAL AND ORS

iragupta27@gmail.co
m

CANARA BANK V/S ASHIMA 
INFRASTRUCTURE PVT. LTD & 
ORS. 

PRATAP 
CHANDRA 
RANA 

KALPANA GUPTA V/S REKHA 
SINGH

 M. J. ASSOCIATES V/S  RAJ 
KATTHA PRODUCTS PRIVATE 
LTD.

VIKAS KUMAR 
AGGARWAL

vikash174@yahoo.co
m

SH. SANJEEV 
KUMAR SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Anishbhola17@yahoo
.com

LEVI STRAUSS VS. SH. BALAJI 
FASHION

PRAMOD 
KUMAR SINGH

aastha@thelegist.com

ANU PRODUCTS LTD. VS. 
SWARAH SINGH

NAVDEEP 
SINGH

nsingh_1908@yahoo.
co.in

DCB BANK LTD. VS. D.K. 
ROADLINES

Anishbhola17@yahoo
.com

DCB BANK LTD. VS. MOHD. 
FAREED

Anishbhola17@yahoo
.com
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13 Central

402 OMP(I) Commercial OMP(I)(COMM)/731/2023 23-11-2023 ANISH BHOLA 9811452022 22-11-2023

402 Civil Commercial CS (COMM)/1524/2023 25-11-2023 REKHA VS. HDFC ERGO GIC LTD. AMIT MAIHAN 9871897844 24-11-2023

14 West NIL

15 West MISC DJ 01.11.2023 VIKAS JAIN 01.11.2023

CS COMM CS(COMM)/822/2023 01.11.2023 9810248506 01.11.2023

CS COMM CS(COMM)/823/2023 01.11.2023 9655806710 01.11.2023

OMP I COMM 06.11.2023 9650810426 06.11.2023

OMP I COMM 06.11.2023 9650810426 06.11.2023

CS COMM CS(COMM)/849/2023 09.11.2023 9810208488 09.11.2023

CS COMM CS(COMM)/850/2023 16.11.2023 9311707848 16.11.2023

CS COMM CS(COMM)/851/2023 16.11.2023 8449723395 16.11.2023

CS COMM CS(COMM)/852/2023 17.11.2023 8527506427 17.11.2023

SH. SANJEEV 
KUMAR SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

DCB BANK LTD. VS. DEEPAK KR. 
GARG

Anishbhola17@yahoo
.com

savlawassociate@gm
ail.com

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

209
Extn Block

MIS.DJ(COMM)/700/202
3

AARKAY FINLEASE VS. 
RAJENDER SINGH

210
Extn Block

BAJRANG IMPEX VS. PRAMOD 
BAJAJ

RAJESH 
KUMAR

rajeshsinghla1971@g
mail.com

211
Extn Block

SWASTIK PIPE VS. AMAR 
ELECTRICAL

BHARAT 
BHUSHAN

bharatbhushan71@g
mail.com

212
Extn Block

OMP(I)
(COMM)/407/2023

HDFC BANK VS. KIRAN 
SHUKLA

MANISH 
SHANKAR 
VERMA

msvermachambers@
gmail.com

213
Extn Block

OMP(I)
(COMM)/409/2023

HDFC BANK VS. SUBHASH 
GARG

MANISH 
SHANKAR 
VERMA

msvermachambers@
gmail.com

214
Extn Block

M/S RICK LEASING VS. 
GAURAV RATEJA

BHANU 
MOHAN

gouriomlawoffice1@g
mail.com

215
Extn Block

COMPASS INDIA FOOD VS. 
ACQUALITE

DEEP 
KISHORE

newdelhi@foxmandal
.com

216
Extn Block

RAJESH YADAV VS. MAN 
CARE

GULAB 
YADAV

gulabchand71@gmail.
com

217
Extn Block

KAUSHALYA GOYAL VS. 
SECRET MERMAID

JAGRITI JAIN unsolvedlegalgroup@
gmail.com
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15 West

CS COMM CS(COMM)/853/2023 17.11.2023 8527506427 17.11.2023

OMP I COMM 20.11.2023 9650810426 20.11.2023

OMP I COMM 20.11.2023 9650810426 20.11.2023

CS COMM CS(COMM)/865/2023 22.11.2023 9811507951 22.11.2023

MISC DJ 23.11.2023 TVL ENG. VS. M/S AKS SALES SUNDER 886059741 23.11.2023

CS COMM CS(COMM)/869/2023 23.11.2023 SAKRNI VS. MAHENDER 9654224557 nil 23.11.2023

16 West Civil Commercial CS (COMM)/831/2023 03-11-2023 8802954230 NOT MENTIONED 02-11-2023

OMP(I) Commercial OMP (I) (COMM)/398/2023 04-11-2023 9811133644 03-11-2023

OMP(I) Commercial OMP (I) (COMM)/399/2023 04-11-2023 9811133644 03-11-2023

OMP(I) Commercial OMP (I) (COMM)/400/2023 04-11-2023 9811133644 03-11-2023

Civil Commercial CS (COMM)/835/2023 04-11-2023 8285669607 03-11-2023

Civil Commercial CS (COMM)/843/2023 06-11-2023 9899408618 04-11-2023

Civil Execution Execution (Comm)/456/202307-11-2023 ---- ---- ----

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

218
Extn Block

ALKA JAIN VS. SECRET 
MERMAID

JAGRITI JAIN unsolvedlegalgroup@
gmail.com

219
Extn Block

OMP(I)
(COMM)/426/2023

HDFC BANK VS. DEVEDER 
KAUR

MANISH 
SHANKAR 
VERMA

msvermachambers@
gmail.com

220
Extn Block

OMP(I)
(COMM)/427/2023

HDFC BANK VS. SANTOSH 
KUMAR

MANISH 
SHANKAR 
VERMA

msvermachambers@
gmail.com

221
Extn Block

SUNEETA SHARMA VS. 
DALJEET KAUR

RAVI 
CHAUHAN

ravish.goel@gmail.co
m

222
Extn Block

MIS.DJ(COMM)/757/202
3

sunderkumar42@gm
ail.com

223
Extn Block

SUBHASH 
GARG

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

203
Extn Block

SH LALIT KUMAR AGGARWAL Vs 
IRIS INDIA HOUSEHOLD 
SOLUTIONS PRIVATE LTD AND 
ORS

BHOOPENDRA 
KUMAR(P),

204
Extn Block

SHRIRAM FINANCE LIMITED Vs 
SH MOHBBAT

MANOJ 
KUMAR(P),

MANOJK.ADV@GM
AIL.COM

205
Extn Block

SHRIRAM FINANCE LIMITED Vs 
SH DHANANJAY KUMAR SINGH

MANOJ 
KUMAR(P),

MANOJK.ADV@GM
AIL.COM

206
Extn Block

SHRIRAM FINANCE LIMITED Vs 
SH ANIL SHRIVASTAVA

MANOJ 
KUMAR(P),

MANOJK.ADV@GM
AIL.COM

207
Extn Block

KAMAL Vs M/S G H AUTO DEALS 
AND ORS

ARVIND 
KUMAR(P),

ARVIND_ARA57@R
EDIFMAIL.COM

208
Extn Block

STATE BANK OF INDIA Vs JASVIN 
KAUR

SHALINI 
UPADHYAY(P),

SHALINIADVOCATE
@GMAIL.COM

209
Extn Block

VIJAY KUMAR JAIN Vs 
RICHMOND GLOBAL SCHOOL

MUKESH 
KUMAR(P),
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16 West

Civil Commercial Counter Claim/52/2023 09-11-2023 KAPIL JAIN(P), 8130903738 ----

Civil Commercial OMP (COMM)/29/2023 17-11-2023 ---- ---- ----

Civil Commercial CS (COMM)/855/2023 17-11-2023 ---- ---- ----

Civil Execution Execution (Comm)/458/202317-11-2023 ICICI BANK LTD Vs VIJAY KUMAR ---- ---- ----

OMP(I) Commercial OMP (I) (COMM)/412/2023 17-11-2023 9650810426 16-11-2023

OMP(I) Commercial OMP (I) (COMM)/414/2023 18-11-2023 9650810426 17-11-2023

OMP(I) Commercial OMP (I) (COMM)/416/2023 18-11-2023 9650810426 17-11-2023

OMP(I) Commercial OMP (I) (COMM)/415/2023 18-11-2023 9650810426 17-11-2023

OMP(I) Commercial OMP (I) (COMM)/413/2023 18-11-2023 9650810426 17-11-2023

Civil Execution Execution (Comm)/459/202318-11-2023 NA(P), ---- ---- ----

OMP(I) Commercial OMP (I) (COMM)/432/2023 20-11-2023 9650810426 18-11-2023

OMP(I) Commercial OMP (I) (COMM)/431/2023 20-11-2023 HDFC BANK LIMITED Vs Mr Box 9650810426 18-11-2023

OMP(I) Commercial OMP (I) (COMM)/430/2023 20-11-2023 9650810426 18-11-2023

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

210
Extn Block

BE RANKER SERVICES Vs 
WEBPULSE SOLUTION PVT LTD

ASSOCIATESAALAW
@GMAIL.COM

211
Extn Block

Pawan Kumar Vs Aar Kay  Fin Lease 
Pvt Ltd

Taranpreet 
Singh(P),

212
Extn Block

STATE BANK OF INDIA Vs 
Parminder Singh Negi

Sunil 
sehrawat(P),

213
Extn Block

Charan Jeet  
Singh(P),

214
Extn Block

HDFC BANK LTD Vs Ecargo 
Logistics

MANISH 
SHANKER 
VERMA(P),

MSVERMACHAMBE
RS@GMAIL.COM

215
Extn Block

HDFC BANK LIMITED Vs Sahid 
Hussain

MANISH 
SHANKER 
VERMA(P),

MSVERMACHAMBE
RS@GMAIL.COM

216
Extn Block

HDFC BANK LIMITED Vs Ravi 
Kumar

MANISH 
SHANKER 
VERMA(P),

MSVERMACHAMBE
RS@GMAIL.COM

217
Extn Block

HDFC BANK LIMITED Vs Vivek 
Kumar Chaurasiya

MANISH 
SHANKER 
VERMA(P),

MSVERMACHAMBE
RS@GMAIL.COM

218
Extn Block

HDFC BANK Vs Azad Mahmood MANISH 
SHANKER 
VERMA(P),

MSVERMACHAMBE
RS@GMAIL.COM

219
Extn Block

ICICI BANK LTD Vs AMAN 
MALHOTRA

220
Extn Block

HDFC BANK LIMITED Vs Irfan 
Khan

MANISH 
SHANKER 
VERMA(P),

MSVERMACHAMBE
RS@GMAIL.COM

221
Extn Block

MANISH 
SHANKER 
VERMA(P),

MSVERMACHAMBE
RS@GMAIL.COM

222
Extn Block

HDFC BANK LIMITED Vs Reeta 
Parvinder Pal

MANISH 
SHANKER 
VERMA(P),

MSVERMACHAMBE
RS@GMAIL.COM
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16 West

OMP(I) Commercial OMP (I) (COMM)/429/2023 20-11-2023 9650810426 18-11-2023

Civil Execution 20-11-2023 NA(P), ---- ---- ----

Civil Commercial CS (COMM)/861/2023 20-11-2023 ----

Civil Commercial CS (COMM)/868/2023 23-11-2023 ----

Civil Commercial CS (COMM)/867/2023 23-11-2023 7838390214 22-11-2023

OMP(I) Commercial OMP (I) (COMM)/433/2023 29-11-2023 9811133644 28-11-2023

OMP(I) Commercial OMP (I) (COMM)/434/2023 29-11-2023 9811133644 28-11-2023

Civil Execution Execution (Comm)/462/202329-11-2023 ---- ---- ----

17 West CS (COMM) CS (COMM)/846/2023 07-11-2023 SK TIWARI 9643089237 06-11-2023

CS (COMM) CS (COMM)/854/2023 17-11-2023 8010270087 14-11-2023

OMP (I) (COMM.) OMP (I) (COMM.)/418/2023 18-11-2023 9650810426 17-11-2023

OMP (I) (COMM.) OMP (I) (COMM.)/420/2023 18-11-2023 9650810426 17-11-2023

CS (COMM) CS (COMM)/859/2023 18-11-2023 JAGRITI JAIN 8527506427 17-11-2023

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

223
Extn Block

HDFC BANK LIMITED Vs Rukhsana 
Saifaman Mohiuddin

MANISH 
SHANKER 
VERMA(P),

MSVERMACHAMBE
RS@GMAIL.COM

224
Extn Block

Execution (Comm)/460/2023 M/S KOHINOOR TALK 
INDUSTRIES Vs TALWAR PLASTIC 
PRIVATE LTD

225
Extn Block

M/s Zeta Buildtech Pvt Ltd Vs M/s 
Adharv Enterprises

rajeev kumar 
tewari(P),

9312276651/98112
31910

R.TIWARI88@GMAI
L.COM

226
Extn Block

M/s Zeta Buildtech Pvt Ltd Vs M/s 
Ace Finance Corporation

rajeev kumar 
tewari(P),

9312276651/98112
31910

R.TIWARI88@GMAI
L.COM

227
Extn Block

Tv Today Network Limited Vs 
Enormous Sports

Shahrukh 
Ejaz(P),

SHARUKHEJAZ@H
OTMAIL.COM

228
Extn Block

Shriram Finance Ltd Vs Chaman 
Kumar

Manoj 
Kumar(P),

MANOJK.ADV@GM
AIL.COM

229
Extn Block

Shriram Finance Ltd Vs Mohit 
Nijhawan

Manoj 
Kumar(P),

MANOJK.ADV@GM
AIL.COM

230
Extn Block

Manoj Madan Vs Vijay Kumar 
Sachdeva

KRISHAN 
KANHAIYA(P),

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

202
Extn Block

M/S DEV TRADER Vs M/S 
VIDYAARTHI SETHI SCHOOL 
WEAR

advocatesushil241@g
mail.com

203
Extn Block

NARINDER PAL ARORA VS OLIVE 
SHISHA PRIVATE LIMITED

SIDDHARTH 
JAIN

admin@jslaw.in

204
Extn Block

HDFC BANK LIMITED Vs 
HOSHIYAR SINGH

MANISH 
VERMA

msvermachambers@
gmail.com

205
Extn Block

HDFC BANK LIMITED Vs 
GAJENDRA SHARMA

MANISH 
VERMA

msvermachambers@
gmail.com

206
Extn Block

ARTI KOCHAR Vs SECRET 
MERMAID BAR AND LOUNGE PVT 
LTD

unlegalgroup@gmail.
com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

17 West

CS (COMM) CS (COMM)/862/2023 21-11-2023 9810075779 20-11-2023

CS (COMM) CS (COMM)/863/2023 21-11-2023 9212965728 20-11-2023

CS (COMM) CS (COMM)/864/2023 22-11-2023 9654224557 21-11-2023

CS (COMM) CS (COMM)/870/2023 24-11-2023 RITU MISHRA 9873706792 23-11-2023

CS (COMM) CS (COMM)/873/2023 25-11-2023 9811021471 24-11-2023

CS (COMM) CS (COMM)/875/2023 29-11-2023 9873921590 28-11-2923

OMP (I) (COMM.) OMP (I) (COMM.)/419/2023 18-11-2023 9650810426 17-11-2023

OMP (I) (COMM.) OMP (I) (COMM.)/422/2023 20-11-2023 9650810426 18-11-2023

OMP (I) (COMM.) OMP (I) (COMM.)/423/2023 20-11-2023 9650810426 18-11-2023

OMP (I) (COMM.) OMP (I) (COMM.)/424/2023 20-11-2023 9650810426 18-11-2023

OMP (I) (COMM.) OMP (I) (COMM.)/435/2023 29-11-2023 9811133644 28-11-2923

OMP (I) (COMM.) OMP (I) (COMM.)/436/2023 29-11-2023 9811133644 28-11-2923

OMP (I) (COMM.) OMP (I) (COMM.)/437/2023 29-11-2023 9811133644 28-11-2923

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

207
Extn Block

CHETAN ASIWAL Vs SONAM 
WASAN

SANJEEV 
GUPTA

sanjeevgupta91@gma
il.com

208
Extn Block

NISHA ANAND Vs AMIT PAL 
SINGH KOCHHAR

MAHENDER 
SINGH

hs2275027@gmail.co
m

209
Extn Block

M/S TAURUS PACKAGING PVT 
LTD Vs M/S CREAMY FOODS LTD

GAGAN 
KUMAR

advsunilsinghp@gma
il.com

210
Extn Block

CANARA BANK Vs VIJAY KUMAR 
AND ORS

ritumishra.advocate
©gmail.com 

211
Extn Block

ACTION FOOTWEARS PRIVATE 
LIMITED VS HARMINDER PAL

ASHOK K 
VADHERA

ashokkumarvadherra,
gmnil.com

212
Extn Block

M/S CITY PROMOTER AND 
BUILDWELL PVT LTD VS M/S 
SAXENA MARINE TECH PRIVATE 
LIMITED

RAJEEV 
KUMAR JHA

rajeevjha2004@yaho
o.co.in

213
Extn Block

HDFC BANK LIMITED Vs 
SAURABH SINGH CHAUHAN

MANISH 
VERMA

msvermachambers@
gmail.com

214
Extn Block

HDFC BANK LIMITED Vs GAURAV 
BHATI

MANISH 
VERMA

msvermachambers@
gmail.com

215
Extn Block

HDFC BANK LIMITED Vs 
DUSHYANT KUMAR

MANISH 
VERMA

msvermachambers@
gmail.com

216
Extn Block

HDFC BANK LIMITED Vs NARDEV 
INDER RAJ

MANISH 
VERMA

msvermachambers@
gmail.com

217
Extn Block

SHRIRAM FINANCE LTD VS 
SURESH KUMAR

MANOJ 
KUMAR

manojk.adv@gmail.c
om

218
Extn Block

SHRIRAM FINANCE LTD Vs 
SANGEETA SHARMA

MANOJ 
KUMAR

manojk.adv@gmail.c
om

219
Extn Block

SHRIRAM FINANCE LTD Vs 
SARVINDER SINGH

MANOJ 
KUMAR

manojk.adv@gmail.c
om



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

17 West

OMP (I) (COMM.) OMP (I) (COMM.)/446/2023 30-11-2023 9811133644 28-11-2923

OMP (I) (COMM.) OMP (I) (COMM.)/448/2023 30-11-2023 9811133644 28-11-2923

18 West CS (COMM)/825/2023 825/2023 01-11-2023 9999442895 31-10-2023

CS (COMM)/826/2023 826/2023 01-11-2023 9310655272 31-10-2023

OMP (I) (COMM.)/401/2023 401/2023 04-11-2023 9811133644 03-11-2023

Execution (Comm.)/453/2023453/2023 NA

CS (COMM)/838/2023 838/2023 04-11-2023 9810425246 03-11-2023

CS (COMM)/839/2023 839/2023 04-11-2023 9810019614 03-11-2023

CS (COMM)/840/2023 840/2023 04-11-2023 9711142200 03-11-2023

CS (COMM)/841/2023 841/2023 04-11-2023 8860006509 03-11-2023

OMP (I) (COMM.)/405/2023 405/2023 06-11-2023 9650810426 04-11-2023

OMP (I) (COMM.)/406/2023 406/2023 06-11-2023 9650810426 04-11-2023

CS (COMM)/842/2023 842/2023 06-11-2023 7428650450 04-11-2023

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

220
Extn Block

SHRIRAM FINANCE LTD Vs 
MANMEET SINGH

MANOJ 
KUMAR

manojk.adv@gmail.c
om

221
Extn Block

SHRIRAM FINANCE LTD Vs 
RAJESH

MANOJ 
KUMAR

manojk.adv@gmail.c
om

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

210
Extn Block

M/S SWASTIK PIPE LTD Vs M/S 
CALCUTTA INDUSTRIAL 
CORPORATION

Bharat 
Bhushan

bhushanadv@gmail.c
om

211
Extn Block

M/S RISHABH ENTERPRISES Vs 
M/S SRI SHIV SHAKTI 
ELECTRICALS

Lavkush 
Tiwari

lavkushtiwari41195@
gmial.com

212
Extn Block

SHRIRAM FINANCE LIMITED Vs 
SH PRINCE

Manoj Kumar manojk.adv@gmail.c
om

213
Extn Block

SHAILEE CONSTRUCTIONS Vs S. 
C. K. INFRATECH PVT LTD

214
Extn Block

M/S SHANTI ELECTRIC WORKS Vs 
M/S WIRETEC SYSTEMS

Varun 
Sharma

adv.nikhilmehta@gm
ail.com

215
Extn Block

STATE BANK OF INDIA Vs MRS 
SANTOSH

Ashok Kumar 
Bahl

bahl.associates1995@
gmail.com

216
Extn Block

Canara Bank Vs AAKASH SHARMA 
PROP M/S CLASSIC TRADERS

Sanjeev 
Chopra

chopra6791@gmail.c
om

217
Extn Block

NISHA Vs M/S NAWAB E PALACE 
AND ANR

Pawan Mehta Pawanmehta@gmail.
com

218
Extn Block

HDFC Bank Ltd V. Ravi Kumar Manish 
Shankar 
Verma

msvermachambers@
gmail.com

219
Extn Block

HDFC Bank Ltd V. Amit Kumar Manish 
Shankar 
Verma

msvermachambers@
gmail.com

220
Extn Block

Mohan Meakin Ltd. V. Ravinder 
Kumar

Bishan Pal support@spnlegal.co
m



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

18 West

OMP (I) (COMM.)/425/2023 425/2023 20-11-2023 9650810426 Nil

OMP (I) (COMM.)/417/2023 417/2023 18-11-2023 9650810426 Nil

CS (COMM)/857/2023 857/2023 18-11-2023 9811027928 07-11-2023

CS (COMM)/858/2023 858/2023 18-11-2023 9811270502 13-11-2023

CS (COMM)/871/2023 871/2023 24-11-2023 9873706792 10-11-2023

OMP (I) (COMM.)/438/2023 438/2023 29-11-2023 9811133644 NIL

OMP (I) (COMM.)/439/2023 439/2023 29-11-2023 9811133645 NIL

Execution (Comm.)/463/2023 463/2023 29-11-2023

CS (COMM)/874/2023 874/2023 29-11-2023 8285672608 23-11-2023

OMP (I) (COMM.)/443/2023 443/2023 30-11-2023 9811133645 NIL

OMP (I) (COMM.)/444/2023 444/2023 30-11-2023 9811133646 NIL

OMP (I) (COMM.)/445/2023 445/2023 30-11-2023 9811133647 NIL

19 West CS (COMM)/828/2023 CS (COMM)/828/2023 01-11-2023 9999442895 31.10.2023

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

221
Extn Block

HDFC Bank Ltd V. Sandeep Singh Manish 
Shankar 
Verma

msvermachambers@
gmail.com

222
Extn Block

HDFC Bank Ltd V. Md. Javed Manish 
Shankar 
Verma

msvermachambers@
gmail.com

223
Extn Block

Shalini Sharma V. Gagan Gogia Poonam PoonamRd@gmail.co
m

224
Extn Block

LSL Tools P. Ltd V. Anita Distributor 
Pvt. Ltd

Kamal Garg kamalgargadv@gmail
.com

225
Extn Block

Canara Bank Vs AAKASH SHARMA 
PROP M/S CLASSIC TRADERS

Ritu Mishra ritumishra.advocate
@gmail.com

226
Extn Block

Shriram Finance Ltd Vs Sandeep 
Kumar 3929

Manoj Kumar MANOJK.ADV@GM
AIL.COM

227
Extn Block

Shriram Finance Ltd Vs Satyendra 
5215

Manoj Kumar MANOJK.ADV@GM
AIL.COM

228
Extn Block

Din Dayal Sachdev Deceased 
Through Lr Vs M/s Hdb Financial 
Services Ltd

Aman Mehta MANOJK.ADV@GM
AIL.COM

229
Extn Block

Saraogi Super Sales Pvt Ltd Vs Shree 
Hanuman Cloth Stores

Varun Bedi advocatevarunbedi@
gmail.com 

230
Extn Block

Shriram Finance Ltd Vs Krishan Pal Manoj Kumar MANOJK.ADV@GM
AIL.COM

231
Extn Block

Shriram Finance Ltd Vs Harpreet 
Singh

Manoj Kumar MANOJK.ADV@GM
AIL.COM

232
Extn Block

Shriram Finance Ltd Vs Md Haroon Manoj Kumar MANOJK.ADV@GM
AIL.COM

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

403
Extn Block

M/S SWASTIK PIPE LTD Vs M/S 
AVON STAMPING PVT LTD

BHARAT 
BHUSHAN

BHUSHANDV@GMA
IL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

19 West

CS (COMM)/829/2023 CS (COMM)/829/2023 01-11-2023 9871897844 31.10.2023

OMP (I) (COMM.)/397/2023 OMP (I) (COMM.)/397/2023 02-11-2023 SUNNY ARORA 9910574027 01.11.2023

CS (COMM)/830/2023 CS (COMM)/830/2023 02-11-2023 9996046592 01.11.2023

CS (COMM)/834/2023 CS (COMM)/834/2023 03-11-2023 9968237035 02.11.2023

CS (COMM)/836/2023 CS (COMM)/836/2023 04-11-2023 SANJAY GOEL 9810554030 03.11.2023

CS (COMM)/837/2023 CS (COMM)/837/2023 04-11-2023 9999918302 03.11.2023

OMP (I) (COMM.)/408/2023 OMP (I) (COMM.)/408/2023 06-11-2023 9650810426 04.11.2023

OMP (I) (COMM.)/410/2023 OMP (I) (COMM.)/410/2023 06-11-2023 9650810426 04.11.2023

OMP (I) (COMM.)/411/2023 OMP (I) (COMM.)/411/2023 06-11-2023 HDFC BANK LTD Vs SAABIR ASRU 9650810426 04.11.2023

CS (COMM)/845/2023 CS (COMM)/845/2023 07-11-2023 16.10.2023

CS (COMM)/847/2023 CS (COMM)/847/2023 07-11-2023 BISHAN LAL 06.11.2023

CS (COMM)/848/2023 CS (COMM)/848/2023 09-11-2023 9911083232 07.11.2023

CS (COMM)/856/2023 CS (COMM)/856/2023 17-11-2023 9811375940 16.11.2023

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

404
Extn Block

DEVENDER KUMAR GARG Vs 
IFFCO Tokio General Insurance Co. 
Ltd.

AMIT 
MAIHAN

405
Extn Block

SHRIRAM FINANCE LTD Vs 
PRABHU DAYAL AND ANR.

ALBUSLAWFIRMS@
GMAIL.COM

406
Extn Block

SH. MAHADEV Vs SH PAPPU 
CHAURASIYA

KRISHAN 
KANHAIYA

ADVKKGOEL@GMA
IL.COM

407
Extn Block

M/S EURIZONE EDUCATION PVT 
LTD Vs DR. VEENA KACHHWAH

JITENDER 
KUMAR

JITENDERKUMARG
HAHLYAN@GMAIL.
COM

408
Extn Block

M/S BHARAT RAM RAJ KUMAR 
AND CO. AND ORS Vs M/S 
KNITCRAFT APPARELS INT. P 
LTD.

SANJAYGOEL.COM
@GMAIL.COM

409
Extn Block

M/S GSV PRODUCTS Vs M/S 
RAJENDRA GEARS

SAMEER 
SIDHAR

410
Extn Block

HDFC BANK LTD Vs VIKRAM JILE 
SINGH

MANISH 
SHANKAR 
VERMA

MSVERMACHAMBE
RS@GMAIL.COM

411
Extn Block

HDFC BANK LTD Vs KALE 
CHARANE

MANISH 
SHANKAR 
VERMA

MSVERMACHAMBE
RS@GMAIL.COM

412
Extn Block

MANISH 
SHANKAR 
VERMA

MSVERMACHAMBE
RS@GMAIL.COM

413
Extn Block

P.A.R.K NONWOVEN PVT. LTD Vs 
MAG FILTERS AND EQUIPMENT 
PRIVATE LIMITED

MATHEW 
FRANCIS

414
Extn Block

MOHAN MEAKIN LIMITED Vs 
BROOK MAGAZINES PVT LTD 
AND ORS

415
Extn Block

Panariagroup India Industrie 
Ceramiche Pvt Ltd Vs Mkr Projects

SIDHANT 
ANTIL

ANTILLAWOFFICE
@GMAILCOM

416
Extn Block

STATE BANK OF INDIA Vs Ashish 
Tejashvi

SUBODH 
SINGH

ADVSUBODHKUMA
RSINGH@GMAIL.C
OM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

19 West

OMP (I) (COMM.)/421/2023 OMP (I) (COMM.)/421/2023 18-11-2023 9650810426 17.11.2023

OMP (I) (COMM.)/428/2023 OMP (I) (COMM.)/428/2023 20-11-2023 9650810426 18.11.2023

Misc DJ/748/2023 Misc DJ/748/2023 20-11-2023 9454031847 20.11.2023

CS (COMM)/860/2023 CS (COMM)/860/2023 20-11-2023 DEEPA GUPTA 9312292558 17.11.2023

CS (COMM)/866/2023 CS (COMM)/866/2023 22-11-2023 9873811345 21.11.2023

OMP (E) (COMM.)/3/2023 OMP (E) (COMM.)/3/2023 25-11-2023 SS JAIN 9891043078 23.11.2023

CS (COMM)/872/2023 CS (COMM)/872/2023 25-11-2023 9999918302 20.11.2023

OMP (I) (COMM.)/441/2023 OMP (I) (COMM.)/441/2023 29-11-2023 9811133644 28.11.2023

OMP (I) (COMM.)/442/2023 OMP (I) (COMM.)/442/2023 29-11-2023 9811133644 29.11.2023

OMP (I) (COMM.)/447/2023 OMP (I) (COMM.)/447/2023 30-11-2023

20 24 CS(COMM) 602/2023 01.11.2023 9910955904 31.10.2023

24 CS(COMM) 604/2023 02.11.2023 9910007125 01.11.2023

24 OMP(I)COMM 91/2023 01.11.2023 9654926809 31.10.2023

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

417
Extn Block

HDFC Bank Vs Ram Kumar Gaur MANISH 
SHANKAR 
VERMA

MSVERMACHAMBE
RS@GMAIL.COM

418
Extn Block

HDFC Bank Vs Deepak Kumar MANISH 
SHANKAR 
VERMA

MSVERMACHAMBE
RS@GMAIL.COM

419
Extn Block

SAHIL GUPTA Vs M/S NEERA 
CHEMICAL AND FERTILIZERS 
PVT LTD

BARKAHA 
CHHABRA

BARKHACHHABRA
8@GMAIL.COM

420
Extn Block

Union Bank of India Vs Sushil Singh 
Chaudhary

ADVOCATE.DEEPA.
GUPTA@GMAIL.CO
M

421
Extn Block

Jagdish Lal Malik Vs Mahesh Kumar 
Gupta

RAJNEESH 
CHOPRA

INFO@CANDCASSO
CIATES.NET

422
Extn Block

Gajinder Pal Singh Rana Deceased 
Vs Veenu Nangia Through LRs

SSJ4949@GMAIL.C
OM

423
Extn Block

Garg Roadlines Vs NKG 
Infrastructure Ltd

SAMEER 
SIDHAR

424
Extn Block

SHRIRAM FINANCE LIMITED Vs 
Satyendra

MANOJ 
KUMAR

425
Extn Block

SHRIRAM FINANCE LIMITED Vs 
Pankaj Thukral

MANOJ 
KUMAR

426
Extn Block

Shriram Finance Ltd Vs Gurvinder 
Kaur

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

M/S CHAMBAL FERTILISERS AND 
CHEMICALS LTD. VS. M/S RAJ 
AJESHWAR ENTERPRISES AN

SH. ANKIT 
ANAND RAJ 
SHAH

aashah83@yahoo.co
m

SURENDER GUPTA VS. NIRMAL 
OVERSEAS LTD.

SHAHIL 
AERON

indiaaerons@gmail.c
om

AXIS BANK LTD VS. KULDEEP 
SINGH AND ANR.

ANUPAM 
SINGH

anupamjsingh@gmail
.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

20

24 OMP(I)COMM 92/2023 01.11.2023 9654926809 31.10.2023

24 OMP(COMM) 153/2023 01.11.2023 9873645048 26.10.2023

24 ARB.A.(COMM) 4/2023 01.11.2023 9205659057 26.10.2023

24 OMP(I)COMM 95/2023 02.11.2023 9990659331 NOT AVAILABLE 01.11.2023

24 OMP(COMM) 154/2023 02.11.2023 9999415322 26.10.2023

24 OMP(COMM) 155/2023 02.11.2023 9811231388 01.11.2023

24 OMP(COMM) 159/2023 03.11.2023 9810959432 02.11.2023

24 EX.(COMM) 259/2023 03.11.2023 8447750366 26.10.2023

24 CS(COMM) 614/2023 06.11.2023 R.N. SINGH 04.11.2023

24 CS(COMM) 615/2023 06.11.2023 9818365119 4.11.2023

24 CS(COMM) 616/2023 06.11.2023 9810274088 04.11.2023

24 CS(COMM) 617/2023 06.11.2023 9810274088 04.11.2023

24 CS(COMM) 618/2013 06.11.2023 VIKAS KUMAR 9810131533 04.11.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

AXIS BANK LTD. VS. GURPREET 
SING GREWAL AND ANR.

ANUPAM 
SINGH

anupamjsingh@gmail
.com

M/S BAWA H.P ENGINEERING 
PRODUCTS VS. UNION OF INDIA

MANISH 
RAGHA V

raghavlawefile@gmai
l.com

KALYANI SINGH VS. M/S SMFG 
INDIA CREDIT CO LTD.

ASHUTOSH 
SHUKLA

ashutoshs701@gmail.
com

KOTAK MAHINDRA PRIME LTD. 
V. VIJAY RAMJI

AMIT KUMAR 
SINHA

VEERA TRACK FASTERNERS PVT. 
LTD. VS. UNION OF INDIA

ARVIND 
KUMAR

arvindadvocate770@
gmail.com

ARCHANA MISHRA VS. M/S 
ANANT RAJ LTD.

ASHOK K 
GOYAL

akg.adv@gmail.com

M/S ASHA ENTERPRISES PVT. 
LTD. VS. DELHI METRO RAIL 
CORPORATION LTD.

SANJAY 
BANSAL

mail2sanjaybansal@y
ahoo.

THROUGH ITS AR, MR. AMIT 
KUMAR GUPTA VS. M/S TARA 
ENTERPRISES

RAGHAV 
SHARMA

raghavsadvocate@gm
ail.com

STATE BANK OF INDIA VS. ANKUR 
AGGARWAL AND ANR.

8076466594, 
9868523230

advrnarayan@gmail.c
om

STATE BANK OF INDIA VS. LEELA 
RAWAT

VARUN R 
CHANDIOK

chambersofvaruncha
ndiok@gmail.com

CALPRO SPECIALITIES  PVT. LTD. 
VS. RAHUL KEWAT

DIWAN SINGH 
CHAUHAN

diwakali1990@gmail.
com

CALPRO SPECIALITIES PVT. LTD. 
VS. YASHAARA ENTERPRISES 
PVT. LTD.

DIWAN SINGH 
CHAUHAN

diwakali1990@gmail.
com

TCI EXPRESS LIMITED VS. FDNDA 
AUDIO INDIA PVT. LTD.

suman@sumankhaita
nco.in



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

20

24 MISC DJ 1392/2023 07.11.2023 H N PANDEY 06.11.2023

24 CS(COMM) 624/2023 07.11.2023 9818687290 NOT AVAILABLE 06.11.2023

24 CS(COMM) 625/2023 07.11.2023 S K TYAGI 06.11.2023

24 CS(COMM) 626/2023 07.11.2023 9810274088 06.11.2023

24 OMP(I)COMM 103/2023 07.11.2023 9868552038 06.11.2023

24 EX.(COMM) 264/2023 08.11.2023 J P GUPTA 9868597298 NOT AVAILABLE 07.11.2023

24 EX.(COMM) 265/2023 08.11.2023 J P GUPTA 9868597298 NOT AVAILABLE 07.11.2023

24 CS(COMM) 637/2023 09.11.2023 S K TYAGI 9811059037 08.11.2023

24 CS(COMM) 638/2023 09.11.2023 S K TYAGI 9811059032 08.11.2023

24 CS(COMM) 639/2023 09.11.2023 9311824970 08.11.2023

24 CS(COMM) 640/2023 17.11.2023 9810134793 16.11.2023

24 CS(COMM) 645/2023 18.11.2023 VIVEK KUMAR 9811867703 17.11.2023

24 ARBTN 1367/2023 20.11.2023 S.K. PAL 7703912283 17.11.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

M/S MGS FINCAP PVT. LTD. VS. 
SUMAN JEE

9868236215, 
8826188244

suryakant18@outlook
.com

M S MEDICALS PVT. LTD. VS. 
NESTIVA HEALTHCAREE PVT. 
LTD. AND ANR.

PRAKHAR 
SHARMA

STATE BANK OF INDIA VS. 
KHURSID KHAN

9811059032, 
9643242952

shivktyagi1@gmail.co
m

CALPRO SPECIALITIES PVT. LTD. 
VS. M/S VA ASSOCIATES PVT. LTD. 
AND ORS.

DIWAN SINGH 
CHAUHAN

diwakali1990@gmail.
com

CLIX CAPITAL SERVICES PVT. 
LTD. VS. K K BIRLA AND CO AND 
ORS

RAVI 
SHANKAR 
GARG

advocatersgarg@gma
il.com

PAWAN KUMAR AGGARWAL VS. 
SHARAD DHINGRA

ANKIT AGGARWAL V. SHARAD 
DHINGRA

STATE BANK OF INDIA VS. 
DUREGESH TIWARI

shivktyagi1@gmail.co
m

STATE BANK OF INDIA VS. POOJA 
SACHDEVA

shivktyagi1@gmail.co
m

PUNJAB NATIONAL BANK VS. 
SALMAN

INDRA 
NARAYAN

associatenarayan29@
gmail.com

HERO INVESTCORP PVT. LTD. VS. 
SUBRAT KUMAR PATWARI

ANIL KUMAR 
SAHU

ALLIPCARE@GMAI
L.COM

IDBI BANK LTD. VS. KAIZN 
PAHWAA TECHNOCRATES

kumarvivekadv@gma
il.com

MGV FOOD DESIGN CO PVT. LT.D 
VS. THE DIRECTOR DR 
AMBEDKAR INTERATIONAL 
CENTRE

ADVOCATESKPAL15
@GMAIL.COM
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24 CS(COMM) 646/2023 20.11.2023 MOHD.FAHAD 17.11.2023

24 EX.(COMM) 267/2023 20.11.2023 9582830667 10.11.2023

24 OMP(COMM) 163/2023 21.11.2023 9891826827 20.11.2023

24 EX.(COMM) 268/2023 22.11.2023 9999382134 18.11.2023

24 CS(COMM) 650/2023 23.11.2023 RHEA LUTHRA 9917079999 21.11.2023

24 OMP(I)COMM 110/2023 23.11.2023 9899522038 20.11.2023

24 CS(COMM) 653/2023 24.11.2023 AKHIL GUPTA 9811085046 22.11.2023

24 CS(COMM) 654/2023 24.11.2023 AKHIL GUPTA 9811085046 22.11.2023

24 OMP(COMM) 164/2023 24.11.2023 9911557338 NOT AVAILABLE 21.11.2023

24 CS(COMM) 658/2023 28.11.2023 SUNIL NA 9540018331 NOT AVAILABLE 22.11.2023

24 CS(COMM) 660/2023 30.11.2023 ATANU SAIKIA 9810463278 21.11.2023

24 CS(COMM) 663/2023 04.11.2023 9820930220 NOT AVAILABLE 03.11.2023

21 25 OMP (COMM.) 150/2023 01-11-2023 SATISH RAI(P), 8368148214 31.10.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

KM/S BLOOMSBURY PBLISHING 
INDIA PRIVATE LTD. VS. M/S 
ARORA BOOK AGENCY

9711049871, 
9891790410

adv.m.fahad72@gmai
l.com

SATSPACE TEL PVT. LTD. VS. BRIJ 
SYSTEMS LIMITED

VINEET 
MALHOTRA

jurisindus@yahoo.co
m

MUNICIPAL CORPORATION OF 
DELHI VS. NATURE GREEN 
MACHINES AND TOOLS PVT. LTD.

ASHUTOSH 
GUPTA

ashutosh_402@gmai
l.com

LIVING MEDIA INDIA LTD. VS.  
STARKENN SPORS PVT. LTD.

SHAHRUKH 
EZAZ

SHAHRUKHEJAZ@
HOTMAIL.COM

OPPLE LIGHTING INDIA PRIVATE 
LIMITED VS. METRO INTERIORS

rhealuthra93@gmail.
com

M/S CLIX CAPITAL SERVICES PVT. 
LTD. VS. M/S PAWAN HOSPITAL

RVI SHANKAR 
GARG

ravishankargarg55@g
mail.com

STATE BANK OF INDIA VS. 
NARESH KUMAR

GUPTA26A@GMAIL.
COM

STATE BANK OF INDIA VS. SHRI 
GULSHAN CHADHA

GUPTA26A@YAHOO
.CO.IN

B9 BEVERAGES LTD. VS. M/S 
JOTINDRA STEEL TUBES LTD. 
AND ANR

ROHIT 
BHARDWAJ 
AND SHIV 
NATH 
SAWHNEYASG STEEL TEC PVT. LTD. VS. 

ADITYA INFRA SOLUTIONS

PAHARPUR COOLING TOWERS 
LTD. VS. MAGO THERMAL PVT. 
LTD.

lawyer.saikia@gmail.
com

M/S GREAKES SHIPPING VS. 
CONTRANS SOLUTION

AYUSH 
KAPOOR

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

DEVYANI INTERNATIONAL LTD 
Vs AMRIT CHOPRA

contact@sradvocates.
in
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25 OMP (COMM.) 601/2023 01-11-2023 7838390214 31.10.2023

25 OMP (COMM.) 158/2023 03-11-2023 9810006115 02.11.2023

25 OMP (COMM.) 156/2023 03-11-2023 9810959432 02.11.2023

25 CS (COMM.) 607/2023 03-11-2023 9871803433 02.11.2023

25 CS (COMM.) 608/2023 03-11-2023 C M VERMA(P), 9350357814 02.11.2023

25 CS (COMM.) 609/2023 04-11-2023 9971357074 03.11.2023

25 CS (COMM.) 622/2023 07-11-2023 8979270703 06.11.2023

25 CS (COMM.) 623/2023 07-11-2023 S K TYAGI(P), 9811059032 06.11.2023

25 CS (COMM.) 632/2023 08-11-2023 9899989917 07.11.2023

25 CS (COMM.) 631/2023 08-11-2023 9213187809 07.11.2023

25 CS (COMM.) 630/2023 08-11-2023 9213187809 07.11.2023

25 CS (COMM.) 629/2023 08-11-2023 9899989917 21.10.2023

25 CS (COMM.) 636/2023 09-11-2023 9602338663 07.11.2023

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

TV TODAY NETWORK LTD Vs 
SIGNET MEDIA 
SERVICE PVT LTD

SHAHRUKH 
EJAZ(P),

shahrukhejaz@hotma
il.com

ASHOKA ENTERPRISES Vs UNION 
OF INDIA

ASHISH 
KHORANA(P),

khoranassociates@g
mail.com

M/S ASHA ENTERPRISES PVT LTD 
Vs DELHI
 METRO RAIL CORPORATION LTD

SANJAY 
BANSAL(P),

mail2sanjaybansal@y
ahoo.com

M/S HARI BHOOMI 
COMMUNICATIONS
PVT LTD Vs VIJAY KANT PANDEY

VIKRANT 
VASHISHT(P),

vikrantvashisht@gma
il.com

MIKE HOSPITALITY LLP Vs 
AMIT HARISH AND ANR

chetanvermag226@g
mail.com

DEUTSCHE BANK AG Vs NAND 
KISHORE GUPTA

GAURAV 
KHANNA(P),

litigation@surico.in

VIKRAM BANSAL  AND ORS Vs 
KALPANA SINGH

CHETAN 
ANAND(P),

akashsrivastava753@
gmail.com

STATE BANK OF INDIA Vs AVED 
HUSSAIN

shivktyagi1@gmail.co
m

M/S S AND S FREIGHT SYSTEMS 
Vs M/S BB 
BREWMASTERS VENTRURES(P) 
LTD

ANDALI 
LABH(P),

tamtaadvocates@outl
ook.com

HINDUSTAN MEDIA VENTURES 
LTD Vs M/S SHALINI 
PUBLICITY AND CREATIVE PVT 
LTD

AMIT 
BAJAJ(P),

bajaj.bajaj227@gmail
.com

HINDUSTAN MEDIA VENTURES 
LTD Vs M/S SIGNET
MEDIA SERVICES PVT LTD

AMIT 
BAJAJ(P),

bajaj.bajaj227@gmail
.com

M/S VANTAGE INTEGRATED 
SECURITY 
SOLUTIONS (P) LTD Vs ANIL 
YADAV

DHRUV 
TAMTA(P),

tamtaadvocates@outl
ook.com

ZEPHYR TOYMAKERS PVT LTD Vs 
KIPA INDIA PVT LTD

ACHAL 
SHEKHAR(P),

achal.shekhar@edipli
s.com
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25 CS (COMM.) 648/2023 23-11-2023 9899902232 22.11.2023

25 CS (COMM.) 649/2023 23-11-2023 9910577700 17.11.2023

25 CS (COMM.) 659/2023 28-11-2023 9999697699 25.11.2023

25 OMP (I) COMM 90 / 2023 01.11.2023 9990659331 31.10.2023

25 OMP (I) COMM 101 / 2023 03.11.2023 9873347330 02.11.2023

25 OMP (I) COMM 106 / 2023 22.11.2023 9953041454 20.11.2023

25 OMP (I) COMM 105 / 2023 22.11.2023 9953041454 20.11.2023

25 OMP (I) COMM 109 / 2023 23.11.2023 9873347330 21.11.2023

25 OMP (I) COMM 108 / 2023 23.11.2023 9873347330 21.11.2023

25 OMP (I) COMM 107 / 2023 23.11.2023 9873347330 22.11.2023

25 OMP (I) COMM 100 / 2023 03.11.2023 9990659331 02.11.2023

25 OMP (I) COMM 99 / 2023 03-11-2023 9990659331 02.11.2023

25 CONTEMPT PETITION 17 / 2023 04.11.2023 26843455 03.11.2023

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

Joginder Nath Sahni Vs M/s Gayatri 
Infra Planner
P Ltd And  Ors

SHALU 
KUMARI(P),

jogendernathsahni@g
mail.com

Canara Bank Vs Amit Kumar 
Srivastava

KRISHAN 
KUMAR(P),

krishankumarandass
ociates@gmail.com

HARDEEP CHABRA Vs NARESH 
MURARA

SUMIT 
BALUJA(P),

sumitbaluja.19@gmai
.com

KOTAK MAHINDRA  VS.  MUKESH 
GUPTA

AMIT KR. 
SINHA

kmpspartner@gmail.
com

LIVFIN INDIA  PVT. LTD.  VS.  PIO 
PEX PVT. LTD.

MAYANK 
MAHAJAN

maynk_mahajan05@
yahoo.com

FUSION MICRO FINANCE  VS. 
SEEMA GARG

SUNIL KR. 
MEHTA

kmpspartner@gmail.
com

FUSION MICRO FINANCE  VS.  
GAURAV SHARMA

SINKU KR. 
MEHTA

kmpspartner@gmail.
com

HERO FINCORP  VS.  ALISHAN 
VENEER & PLYWOOD

MAYANK 
MAHAJAN

maynk_mahajan05@
yahoo.com

HERO FINCORP  VS.  ALISHAN 
VENEER & PLYWOOD

MAYANK 
MAHAJAN

maynk_mahajan05@
yahoo.com

HERO FINCORP  VS.  GANPATI 
ASSOCIATES

MAYANK 
MAHAJAN

maynk_mahajan05@
yahoo.com

KOTAK MAHINDRA PRIME   VS.  
AASMA R

AMIT KR. 
SINHA

kmpspartner@gmail.
com

kOTAK MAHINDRA  PRIME  VS.  
MEENAKSHI DEVI

AMIT KR. 
SINHA

kmpspartner@gmail.
com

HUGO BOSS TRADEMARK  MGMT  
GMBH  VS.  ASHOK KUMAR

MR. KAMAL 
NARESH

unitedmark@uniteda
ndunited.com
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25 CONTEMPT PETITION 18 / 2023 06.11.2023 26843455 04.11.2023

25 EX. COMM. 270 / 2023 24.11.2023 9810149231 21.11.2023

25 EX. COMM. 260 / 2023 04.11.2023 A. K. TRIVEDI 9871441764 26.10.2023

25 EX. COMM. 263 / 2023 08-11-2023 SUSHIL KR. VS.  GOVT. OF NCT A. K. TRIVEDI 9871441764 07.11.2023

25 EX. COMM. 271 / 2023 24.11.2023 9818336108 21.11.2023

25 EX. COMM. 255 / 2023 01.11.2023 9891026402 31.10.2023

25 EX. COMM. 255 / 2023 01.11.2023 9891026402 31.10.2023

25 EX. COMM. 266 / 2023 17.11.2023 9818451845 16.11.2023

25 EX. COMM. 269 / 2023 23-11-2023 HARDARSHAN KAUR  VS.  ANHL AJAY GAIND 8130704415 20.11.2023

22 24 OMP (COMM)/151/2023 01-11-2023 9899825683 30-10-2023

24 OMP (COMM)/152/2023 01-11-2023 SATISH RAI(P), 8368148214 30-10-2023

24 Suit for Recovery CS (COMM)/606/2023 02-11-2023 9654545855 05-10-2023

24 Suit for Recovery CS (COMM)/605/2023 02-11-2023 8826523167 08-10-2023

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

KRBL LTD.  VS.  CHENNAI GATE 
RICE INDUS

MR. KAMAL 
NARESH

unitedmark@uniteda
ndunited.com

KAILASH CHAND GYAN CHAND 
JAIN  VS.  UNION OF INDIA

MR. VIVEK 
ANAND

vivekanandlaw@gmai
l.com

OMPNIPLAST PVT. LTD.  HIL 
INDIA

aktrivedilawoffice@g
mail.com

aktrivedilawoffice@g
mail.com

DAGA TRADING CO.  VS.  CSM 
ECOGREEN INFRASTRUCTION

SANJAY KR. 
MISHRA

sanjayk.advocate@g
mail.com

GOYAL BROTHERS  VS.  UNION 
OF INDIA

PRANAV 
KANTI

pranavlegal@gmail.c
om

GOYAL BROTHERS  VS.  UNION 
OF INDIA

PRANAV 
KANTI

pranavlegal@gmail.c
om

RAJESH KUMAR JIAN  VS.  
PARMAR CONSTRUCTION CO.

AMARDEEP 
MAINI

parmarconstructionc
ompany@gmail.com

ajaygaind.office@gm
ail.com

SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Objection U/s 34 Arbitration 
Conciliation Act

CENTRE FOR FUNDRAISING 
SOLUTIONS PVT LTD Vs CHURCH 
AUXILIARY FOR SOCIAL ACTION

DUSHYANT 
SHARMA(P),

ncrlawchabers@gmai
l.com

Objection U/s 34 Arbitration 
Conciliation Act

DEVYANI INTERNATIONAL LTD 
Vs DEEPAK KUMAR AND ANR

contact@sradvocate.i
n

CARGOMASTERS LOGISTICS PVT 
LTD Vs JUGAL KISHORE SONI

SHIVAM 
SHARMA(P),

advocate.shivamshar
ma@gmail.com

SANJAY MARWAH Vs SUNIL 
GUPTA

SHRIKANT 
LAKHERA(P),

sladvocate00@gmail.
com
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24 OMP (COMM)/160/2023 03-11-2023 9013482339 01-11-2023

24 Suit for Recovery CS (COMM)/612/2023 04-11-2023 9213375637 27-10-2023

24 Suit for Recovery CS (COMM)/611/2023 04-11-2023 9266360680 18-10-2023

24 Suit for Recovery CS (COMM)/610/2023 04-11-2023 9266360680 07-08-2023

24 Suit for Recovery CS (COMM)/613/2023 04-11-2023 9911238823 cs_c1@yahoo.com 27-10-2023

24 OMP (COMM)/161/2023 04-11-2023 9312414473 01-11-2023

24 Suit for Recovery CS (COMM)/621/2023 06-11-2023 9810640303 02-11-2023

24 Suit for Recovery CS (COMM)/619/2023 06-11-2023 9811159082 06-10-2023

24 Suit for Recovery CS (COMM)/620/2023 06-11-2023 R N SINGH(P), 9911421570 26-10-2023

24 Suit for Recovery Counter Claim/42/2023 07-11-2023 9654315397 01-11-2023

24 Suit for Recovery CS (COMM)/627/2023 07-11-2023 9810274088 31-10-2023

24 Suit for Trademarks CS (COMM)/628/2023 07-11-2023 8750905558 31-10-2023

24 Suit for Recovery CS (COMM)/635/2023 08-11-2023 9811126091 27-10-2023

SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Objection U/s 34 Arbitration 
Conciliation Act

ASHA ENTERPRISES PVT LTD Vs 
DELHI METRO RAIL 
CORPORATION LTD

SANJAY 
BANSAL(P),

BANSAL.SANJAY63
@YAHOO.IN

DEUTSCHE BANK AG Vs POONAM 
KUSHWAHA

GAURAV 
KHANNA(P),

advgauravkhanna21
@gmail.com

DAGA TRADING COMAPNY 
PRIVATE LIMITED Vs M/S BEST 
BUILDWELL PVT LTD

SANJAY 
KUMAR 
MISHRA(P),

sanjaykumarmishra4
0@gmail.com

M/S NORTHERN STEEL AND 
GENERAL MILLS PVT LTD Vs M/S 
BEST BUILDWELL

SANJAY KR 
MISHRA(P),

sanjaykumarmishra4
0@gmail.com

DEUTSCHE BANK AG Vs 
CHANDER SHEKHAR

CHANDER 
SHEKHAR(P),

Objection U/s 34 Arbitration 
Conciliation Act

ANIL KUMAR SHARMA Vs SMT 
SUSHILA SHARMA

SURINDER 
JAIN(P),

surinderjain666@gm
ail.com

HT MEDIA LTD Vs GOLDSIKKA 
LTD

MADHUR 
DHINGRA(P),

Madhur@amsassocia
tes.co.in

S A EQUIPMENTS (P) LTD Vs M/S 
RYSN INFRA LLP

KISHORE M 
GAJARIA(P),

kishoremgajaria@hot
mail.com

STATE BANK OF INDIA Vs 
BIRENDER SINGH

arvindsingh56275@g
mail.com

M/S PRIMATEL FIBCOM LTD Vs 
M/S HIRATEK INTERNATIONAL

ANUJ 
KUMAR(P),

anuj.adv@gmail.com

CALPRO SPECIALITIES PVT LTD 
Vs M/S BLACK DIAMOND 
CORPORATION AND ORS

DIWAN SINGH 
CHAUHAN(P),

diwakali1990@gmail.
com

RADIOHEAD BRANDS PVT LTD Vs 
LAZYCOCKTAILS BEVERAGES PVT 
LTD

MD SAZID 
RAYEEN(P),

sazid@aswathlegal.co
m

IMCM PVT LTD Vs NKG 
INFRASTRRUCTURE LTD

ANKUR 
SINGHAL(P),

ankursinghaladvocate
@gmail.com
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24 Suit for Recovery CS (COMM)/633/2023 08-11-2023 9810274088 31-10-2023

24 Suit for Recovery CS (COMM)/634/2023 08-11-2023 9873047772 03-11-2023

24 OMP (COMM)/162/2023 10-11-2023 9013482339 03-11-2023

24 Suit for Trademarks CS (COMM)/641/2023 17-11-2023 9810134793 10-11-2023

24 Suit for Trademarks CS (COMM)/643/2023 18-11-2023 9810134793 10-11-2023

24 Suit for Trademarks CS (COMM)/644/2023 18-11-2023 9810134793 10-11-2023

24 Suit for Recovery CS (COMM)/642/2023 18-11-2023 9810003204 22-09-2023

24 Suit for Recovery CS (COMM)/647/2023 20-11-2023 9868455501 19-05-2023

24 Suit for Recovery CS (COMM)/652/2023 23-11-2023 9917079999 18-11-2023

24 Suit for Recovery CS (COMM)/651/2023 23-11-2023 9917079999 18-11-2023

24 Suit for Recovery CS (COMM)/655/2023 24-11-2023 9953218023 04-11-2023

24 Suit for Trademarks CS (COMM)/656/2023 25-11-2023 9810036164 17-11-2023

24 Suit for Trademarks CS (COMM)/657/2023 25-11-2023 9810036164 17-11-2023

SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

CALPRO SPECIALITIES PVT LTD 
Vs SHUBHAM VINIYOG AND ORS

DIWAN SINGH 
CHAUHAN(P),

diwakali1990@gmail.
com

ASIAN HOTELS NORTH LIMITED 
Vs VINOD KUMAR KHANNA

SIDHANT 
KUMAR(P),

sidhant@sidhantkum
ar.net

Objection U/s 34 Arbitration 
Conciliation Act

M/S ASHA ENTERPRISES PVT LTD 
Vs DELHI METRO RAIL 
CORPORATION LIMITED

SANJAY 
BANSAL(P),

BANSAL.SANJAY63
@YAHOO.IN

M/S HERO INVESTCORP PVT LTD 
Vs PARVINDER SINGH

ANIL KUMAR 
SAHU(P),

allipcare@gmail.com

HERO INVESTCORP PVT LTD Vs 
Ashok Kumar (john Doe)

ANIL KUMAR 
SAHU(P),

allipcare@gmail.com

Hero Investcorp Pvt Ltd Vs Ashok 
Kumar (john Doe)

ANIL KUMAR 
SAHU(P),

allipcare@gmail.com

BANK OF INDIA Vs KAMLESH 
SINGH

KANISH 
AERY(P),

KANISHAERY007@
GMAIL.COM

ANIL KAPOOR Vs SHOIEB AND 
ORS

PRADEEP 
KUMAR 
SHARMA(P),

sharma.pk827@gmail
.com

X Vs BAL MARKETING LTD AND 
ORS

Rhea Luthra(P), rhealuthra93@gmail.
com

OPPLE LIGHTING INDIA PVT LTD 
Vs ARUN KUMAR

Rhea Luthra(P), rhealuthra93@gmail.
com

STATE BANK OF INDIA Vs BIPLAB 
KUMAR BARMAN

Manoj 
Kumar(P),

manoj01mannu@gm
ail.com

Allied Nippon Private Limited Vs 
Kartik Makkad

Shravan 
Bansal(P),

unitedmark@uniteda
ndunited.com

Hugo Boss Trade Mark Management 
Gmbh And Co Kg Vs Ashok Kumar

Shravan 
Bansal(P),

unitedmark@uniteda
ndunited.com
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24 OMP (COMM)/165/2023 28-11-2023 9313471929 24-11-2023

24 OMP (COMM)/166/2023 28-11-2023 9313471929 24-11-2023

23 SOUTH 10-11-2023 9958726491 09.11.2023

10-11-2023 9958726491 09.11.2023

OMP (I) (COMM)/2665/202310-11-2023 9958726491 09.11.2023

OMP (I) (COMM)/2717/2023 21-11-2023 9958726491 20.11.2023

OMP (I) (COMM)/2718/2023 21-11-2023 9958726491 20.11.2023

OMP (I) (COMM)/2715/2023 21-11-2023 9958726491 20.11.2023

OMP (I) (COMM)/2714/2023 21-11-2023 9958726491 20.11.2023

OMP (I) (COMM)/2716/2023 21-11-2023 9958726491 20.11.2023

OMP (I) (COMM)/2713/2023 21-11-2023 9873347330 20.11.2023

OMP (I) (COMM)/2712/2023 21-11-2023 9958726491 20.11.2023

OMP (I) (COMM)/2711/2023 21-11-2023 9958726491 20.11.2023

SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Objection U/s 34 Arbitration 
Conciliation Act

UNION OF INDIA Vs MALHI 
CONSTRUCTION

ASHISH 
KUMAR 
SHARMA(P),

ashishsharma379@g
mail.com

Objection U/s 34 Arbitration 
Conciliation Act

UNION OF INDIA Vs ADANI 
WILMER LTD

ASHISH 
KUMAR 
SHARMA(P),

ashishsharma379@g
mail.com

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

OMP (I) (COMM)/2663/2023 Kotak Mahindra Prime Ltd Vs Ms 
Safety Doors Llp

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

OMP (I) (COMM)/2664/2023 Kotak Mahindra Prime Ltd Vs Prachi 
S

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Kotak Mahindra Prime Ltd Vs Srgp 
Corporation Limited

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India Ltd 
Vs Nikhil Munna Lodh

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India Ltd 
Vs Vinod Virender

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India Ltd 
Vs Amar Nath Manna

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India Ltd 
Vs Vaghela Yunusbhai Jivabhai

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India Ltd 
Vs Alamgir Mahamad Ali Shaikh

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Kotak Mahindra Bank Vs Khushib 
Road Carrier

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India 
Limited Vs Anil Dattatray Mane

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Kotak Mahindra Prime Ltd Vs Raj 
Kumar Dahiya

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:mayank_mahajan05@yahoo.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
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23 SOUTH

OMP (I) (COMM)/2710/2023 21-11-2023 9958726491 20.11.2023

21-11-2023 8376049807 20.11.2023

21-11-2023 8376049807 20.11.2023

OMP (I) (COMM)/2707/202321-11-2023 8376049807 20.11.2023

21-11-2023 8376049807 20.11.2023

OMP (I) (COMM)/2705/202321-11-2023 8376049807 20.11.2023

OMP (I) (COMM)/2751/2023 22-11-2023 8376049807 21.11.2023

OMP (I) (COMM)/2752/2023 22-11-2023 8376049807 21.11.2023

OMP (I) (COMM)/2753/2023 22-11-2023 8376049807 21.11.2023

OMP (I) (COMM)/2754/202322-11-2023 8376049807 21.11.2023

OMP (I) (COMM)/2755/2023 22-11-2023 8376049807 21.11.2023

OMP (I) (COMM)/2756/202322-11-2023 8376049807 21.11.2023

OMP (I) (COMM)/2757/2023 22-11-2023 8376049807 21.11.2023

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Kotak Mahindra Prime Ltd Vs 
Rajendra Prasad Bansal

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

OMP (I) (COMM)/2709/2023 Bmw India Financial Services Pvt 
Ltd Vs Bindu Nalwa

DINESH  
JAIN(P),

advocateashok.1@gmail.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

OMP (I) (COMM)/2708/2023 Bmw India Financial Services Pvt 
Ltd Vs Rajiv Singh

DINESH  
JAIN(P),

advocateashok.1@gmail.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India 
Limited Vs Jyoti Logistic

DINESH  
JAIN(P),

advocateashok.1@gmail.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

OMP (I) (COMM)/2706/2023 Toyota Financial Services India 
Limited Vs Suraj Kashyap

DINESH  
JAIN(P),

advocateashok.1@gmail.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India 
Limited Vs Ravi Rajbir Nagar

DINESH  
JAIN(P),

advocateashok.1@gmail.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India 
Limited Vs Randhir Singh Rathoure

DINESH  
JAIN(P),

advocateashok.1@gmail.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India 
Limited Vs Archana Shishir Potwar

DINESH  
JAIN(P),

advocateashok.1@gmail.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India 
Limited Vs Dipak Sitaram Dahifale

DINESH  
JAIN(P),

advocateashok.1@gmail.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India 
Limited Vs Vishal Chaudhary

DINESH  
JAIN(P),

advocateashok.1@gmail.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India 
Limited Vs Mamta Mahesh Sawant

DINESH  
JAIN(P),

advocateashok.1@gmail.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India 
Limited Vs Kanchan A

DINESH  
JAIN(P),

advocateashok.1@gmail.com

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India 
Limited Vs Swapnil Sopan Khude

DINESH  
JAIN(P),

advocateashok.1@gmail.com

mailto:jangraadvocate@gamil.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
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23 SOUTH

OMP (I) (COMM)/2750/202322-11-2023 9958726491 21.11.2023

Execution Petition Execution (Comm)/312/2023 24-11-2023 9999687550 23.11.2023

Execution Petition Execution (Comm)/314/2023 29-11-2023 9958307722 28.11.2023

24 SOUTH Commercial OMP I COMM-2612/2023 01.11.2023 9717028845 01.11.2023

Commercial OMP I COMM-2613/2023 01.11.2023 9958726491 01.11.2023

Commercial OMP I COMM-2630/2023 04.11.2023 9958726491 04.11.2023

Commercial OMP I COMM-2631/2023 04.11.2023 9958726491 04.11.2023

Commercial OMP I COMM-2632/2023 04.11.2023 9958726491 04.11.2023

Commercial OMP I COMM-2634/2023 04.11.2023 9958726491 04.11.2023

Commercial OMP I COMM-2635/2023 04.11.2023 9958726491 04.11.2023

Commercial CS COMM-603/2023 06-11-2023 9818570649 06-11-2023

Commercial CS COMM-604/2023 06-11-2023 9818570649 06-11-2023

Commercial OMP I COMM-2640/2023 06-11-2023 YES BANK LTD VS USHA GUPTA SRCS LEGAL 9717028845 06-11-2023

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

12, New Court 
Block-I

Petition U/s 9 of the Arbitration & 
Conciliation Act,

Toyota Financial Services India 
Ltd95 Vs Rajeev Chaudhary

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

12, New Court 
Block-I

Pearl Polymers Limited Vs Rajshi 
Steering Pvt Ltd

SUSHIL 
Shukla(P),

sushil19847@gamil.com

12, New Court 
Block-I

ICICI Bank Ltd Vs Nasim Sunita Singh(P), sunitadv95@gmail.com

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

IDFC FIRST BANK LTD VS MOHIT 
MAHENDER

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS VED PRAKASH 
GUPTA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS SUNITA R

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS  TOUFIK RAMJAN

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS ZAPADIYA 
GUNABHAI

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS RICHA SINGH

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS SHEKHAR S

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

6, New Court 
Block-I

MAX HEALTH CARE INSITITUTE 
LIMITED VS CARE MAX 
SUPERSPECIALITY HOSPITAL 
AND ANR.

RAUNAQ 
KAMATH

office@ira.law

6, New Court 
Block-I

MAX HEALTH CARE INSITITUTE 
LIMITED VS MAX CARE CHEMIST 
AND ANR

RAUNAQ 
KAMATH

office@ira.law

6, New Court 
Block-I

LITIGATION@SRCSLEGAL.COM

mailto:jangraadvocate@gamil.com
mailto:sushil19847@gamil.com
mailto:sunitadv95@gmail.com
mailto:LITIGATION@SRCSLEGAL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:office@ira.law
mailto:office@ira.law
mailto:LITIGATION@SRCSLEGAL.COM
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filing

24 SOUTH

Commercial OMP I COMM-2641/2023 06-11-2023 YES BANK LTD VS  MANJU DEVI SRCS LEGAL 9717028845 06-11-2023

Commercial 06-11-2023 KAPIL MALIK 9811484409 11-10-2023

Commercial CS COMM-609/2023 07-11-2023 9310972268 26-10-2023

Commercial CS COMM- 610/2023 07-11-2023 R.L MISHRA 9315733278 11-08-2023

Commercial CS COMM-611/2023 07-11-2023 9811401141 25-10-2023

Commercial OMP I COMM-2652/2023 08-11-2023 SRCS LEGAL 8285002845 01-11-2023

Commercial OMP I COMM-2653/2023 08-11-2023 SRCS LEGAL 8285002845 01-11-2023

Commercial OMP I COMM-2654/2023 08-11-2023 SRCS LEGAL 8285002845 01-11-2023

Commercial OMP I COMM-2655/2023 08-11-2023 SRCS LEGAL 8285002845 01-11-2023

Commercial OMP I COMM-2656/2023 08-11-2023 SRCS LEGAL 8285002845 01-11-2023

Commercial CS COMM-613/2023 10-11-2023 K.G BANSAL 1126843455 08-11-2023

Commercial OMP I COMM-2667/2023 16-11-2023 9958726491 10-11-2023

Commercial OMP I COMM-2668/2023 16-11-2023 9958726491 10-11-2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

Ccs comm- 607/2023 FERNS N PETALS PVT LTD VS 
AMOLICA GIFTS PVT LTD

kmalik@conducivelgal.com

6, New Court 
Block-I

I.V COMMUNICATION  VS JAKSON 
LIMITED

RAHUL 
KUMAR

RAHULCKLAW@GMAIL.COM

6, New Court 
Block-I

B.L.P ENTERPRISES VS CAPACITE 
INFRA PROJECTS LTD

rlmishra2@gmail.com

6, New Court 
Block-I

RAM LAKHAN SHUKLA VS 
HINTEK ELECTRONICS PVT LTD

SHIVANKAR 
SHARMA

Shiv.nalsar@gmail.com

6, New Court 
Block-I

HDFC BANK LTD VS AAMIR  SON 
OF NUR MOHAMMAD

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

HDFC BANK LTD VS RUBYU 
RATHI

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

HDFC BANK LTD VS NARESH 
KUMAR PAL

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

HDFC BANK LTD VS VICHITRA 
DHEER SINGH

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

HDFC BANK LTD VS SARVAR  
HUSSAIN

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

M/S L’OREAL S.A VS KATSON 
INTERNATIONAL AND ANR.

unitedmark@unitedandunited.com

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS  SAI KRIPA 
TRAVELS

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

6, New Court 
Block-I

KOTAK MAHINDRA PRIME LTD 
VS LALIT KUMAR

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

mailto:LITIGATION@SRCSLEGAL.COM
mailto:kmalik@conducivelgal.com
mailto:RAHULCKLAW@GMAIL.COM
mailto:rlmishra2@gmail.com
mailto:Shiv.nalsar@gmail.com
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:unitedmark@unitedandunited.com
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
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Registration
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Advocate Mobile 
Number

Date of e-
filing

24 SOUTH

Commercial EX COMM- 310/2023 17-11-2023 971117030 25-10-2023

Commercial CS COMM- 615/2023 17-11-2023 SBI VS RISHI RAJ 9810210832 NOT PROVIDED 17-10-2023

Commercial OMP I COMM-2672/2023 17-11-2023 8376049807 13-10-2023

Commercial OMP I COMM-2673/2023 17-11-2023 8376049807 13-10-2023

Commercial OMP I COMM-2674/2023 17-11-2023 8376049807 21.09.2023

Commercial OMP I COMM-2675/2023 17-11-2023 8376049807 21.09.2023

Commercial OMP I COMM-2676/2023 17-11-2023 8376049807 21.09.2023

Commercial OMP I COMM-2677/2023 17-11-2023 8376049807 30.09.2023

Commercial OMP I COMM-2678/2023 17-11-2023 8376049807 30.09.2023

Commercial OMP I COMM-2679/2023 18.11.2023 9958726491 16.11.2023

Commercial OMP I COMM-2680/2023 18.11.2023 9958726491 16.11.2023

Commercial OMP I COMM-2681/2023 18.11.2023 8630469225 18.10.2023

Commercial OMP I COMM-2682/2023 18.11.2023 8630469225 18.10.2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

MANJEET KAUR VS GTL 
INFRASTRUCTURE LTD

ABHISHEK 
KASHYAP

KASHYAPABHISHEK371@GMAIL.COM

6, New Court 
Block-I

VIJAY 
PRAKASH

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS  SADIQ HAMID

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS  RAHUL A

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS VINOD NAMDEV

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS  SUDESH A

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS  MAC CONTRACTS 
PVT LTD

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS  JABBAR ALI

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS  BALJINDER SINGH

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.COM

6, New Court 
Block-I

KOTAK MAHINDRA PRIME LTD 
VS ASHOK KUMAR

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@GMAIL.COM

6, New Court 
Block-I

KOTAK MAHINDRA PRIME LTD 
VS ROHIT KUMAR

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@GMAIL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD VS 
SHRUKH SHAMI

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD VS JUBER 
SHAFIK

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO.COM

mailto:KASHYAPABHISHEK371@GMAIL.COM
mailto:ADVOCATEASHOK.1@GMAIL.COM
mailto:ADVOCATEASHOK.1@GMAIL.COM
mailto:ADVOCATEASHOK.1@GMAIL.COM
mailto:ADVOCATEASHOK.1@GMAIL.COM
mailto:ADVOCATEASHOK.1@GMAIL.COM
mailto:ADVOCATEASHOK.1@GMAIL.COM
mailto:ADVOCATEASHOK.1@GMAIL.COM
mailto:DELHI.JANGRAADVOCATE@GMAIL.COM
mailto:DELHI.JANGRAADVOCATE@GMAIL.COM
mailto:MAYANK_MAHAJAN05@YAHOO.COM
mailto:MAYANK_MAHAJAN05@YAHOO.COM
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24 SOUTH

Commercial OMP I COMM-2683/2023 18.11.2023 8630469225 18.10.2023

Commercial OMP I COMM-2684/2023 18.11.2023 8630469225 18.10.2023

Commercial OMP I COMM-2685/2023 18.11.2023 8630469225 18.10.2023

Commercial OMP I COMM-2686/2023 18.11.2023 8630469225 18.10.2023

Commercial OMP I COMM-2687/2023 18.11.2023 J K YADAV 9999855157 16.11.2023

Commercial OMP I COMM-2689/2023 20.11.2023 9811015339 18.09.2023

Commercial OMP I COMM-2690/2023 20.11.2023 YES BANK LTD VS SHAMSHER 9811015339 18.09.2023

Commercial OMP I COMM-2691/2023 20.11.2023 YES BANK LTD VS  SONU BAJAJ 9811015339 18.09.2023

Commercial OMP I COMM-2692/2023 20.11.2023 YES BANK LTD VS  OM KUMAR 9811015339 13.10.2023

Commercial OMP I COMM-2693/2023 20.11.2023 9958726491 17.11.2023

Commercial OMP I COMM-2694/2023 20.11.2023 9958726491 17.11.2023

Commercial OMP I COMM-2695/2023 20.11.2023 9958726491 17.11.2023

Commercial EX COMM- 311/2023 20.11.2023 9910280608 22.09.2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

IDFC FIRST BANK LTD VS 
DISHANT DHEEWAR

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD VS RAM 
RATAN MATHUR

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD VS NAJO 
MOHD

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD VS IRFAN 
SADIK

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO.COM

6, New Court 
Block-I

DHARA MOTORS FINANCE VS SB 
CONSTRUCTION

ADVJITENDERYADAV2017@GMAIL.COM

6, New Court 
Block-I

YES BANK LTD VS  RANJAN 
KUMAR MUKHERJEE

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

6, New Court 
Block-I

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

6, New Court 
Block-I

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

6, New Court 
Block-I

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS  AKHTAR HUSSAIN

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS  ANIRUDH SINGH

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS PINTU MUNNA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

6, New Court 
Block-I

ISHITA CONSTRUCTION VS 
RAHEJA DEVELOPERS

RAKESH 
KUMAR

RKSHARMA54@GMAIL.COM

mailto:MAYANK_MAHAJAN05@YAHOO.COM
mailto:MAYANK_MAHAJAN05@YAHOO.COM
mailto:MAYANK_MAHAJAN05@YAHOO.COM
mailto:MAYANK_MAHAJAN05@YAHOO.COM
mailto:ADVJITENDERYADAV2017@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:RKSHARMA54@GMAIL.COM
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24 SOUTH

Commercial CS COMM- 616/2023 20.11.2023 S.K.BANSAL 26843455 18.11.2023

Commercial CS COMM- 617/2023 20.11.2023 9838660707 16.11.2023

Commercial OMP I COMM-2719/2023 21.11.2023 9811015339 13.10.2023

Commercial OMP I COMM-2720/2023 21.11.2023 9811015339 13.10.2023

Commercial OMP I COMM-2721/2023 21.11.2023 9811015339 13.10.2023

Commercial OMP I COMM-2722/2023 21.11.2023 9811015339 13.10.2023

Commercial OMP I COMM-2723/2023 21.11.2023 9811015339 13.10.2023

Commercial OMP I COMM-2724/2023 21.11.2023 9811015339 13.10.2023

Commercial OMP I COMM-2725/2023 21.11.2023 8376049807 13.10.2023

Commercial OMP I COMM-2726/2023 21.11.2023 8376049807 13.10.2023

Commercial OMP I COMM-2727/2023 21.11.2023 8376049807 13.10.2023

Commercial OMP I COMM-2729/2023 21.11.2023 9958726491 18.11.2023

Commercial OMP I COMM-2758/2023 22-11-2023 J K YADAV 9999855157 19-11-2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

DEEPAK KUMAR KHEMKA VS 
RAM CHANDRA WADHWANI

UNitedmark@unitedandunited.com

6, New Court 
Block-I

MAHESH EDIBLE OIL VS HD OIL 
MILL

VARNIKA 
BAJAJ

VARNIKABAJAJADVOCATE@GMAIL.COM

6, New Court 
Block-I

YES BANK LTD VS  RADHEY 
SHYAM

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

6, New Court 
Block-I

YES BANK LTD VS  SHABEENA 
JAHAN

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

6, New Court 
Block-I

YES BANK LTD VS  MAN MOHAN 
SINGH

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

6, New Court 
Block-I

YES BANK LTD VS  AMRISH 
KHURANA

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

6, New Court 
Block-I

YES BANK LTD VS  MULCHAND 
TOMER

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

6, New Court 
Block-I

YES BANK LTD VS  NARESH 
YADAV

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS  ANGREJ SINGH

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS  MANJIT SINGH

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS  ADITYA KUMAR 
GOGOI

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.COM

6, New Court 
Block-I

KOTAK MAHINDRA PRIME LTD 
VS KAMLA PATI TRIPATHI

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

6, New Court 
Block-I

dhara MOTORS FINANCE VS rohit ADVJITENDERYADAV2017@GMAIL.COM

mailto:UNitedmark@unitedandunited.com
mailto:VARNIKABAJAJADVOCATE@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:ADVOCATEASHOK.1@GMAIL.COM
mailto:ADVOCATEASHOK.1@GMAIL.COM
mailto:ADVOCATEASHOK.1@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:ADVJITENDERYADAV2017@GMAIL.COM
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24 SOUTH

Commercial OMP I COMM-2759/2023 22-11-2023 9811015339 13-10-2023

Commercial OMP I COMM-2760/2023 22-11-2023 YES BANK LTD VS  DEVENDER 9811015339 13-10-2023

Commercial CS COMM- 620/2023 22-11-2023 VISHAL SINGH 9818123943 21.11.2023

Commercial 23-11-2023 8630469225 17-11-2023

Commercial OMP COMM- 66/2023 23-11-2023 BANI BRAR 9811515182 21-11-2023

Commercial CS COMM- 621/2023 23-11-2023 S.K.BANSAL 26843455 22.11.2023

Commercial OMP I COMM-2811/2023 24.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial OMP I COMM-2812/2023 24.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial OMP I COMM-2813/2023 24.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial OMP I COMM-2814/2023 24.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial OMP I COMM-2815/2023 24.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial CS COMM- 624/2023 25.11.2023 SBI VS SUDEEP RANJAN NAYAK 9643680913 23-11-2023

Commercial MISC DJ 260/2023 25.11.2023 SHRESTH JAIN 9871206484 17.11.2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

YES BANK LTD VS  SANJAY 
KUMAR SINGH

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

6, New Court 
Block-I

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

6, New Court 
Block-I

SATO AGROX INDIA VS WAGTAIL 
TECHNOLOGIES

AD.VISHALSINGH@GMAIL.COM

6, New Court 
Block-I

omP I COMM-2791/2023 KOTAK MAHINDRA PRIME LTD 
VS MAHENDER

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO.COM

6, New Court 
Block-I

SUKUM POWER SYSTEM LTD VS 
HDFC BANK LIMITED

adv.banibrar@gmail.com

6, New Court 
Block-I

RADO UHREN & ORS VS ASHOK 
KUMAR

UNitedmark@unitedandunited.com

6, New Court 
Block-I

YES BANK LTD VS  PAPPU UDHAL 
SINGH

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD VS RAHUL 
MAHENDER

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD VS 
SHUBHAM SHRIVASTAVA

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD VS 
RAKESH KUMAR

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD VS SHRI 
BABA TRANSPORT CARRIER

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

RANI 
BHARDWAJ

RBHARDWAJASSOCIATE@GMAIL.COM

6, New Court 
Block-I

H G RETAI SOLUTION PVT VS 
INTEC CAPITAL LTD

SHRESTH@LAWKINS.IN

mailto:KATYALSACHIN2008@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:AD.VISHALSINGH@GMAIL.COM
mailto:MAYANK_MAHAJAN05@YAHOO.COM
mailto:adv.banibrar@gmail.com
mailto:UNitedmark@unitedandunited.com
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:RBHARDWAJASSOCIATE@GMAIL.COM
mailto:SHRESTH@LAWKINS.IN
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24 SOUTH

Commercial CS COMM- 625/2023 25.11.2023 9999410660 18.11-2023

Commercial OMP I COMM-2842/2023 25.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial OMP I COMM-2843/2023 25.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial OMP I COMM-2844/2023 25.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial OMP I COMM-2845/2023 25.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial OMP I COMM-2846/2023 25.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial OMP I COMM-2860/2023 28.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial OMP I COMM-2861/2023 28.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial OMP I COMM-2862/2023 28.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial OMP I COMM-2863/2023 28.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial OMP I COMM-2864/2023 28.11.2023 SRCS LEGAL 8285002845 22.11.2023

Commercial 29-11-2023 SRCS LEGAL 8285002845 24-11-2023

Commercial 29-11-2023 SRCS LEGAL 8285002845 24-11-2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

KEITH TELECOM SYSTEMS VS 
SAHASRA ELECTRONICS PVT LTD

LOKESH 
BHOLA

KLOKESH@LEGALICONS.IN

6, New Court 
Block-I

IDFC FIRST BANK LTD VS SUHEL 
MEHBOOB

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

HDFC BANK LTD VS SHAKIR 
HUSSAIN

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

HDFC BANK LTD VS ROHIT 
KUMAR

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

HDFC BANK LTD VS KAMAL 
KHATANA

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

HDFC BANK LTD VS ALEEM KHAN LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD VS PANKAJ 
GUPTA

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD VS SHANTI 
LAL

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD VS 
INDERPAL PYARELAL

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD VS RAJEEV 
DINDAYAL

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD VS 
OMPRAKASH KANHAIYA

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

omp COMM- 2866/2023 HDFC BANK LTD VS  SAMEENA 
SIDDIQUI

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

omp COMM- 2867/2023 HDFC BANK LTD VS VIKRAM 
PARIDA

LITIGATION@SRCSLEGAL.COM

mailto:KLOKESH@LEGALICONS.IN
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
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24 SOUTH

Commercial 29-11-2023 SRCS LEGAL 8285002845 24-11-2023

Commercial 29-11-2023 SRCS LEGAL 8285002845 24-11-2023

Commercial I/A – 1/2023 29-11-2023 9711747642 28.11.2023

Commercial cs comm-626/2023 29-11-2022 8979400455 23-11-2023

25 South Commercial CS (COMM)/614/2023 16-11-2023 011-26843455 10-11-2023

Commercial CS (COMM)/618/2023 21-11-2023 9810027839 18-11-2023

Commercial OMP (I) (COMM)/2748/202321-11-2023 9212191494 20-11-2023

Commercial OMP (I) (COMM)/2749/202321-11-2023 9212191494 20-11-2023

Commercial OMP (I) (COMM)/2747/2023 21-11-2023 9212191494 20-11-2023

Commercial OMP (I) (COMM)/2746/202321-11-2023 9958726491 20-11-2023

Commercial OMP (I) (COMM)/2745/202321-11-2023 9958726491 20-11-2023

Commercial OMP (I) (COMM)/2734/202321-11-2023 9958726491 20-11-2023

Commercial OMP (I) (COMM)/2733/202321-11-2023 9873347330 20-11-2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

omp COMM- 2868/2023 HDFC BANK LTD VS UDAY 
KUMAR GOPAM GOVINDARJAN

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

omp COMM- 2869/2023 HDFC BANK LTD VS  GUDIYA 
SINGH

LITIGATION@SRCSLEGAL.COM

6, New Court 
Block-I

NASIR HUSSAIN VS RAJENDDFA 
GUPTA

SUNIL KUMAR 
SHARMA

SUNILLEGAL103@GMAIL.COM

6, New Court 
Block-I

MAX SUPER SPECIALITY 
HOSPITAL VS DEEPAK BANSAL

VIJAY KUMAR 
SHARMA

vijayksharmaadv@yahoo.co.in

SH. SANDEEP 
YADAV

17, New Court 
Block-I

Loreal Sa Vs Limbasiya Jignesh 
Kumar Baubhai

Shravan 
Bansal(P),

unitedmark@uniteda
ndunited.com

17, New Court 
Block-I

M/s Cameo Overseas Vs The Global  
V Immigration

anil khaware(P), anil.khaware@gmail.
com

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Sukhadev Gopal Patil

DINESH  
JAIN(P),

DJRBCLEGAL18@Y
AHOO.COM

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Konde Sambhaji Vishnu

DINESH  
JAIN(P),

DJRBCLEGAL18@Y
AHOO.COM

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Ajay Kumar Rana

DINESH  
JAIN(P),

DJRBCLEGAL18@Y
AHOO.COM

17, New Court 
Block-I

Toyota Financial Services India Ltd 
Vs Tukaram Tatoba Patil

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Toyota Financial Services India Ltd 
Vs Narendra Singh Gurjar

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Kotak Mahindra Prime Ltd Vs 
Dinesh Kumar

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Kotak Mahindra Bank Vs Rohit MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:SUNILLEGAL103@GMAIL.COM
mailto:vijayksharmaadv@yahoo.co.in
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25 South

Commercial OMP (I) (COMM)/2731/2023 21-11-2023 9873347330 20-11-2023

Commercial CS (COMM)/619/2023 21-11-2023 7827313492 20-11-2023

Commercial 24-11-2023 9212191494 20-11-2023

Commercial 24-11-2023 9310266522 20-11-2023

Commercial 24-11-2023 9310266522 20-11-2023

Commercial 24-11-2023 9958726491 20-11-2023

Commercial OMP (I) (COMM)/2821/2023 24-11-2023 9958726491 20-11-2023

Commercial OMP (I) (COMM)/2819/202324-11-2023 9958726491 20-11-2023

Commercial OMP (I) (COMM)/2818/202324-11-2023 9310266522 20-11-2023

Commercial 24-11-2023 9310266522 20-11-2023

Commercial OMP (I) (COMM)/2816/202324-11-2023 9310266522 20-11-2023

Commercial OMP (I) (COMM)/2814/202324-11-2023 9310266522 20-11-2023

Commercial OMP (I) (COMM)/2841/202325-11-2023 9958726491 21-11-2023

SH. SANDEEP 
YADAV

17, New Court 
Block-I

Kotak Mahindra Bank Vs Khushi 
Road Carrier 4988

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

17, New Court 
Block-I

Asian Townsville Farms Pvt Ltd Vs 
Dharmender and Ors

Siddharth 
Goswami(P),

goswamiadvocate97
@gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2825/2023 Toyota Financial Services India 
Limited Vs Shakir Safiuddin Husain

DINESH  
JAIN(P),

DJRBCLEGAL18@Y
AHOO.COM

17, New Court 
Block-I

OMP (I) (COMM)/2824/2023 Hdfc Bank Ltd Vs Vikas Jain SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2820/2023

Hdfc Bank Ltd Vs Gautam Banerjee SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2823/2023 Toyota Financial Services India Ltd 
Vs Sanjeev Shukla

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Toyota Financial Services India Ltd 
Vs Vikash Rawal

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Toyota Financial Services India Ltd 
Vs Sanjay Kumar Saw

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Niroopa Singh 
Goindi

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2822/2023 Hdfc Bank Ltd Vs Fakrudin Dlli SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Mudassar Hussain SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Kamal Singh SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Toyota Financial Services India Ltd 
Vs Sonal Sanjaybhai Dholakiya

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com
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filing

25 South

Commercial 25-11-2023 9310266522 21-11-2023

Commercial 25-11-2023 9310266522 21-11-2023

Commercial 25-11-2023 9310266522 21-11-2023

Commercial 25-11-2023 9310266522 21-11-2023

Commercial OMP (I) (COMM)/2837/202325-11-2023 9310266522 21-11-2023

Commercial 25-11-2023 9310266522 21-11-2023

Commercial 25-11-2023 9310266522 21-11-2023

Commercial 25-11-2023 9310266522 21-11-2023

Commercial OMP (I) (COMM)/2831/2023 25-11-2023 9310266522 21-11-2023

Commercial 25-11-2023 9310266522 21-11-2023

Commercial OMP (I) (COMM)/2827/202325-11-2023 9310266522 21-11-2023

Commercial 25-11-2023 9310266522 21-11-2023

Commercial 25-11-2023 9310266522 21-11-2023

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) (COMM)/2835/2023 Yes Bank Limited Vs Aditi Mehta SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2840/2023

Yes Bank Limited Vs Salma Sultan SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2836/2023 Yes Bank Limited Vs Jaiveer Saini SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2839/2023 Yes Bank Limited Vs Rahees Ahmed SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Idfc First Bank Ltd Vs Vikas Kumar SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2834/2023 Idfc First Bank Ltd Vs Prshant  Hari SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2838/2023

Idfc First Bank Ltd Vs Rahul Yadav SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2833/2023 Idfc First Bank Ltd Vs Chotu  Kumar SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Idfc First Bank Ltd Vs Jitendra 
Kumar Mishra

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2830/2023

Hdfc Bank Ltd Vs Sunil Son Of Phool 
Singh

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Rajesh Kumar 
Sahu

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2829/2023 Hdfc Bank Ltd Vs Monika  Thapa SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2826/2023 Hdfc Bank Ltd Vs Reena  Malik SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

25 South

Commercial 25-11-2023 9310266522 21-11-2023

Commercial 25-11-2023 9310266522 21-11-2023

Commercial CS (COMM)/623/2023 25-11-2023 9643680913 23-11-2023

Commercial CS (COMM)/622/2023 25-11-2023 9643680913 23-11-2023

Commercial 28-11-2023 9310266522 22-11-2023

Commercial 28-11-2023 9310266522 22-11-2023

Commercial 28-11-2023 9310266522 22-11-2023

Commercial 28-11-2023 9310266522 22-11-2023

Commercial OMP (I) (COMM)/2857/202328-11-2023 9310266522 22-11-2023

Commercial 28-11-2023 9310266522 22-11-2023

Commercial 28-11-2023 9310266522 22-11-2023

Commercial OMP (I) (COMM)/2851/2023 28-11-2023 9310266522 22-11-2023

Commercial OMP (I) (COMM)/2855/202328-11-2023 9310266522 22-11-2023

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) (COMM)/2832/2023 Hdfc Bank Ltd Vs Pradeep  Kumar SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2828/2023

Hdfc Bank Ltd Vs Sameem  Ahmed SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Sbi Vs Dinesh Kashyap RANI  
BHARDWAJ(P),

rbhardwajassociate@
gmail.com

17, New Court 
Block-I

State Bank Of India Vs Anil Kumar RANI  
BHARDWAJ(P),

rbhardwajassociate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2849/2023 Idfc First Bank Ltd Vs Suraid  Kumar SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2854/2023 Idfc First Bank Ltd Vs Anita  Singh SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2853/2023 Idfc First Bank Ltd Vs Munna  
Kumar

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2858/2023 Idfc First Bank Ltd Vs Parvez  
Khushi

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Idfc First Bank Ltd Vs Mohammed  
Abid

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2856/2023 Idfc First Bank Ltd Vs Mohan Kumar SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2852/2023 Idfc First Bank Ltd Vs Parveen  
Nagar

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Idfc First Bank Ltd Vs Surender  
Kaur

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Idfc First Bank Ltd Vs Satpal  Hari SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

25 South

Commercial 28-11-2023 9310266522 22-11-2023

Commercial 28-11-2023 9310266522 22-11-2023

Commercial 28-11-2023 9310266522 22-11-2023

Commercial OMP (I) (COMM)/2847/202328-11-2023 9310266522 22-11-2023

Commercial OMP (I) (COMM)/2891/202329-11-2023 9310266522 23-11-2023

Commercial 29-11-2023 9310266522 23-11-2023

Commercial 29-11-2023 9310266522 23-11-2023

Commercial 29-11-2023 9310266522 23-11-2023

Commercial 29-11-2023 9310266522 23-11-2023

Commercial 29-11-2023 9310266522 23-11-2023

Commercial 29-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2875/202329-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2879/202329-11-2023 9310266522 23-11-2023

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) (COMM)/2859/2023 Idfc First Bank Ltd Vs Kamre Alam SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2848/2023

Idfc First Bank Ltd Vs Bhawna 
Electronics

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2850/2023 Idfc First Bank Ltd Vs Akash  
Chaman

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Idfc First Bank Ltd Vs Mohd  Sajid SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Devinder Kumar 
Kathani

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2894/2023 Hdfc Bank Ltd Vs Dharmendra 
Kumar Yadav

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2885/2023 Hdfc Bank Ltd Vs Rajendra 
Khanduri

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2886/2023

Hdfc Bank Ltd Vs Mahakar Singh SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2887/2023 Hdfc Bank Ltd Vs Nitin Kapoor SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2883/2023

Hdfc Bank Ltd Vs Saleem Hasan 
Mohd

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2884/2023

Hdfc Bank Ltd Vs Deepak 
Mehndiratta

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Neeresh Kumar SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Energex Systems SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

25 South

Commercial 29-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2881/202329-11-2023 9310266522 23-11-2023

Commercial 29-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2877/202329-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2876/202329-11-2023 9310266522 23-11-2023

Commercial 29-11-2023 9310266522 23-11-2023

Commercial 29-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2872/202329-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2873/202329-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2874/202329-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2871/2023 29-11-2023 9310266522 23-11-2023

Commercial 30-11-2023 9311022104 23-11-2023

Commercial OMP (I) (COMM)/2925/202330-11-2023 9311022104 23-11-2023

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) 
(COMM)/2882/2023

Hdfc Bank Ltd Vs Rajneesh Kumar 
Verma

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Samun Ramjan SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2880/2023

Hdfc Bank Ltd Vs Gayatri Gandhi SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Preety Jain SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Anurag Gautam SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2870/2023 Hdfc Bank Ltd Vs Rajat Saxena SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2878/2023 Hdfc Bank Ltd Vs Mustkeem Hanif SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Divyam Gupta SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Anuj Mani Yadav SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Raj Kumar 0379 SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Rakhi Jha SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2926/2023 Iffco Kisan Finance Ltd Vs Samrath 
Lalaram

RAJEEV 
KUMAR 
RANJAN(P),

INTERNATIONAL.L
AWFIRM.LLP13@G
MAIL.COM

17, New Court 
Block-I

Iffco Kisan Finance Ltd Vs Vikas 
Ramsharan

RAJEEV 
KUMAR 
RANJAN(P),

INTERNATIONAL.L
AWFIRM.LLP13@G
MAIL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

25 South

Commercial 30-11-2023 9310266522 23-11-2023

Commercial 30-11-2023 9212191494 23-11-2023

Commercial OMP (I) (COMM)/2921/2023 30-11-2023 9212191494 23-11-2023

Commercial 30-11-2023 9212191494 23-11-2023

Commercial 30-11-2023 9212191494 23-11-2023

Commercial OMP (I) (COMM)/2918/202330-11-2023 9212191494 23-11-2023

Commercial OMP (I) (COMM)/2919/2023 30-11-2023 9212191494 23-11-2023

Commercial CS (COMM)/632/2023 30-11-2023 9990042642 23-11-2023

Commercial CS (COMM)/631/2023 30-11-2023 9911730600 Not Provided 23-11-2023

Commercial OMP (I) (COMM)/2917/2023 30-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2914/2023 30-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2916/2023 30-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2913/2023 30-11-2023 9310266522 23-11-2023

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) (COMM)/2924/2023 Idfc First Bank Ltd Vs Asif  Whab SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2923/2023 Bmw India Financial Services Pvt 
Ltd Vs Ramya Raghavendra

DINESH  
JAIN(P),

DJRBCLEGAL18@Y
AHOO.COM

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Radhika Food Products

DINESH  
JAIN(P),

DJRBCLEGAL18@Y
AHOO.COM

17, New Court 
Block-I

OMP (I) (COMM)/2922/2023 Toyota Financial Services India 
Limited Vs Lalit Kumar

DINESH  
JAIN(P),

DJRBCLEGAL18@Y
AHOO.COM

17, New Court 
Block-I

OMP (I) 
(COMM)/2920/2023

Toyota Financial Services India 
Limited Vs Dharmendra Maurya

DINESH  
JAIN(P),

DJRBCLEGAL18@Y
AHOO.COM

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Balkrishna Aanjne

DINESH  
JAIN(P),

DJRBCLEGAL18@Y
AHOO.COM

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Azeem Ali

DINESH  
JAIN(P),

DJRBCLEGAL18@Y
AHOO.COM

17, New Court 
Block-I

Canara Bank Vs Manish Pamnani 
Prop Of Anand Handloom

ANSHUMAN 
SRIVASTAVA(P
),

sri.anshu83@gmail.c
om

17, New Court 
Block-I

Idbi Bank Vs M/s Priya Electronics Saksham 
Mittal(P),

17, New Court 
Block-I

Idfc First Bank Ltd Vs Sonu  Kumar SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Idfc First Bank Ltd Vs Rr Buildcon SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Idfc First Bank Ltd Vs Jasmaan  
Singh

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Idfc First Bank Ltd Vs Rohit Kumar SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

25 South

Commercial OMP (I) (COMM)/2915/2023 30-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2912/2023 30-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2910/202330-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2911/2023 30-11-2023 9310266522 23-11-2023

Commercial 30-11-2023 9310266522 23-11-2023

Commercial 30-11-2023 9310266522 23-11-2023

Commercial 30-11-2023 9310266522 23-11-2023

Commercial 30-11-2023 9310266522 23-11-2023

Commercial 30-11-2023 9310266522 23-11-2023

Commercial 30-11-2023 9310266522 23-11-2023

Commercial 30-11-2023 9310266522 23-11-2023

Commercial 30-11-2023 9310266522 23-11-2023

Commercial OMP (I) (COMM)/2901/202330-11-2023 9310266522 23-11-2023

SH. SANDEEP 
YADAV

17, New Court 
Block-I

Idfc First Bank Ltd Vs Mohan 
Deshrajverma

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Idfc First Bank Ltd Vs Purshottam 
Das Bunkar

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Idfc First Bank Ltd Vs Vicky  Kumar SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Idfc First Bank Ltd Vs Md Mustak SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2906/2023

Hdfc Bank Ltd Vs Shivam Satish 
Kumar

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2908/2023

Hdfc Bank Ltd Vs Arsad  Shahid SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2907/2023 Hdfc Bank Ltd Vs Sehruna SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2905/2023 Hdfc Bank Ltd Vs Vinod  Kumar SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2909/2023

Hdfc Bank Ltd Vs Sheetal  Wahi SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2904/2023

Hdfc Bank Ltd Vs Planman 
Consulting India Private Limited

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2900/2023

Hdfc Bank Ltd Vs Shantanu  Tiwari SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2902/2023

Hdfc Bank Ltd Vs Deepu  Upadhyay SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Rishabh Chaubey SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

25 South

Commercial 30-11-2023 9310266522 23-11-2023

Commercial CS (COMM)/630/2023 30-11-2023 9990042642 23-11-2023

Commercial CS (COMM)/629/2023 30-11-2023 9990042642 24-11-2023

Commercial CS (COMM)/628/2023 30-11-2023 9582387070 28-11-2023

Commercial Execution (Comm)/315/2023 30-11-2023 9717850496 29-11-2023

Commercial CS (COMM)/627/2023 30-11-2023 8750905558 30-11-2023

Commercial OMP (I) (COMM)/2897/202330-11-2023 9958726491 29-11-2023

Commercial 30-11-2023 9958726491 29-11-2023

Commercial 30-11-2023 9958726491 29-11-2023

26 South Commercial 01-11-2023 DINESH JAIN 9013493108 26-10-2023

Commercial 01-11-2023 DINESH JAIN 9013493108 26-10-2023

Commercial 04-11-2023 9958726491 04-11-2023

Commercial 04-11-2023 9958726491 04-11-2023

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) (COMM)/2903/2023 Hdfc Bank Ltd Vs Ajay Singhania SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Canara Bank Vs Shalini Chabra Prop 
Of M/s Devansh Tomato Company

ANSHUMAN 
SRIVASTAVA(P
),

sri.anshu83@gmail.c
om

17, New Court 
Block-I

Canara Bank Vs Archana Goswami 
Proprietor Of M/s Royal Generators

ANSHUMAN 
SRIVASTAVA(P
),

sri.anshu83@gmail.c
om

17, New Court 
Block-I

Umakant Singh Vs Simri Cold 
Storage Pvt Ltd

Bishwajit Kumar 
Shahi(P),

bkshahi335@gmail.c
om

17, New Court 
Block-I

Indusind Bank Ltd Vs Randhir 
Kumar Singh

PANKAJ 
SINGH(P),

pankajsin2007@gmai
l.com

17, New Court 
Block-I

Shree Cementlimited Vs Adhiraj 
Cement

MD SAZID 
RAYEEN(P),

sazid@ ashwathhle 
gal.com

17, New Court 
Block-I

Kotak Mahindra Prime Ltd Vs Sanjay 
Kumar Dixit

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2898/2023

Kotak Mahindra Prime Ltd Vs Shashi 
Devi

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/2899/2023 Kotak Mahindra Prime Ltd Vs Ravi 
Pratap Singh Bhadouriya

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

SH. RAJEEV BANSAL 29, New Court 
Block-II

Execution 
(Comm.)/306/2023

TOYOTA FINANCIAL SERVICES 
INDIA LTD. Vs VTS SERVICES PVT 
LTD

advocateashok.1@gmail.com

29, New Court 
Block-II

Execution 
(Comm.)/307/2023

TOYOTA FINANCIAL SERVICES 
INDIA LTD. Vs MADHU GARG

advocateashok.1@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2633/2023

M/S TOYOTA FINANCIAL 
SERVICES INDIA LTD. Vs MALTI 
DEVI

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2636/2023

M/S TOYOTA FINANCIAL 
SERVICES INDIA LTD. Vs AAKIF 
ILYAZ

RAJESH 
JANGRA

jangraadvocate@gamil.com

mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
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26 South

Commercial 04-11-2023 9958726491 04-11-2023

Commercial 04-11-2023 9958726491 04-11-2023

Commercial 04-11-2023 9958726491 04-11-2023

Commercial CS (COMM)/606/2023 06-11-2023 ASGHAR KHAN 9811045583 NO RECORD 06-11-2023

Commercial 07-11-2023 9910345439 07-11-2023

Commercial 07-11-2023 9910345439 07-11-2023

Commercial 09-11-2023 9958726491 08-11-2023

Commercial 09-11-2023 9958726491 07-11-2023

Commercial 10-11-2023 9958726491 08-11-2023

Commercial 17-11-2023 9311022102 10-11-2023

Commercial 17-11-2023 9311022102 10-11-2023

Commercial 17-11-2023 9999855157 15-11-2023

Commercial 20-11-2023 DINESH JAIN 9013493108 18-11-2023

SH. RAJEEV BANSAL

29, New Court 
Block-II

OMP (I) 
(COMM.)/2637/2023

M/S TOYOTA FINANCIAL 
SERVICES INDIA LTD. Vs MANOJ 
KUMAR BAHALIA

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2638/2023

M/S TOYOTA FINANCIAL 
SERVICES INDIA LTD. Vs MALI 
ARPITKUMAR ATULBHAI

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2639/2023

M/S TOYOTA FINANCIAL 
SERVICES INDIA LTD. Vs MOHD 
AZHAR

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

M/S AIR SALES CORPORATION Vs 
INTEC INDIA LIMITED

29, New Court 
Block-II

Execution 
(Comm.)/308/2023

SBI CARDS AND PAYMENTS 
SERVICES LIMITED Vs RAHUL 
SAMANTA

PATHAK AND 
ASSOCIATION

subodhpathaklegal@gmail.com

29, New Court 
Block-II

Execution 
(Comm.)/309/2023

SBI CARDS AND PAYMENTS 
SERVICES LIMITED Vs PRAN 
NATH PANDEY

PATHAK AND 
ASSOCIATION

subodhpathaklegal@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2657/2023

Toyota Financial Services India Ltd 
Vs Bharti Lakhmani

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2658/2023

Kotak Mahindra Prime Ltd Vs Rahul 
Poswal

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2666/2023

Toyota Financial Services India Ltd 
Vs Malunjkar Anil Sampat

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2669/2023

Iffco Kisan Finance Ltd Vs Pradeep 
Kumar

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2670/2023

Iffco Kisan Finance Ltd Vs 
Raksharam Shyambihari

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2671/2023

Dhara Motors Finance Ltd Vs 
Yogendra Singh

JITENDER 
KUMAR YADAV

advjitenderyadav2017@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2696/2023

Bmw India Financial Services Pvt 
Ltd Vs Maa Pitambara Coal Carriers 
Pvt Ltd

advocateashok.1@gmail.com

mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:subodhpathaklegal@gmail.com
mailto:subodhpathaklegal@gmail.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:advjitenderyadav2017@gmail.com
mailto:advocateashok.1@gmail.com
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26 South

Commercial 20-11-2023 DINESH JAIN 9013493108 18-11-2023

Commercial 20-11-2023 9958726491 18-11-2023

Commercial 20-11-2023 9958726491 17-11-2023

Commercial 20-11-2023 9958726491 17-11-2023

Commercial 20-11-2023 8285002845 17-11-2023

Commercial 20-11-2023 9958726491 16-11-2023

Commercial 20-11-2023 9958726491 17-11-2023

Commercial 21-11-2023 8285002845 20-11-2023

Commercial 21-11-2023 9958726491 20-11-2023

Commercial 21-11-2023 DINESH JAIN 9013493108 18-11-2023

Commercial 21-11-2023 DINESH JAIN 9013493108 18-11-2023

Commercial 21-11-2023 DINESH JAIN 9013493108 18-11-2023

Commercial 21-11-2023 DINESH JAIN 9013493108 18-11-2023

SH. RAJEEV BANSAL

29, New Court 
Block-II

OMP (I) 
(COMM.)/2697/2023

Bmw India Financial Services Pvt 
Ltd Vs Yasir Ali Choudhary

advocateashok.1@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2698/2023

Kotak Mahindra Prime Ltd Vs Anil 
Kumar

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2699/2023

Toyota Financial Services India 
Limited Vs Isha Kaur

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2700/2023

Toyota Financial Services India 
Limited Vs Ghanshyam Kumar 
Thakur

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2702/2023

Idfc First Bank Ltd Vs Javed  Noor SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2703/2023

Toyota Financial Services India Ltd 
Vs Shirishkumar P Salunkhe

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2704/2023

Toyota Financial Services India Ltd 
Vs Ganesh Shivaji Nangare

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2728/2023

Idfc First Bank Ltd Vs Ultimate 
Fresh Fruits

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2730/2023

Toyota Financial Services India Ltd 
Vs Saurav Suneja

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2732/2023

Toyota Financial Services India 
Limited Vs Satbir Singh

advocateashok.1@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2735/2023

Toyota Financial Services India 
Limited Vs Sanchit Gangwar

advocateashok.1@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2736/2023

Toyota Financial Services India 
Limited Vs Bharat Rajendra Tarav

advocateashok.1@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2737/2023

Toyota Financial Services India 
Limited Vs Mohammad Nisar

advocateashok.1@gmail.com

mailto:advocateashok.1@gmail.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:litigation@srcslegal.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:litigation@srcslegal.com
mailto:jangraadvocate@gamil.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
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Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

26 South

Commercial 21-11-2023 DINESH JAIN 9013493108 18-11-2023

Commercial 21-11-2023 DINESH JAIN 9013493108 18-11-2023

Commercial 21-11-2023 DINESH JAIN 9013493108 18-11-2023

Commercial 21-11-2023 DINESH JAIN 9013493108 18-11-2023

Commercial 21-11-2023 DINESH JAIN 9013493108 18-11-2023

Commercial 21-11-2023 DINESH JAIN 9013493108 18-11-2023

Commercial 21-11-2023 DINESH JAIN 9013493108 18-11-2023

Commercial 22-11-2023 9958726491 20-11-2023

Commercial 22-11-2023 9958726491 20-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

SH. RAJEEV BANSAL

29, New Court 
Block-II

OMP (I) 
(COMM.)/2738/2023

Toyota Financial Services India 
Limited Vs S K Traders

advocateashok.1@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2739/2023

Toyota Financial Services India 
Limited Vs Khushmeet Singh

advocateashok.1@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2740/2023

Toyota Financial Services India 
Limited Vs Abhishek S

advocateashok.1@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2741/2023

Toyota Financial Services India 
Limited Vs Dharmendra Umesh 
Sharma

advocateashok.1@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2742/2023

Toyota Financial Services India 
Limited Vs Rishi Surendra Tiwari

advocateashok.1@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2743/2023

Toyota Financial Services India 
Limited Vs Durgashankar Andilal

advocateashok.1@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2744/2023

Toyota Financial Services India 
Limited Vs Shyam Lal

advocateashok.1@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2761/2023

Toyota Financial Services India Ltd 
Vs Palwinder Kaur

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2762/2023

Toyota Financial Services India Ltd 
Vs Gaurav Singh

RAJESH 
JANGRA

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2763/2023

Hdfc Bank Ltd Vs Nikhil  Verma SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2764/2023

Hdfc Bank Ltd Vs Yash  Sharma SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2765/2023

Idfc First Bank Ltd Vs Jct Transport 
Service

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2766/2023

Hdfc Bank Ltd Vs Kumud Kumar 
Suman

SANJEEV 
PATHAK

litigation@srcslegal.com

mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:advocateashok.1@gmail.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
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26 South

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

SH. RAJEEV BANSAL

29, New Court 
Block-II

OMP (I) 
(COMM.)/2767/2023

Hdfc Bank Ltd Vs Raghav  Chopra SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2768/2023

Idfc First Bank Ltd Vs Mohd  
Musheer

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2769/2023

Hdfc Bank Ltd Vs Majahar Alam SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2770/2023

Idfc First Bank Ltd Vs Sadab  Khan SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) (COMM.)/2771/2023 Idfc First Bank Ltd Vs Aasif Moilyas SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2772/2023

Idfc First Bank Ltd Vs Safeek  
Ahmad

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2773/2023

Idfc First Bank Ltd Vs Hirdesh  
Kumar

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2774/2023

Idfc First Bank Ltd Vs Ankit  Nagar SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2775/2023

Idfc First Bank Ltd Vs Deepak  
Kumar

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2776/2023

Idfc First Bank Ltd Vs Mithu Singh SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2777/2023

Idfc First Bank Ltd Vs Gulab 
Chander

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2778/2023

Idfc First Bank Ltd Vs Idareesh  
Habeeb

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2779/2023

Idfc First Bank Ltd Vs Rohit  Kumar SANJEEV 
PATHAK

litigation@srcslegal.com

mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
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filing

26 South

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

SH. RAJEEV BANSAL

29, New Court 
Block-II

OMP (I) 
(COMM.)/2780/2023

Idfc First Bank Ltd Vs Deepak  
Kalicharan

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2781/2023

Idfc First Bank Ltd Vs Rajnish  YadavSANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2782/2023

Idfc First Bank Ltd Vs Ghanshyam  
Bairagi

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2783/2023

Idfc First Bank Ltd Vs Rakesh  
Kumar

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2784/2023

Yes Bank Limited Vs Manjeet Singh 
Vijayran

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2785/2023

Idfc First Bank Ltd Vs Rajesh  
Bankshu

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2786/2023

Idfc First Bank Ltd Vs Md Manowar 
Alam

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2787/2023

Idfc First Bank Ltd Vs Neeraj  Ray SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2788/2023

Idfc First Bank Ltd Vs Munna  Singh SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2789/2023

Idfc First Bank Ltd Vs Harish  Om SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2790/2023

Yes Bank Limited Vs Rajeev Kumar SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2792/2023

Hdfc Bank Ltd Vs Kapil Kumar SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2793/2023

Hdfc Bank Ltd Vs Israil Nawab SANJEEV 
PATHAK

litigation@srcslegal.com

mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
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filing

26 South

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

SH. RAJEEV BANSAL

29, New Court 
Block-II

OMP (I) 
(COMM.)/2794/2023

Hdfc Bank Ltd Vs Mohd Ishan Salam SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2795/2023

Hdfc Bank Ltd Vs Wahid Ahmed SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2796/2023

Hdfc Bank Ltd Vs Tayyub Hussain SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2797/2023

Hdfc Bank Ltd Vs Sanjay Martin SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2798/2023

Hdfc Bank Ltd Vs Arun Kumar SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2799/2023

Hdfc Bank Ltd Vs Arun Kumar 
Paswan

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2800/2023

Hdfc Bank Ltd Vs Kamakshi  
Mahajan

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2801/2023

Hdfc Bank Ltd Vs Arpita  Patak SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2802/2023

Hdfc Bank Ltd Vs Dinesh  Kumar SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2803/2023

Hdfc Bank Ltd Vs Yatendra  Nagar SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2804/2023

Hdfc Bank Ltd Vs Arpit  Gupta SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2805/2023

Hdfc Bank Ltd Vs Amroodi  Rasula SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2806/2023

Hdfc Bank Ltd Vs Sair  Mohad SANJEEV 
PATHAK

litigation@srcslegal.com

mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
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26 South

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 24-11-2023 8285002845 22-11-2023

Commercial 28-11-2023 8285002845 24-11-2023

Commercial 29-11-2023 8285002845 25-11-2023

Commercial 29-11-2023 8285002845 25-11-2023

Commercial 29-11-2023 8285002845 25-11-2023

Commercial 29-11-2023 8285002845 25-11-2023

Commercial 29-11-2023 8285002845 25-11-2023

Commercial 29-11-2023 8285002845 25-11-2023

Commercial 29-11-2023 8285002845 25-11-2023

Commercial Execution (Comm)/313/2023 29-11-2023 NO RECORD NO RECORD 28-11-2023

SH. RAJEEV BANSAL

29, New Court 
Block-II

OMP (I) 
(COMM.)/2807/2023

Hdfc Bank Ltd Vs Manvendra Singh SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2808/2023

Hdfc Bank Ltd Vs Archit  Arora SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2809/2023

Hdfc Bank Ltd Vs Lalan Kumar 
Mandal

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2810/2023

Hdfc Bank Ltd Vs Mohd Shane Alam SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) (COMM)/2865/2023 Hdfc Bank Ltd Vs Gul Faraz SANJEEV 
PATHAK(P),

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM)/2889/2023

Hdfc Bank Ltd Vs Sushil Kumar 
Dubey

SANJEEV 
PATHAK(P),

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM)/2890/2023

Hdfc Bank Ltd Vs Raj Kumar SANJEEV 
PATHAK(P),

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) (COMM)/2893/2023 Hdfc Bank Ltd Vs Shilpa Luthra SANJEEV 
PATHAK(P),

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) (COMM)/2892/2023 Hdfc Bank Ltd Vs Ravinder Ravinder SANJEEV 
PATHAK(P),

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) (COMM)/2896/2023 Hdfc Bank Ltd Vs Guneet Singh SANJEEV 
PATHAK(P),

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) (COMM)/2895/2023 Hdfc Bank Ltd Vs Lateef Saddeek SANJEEV 
PATHAK(P),

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM)/2888/2023

Hdfc Bank Ltd Vs Ashok Kumar 
Dewasi

SANJEEV 
PATHAK(P),

litigation@srcslegal.com

29, New Court 
Block-II

M/s Aar Kay Fin Lease Pvt Ltd Vs 
Saroj Devi

VIKAS DEEP 
JAIN(P),

mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
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26 South

Commercial 30-11-2023 9958726491 28-11-2023

Commercial 30-11-2023 9958726491 28-11-2023

Commercial OMP (I) (COMM)/2931/2023 30-11-2023 9958726491 28-11-2023

Commercial 30-11-2023 9958726491 28-11-2023

Commercial OMP (I) (COMM)/2927/202330-11-2023 NO RECORD 28-11-2023

Commercial 23-11-2023 8285002845 22-11-2023

Commercial 20-11-2023 8285002845 17-11-2023

27 18 BLOCK 1 CS(COMM) 1031/2023 01-11-2023 9811244209 31-10-2023

18 BLOCK 1 CS(COMM) 1034/2023 02-11-2023 9833947824 01-11-2023

18 BLOCK 1 CS(COMM) 1046/2023 06-11-2023 954009991 -- 04-11-2023

18 BLOCK 1 CS(COMM) 1051/2023 07-11-2023 9871343259 06-11-2023

18 BLOCK 1 CS(COMM) 1053/2023 07-11-2023 9810433650 06-11-2023

18 BLOCK 1 OMP(COMM) 106/2023 20-11-2023 9811499581 17-11-2023

SH. RAJEEV BANSAL

29, New Court 
Block-II

OMP (I) (COMM)/2930/2023 Kotak Mahindra Prime Ltd Vs Sunil 
Kumar Tripathi

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) (COMM)/2929/2023 Kotak Mahindra Prime Ltd Vs 
Pradeep Singh Patel

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

29, New Court 
Block-II

Kotak Mahindra Prime Ltd Vs Ankit 
Kumar

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

29, New Court 
Block-II

OMP (I) (COMM)/2928/2023 Kotak Mahindra Prime Ltd Vs Sunil 
Kumar Tripathi

RAJESH 
JANGRA(P),

jangraadvocate@gamil.com

29, New Court 
Block-II

Dhara Motors Finance Ltd Vs 
Fainmuddin

JITENDER 
KUMAR YADAV

advjitenderyadav2017@gmail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2774/2023

Idfc First Bank Ltd Vs Ankit  Nagar SANJEEV 
PATHAK

litigation@srcslegal.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2701/2023

Idfc First Bank Ltd Vs Vinod  Kumar SANJEEV 
PATHAK

litigation@srcslegal.com

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

PUNJAB NATIONAL BANK Vs 
VICKY SHARMA

VIKRAM 
GOLA(P),

VIKRAMGOLA2010
@GMAIL.COM

RCPL LOGISTICS PVT LTD Vs 
BMI WHOLSESALE TRADING 
PVT LTD

GAURAV 
PURI(P),

ADVGAURAVPURI@
GMAIL.COM

UNION BANK OF INDIA Vs 
CHANDRAMA SINGH  
PROPRIETOR OF TOTAL 
TRAVEL SOLUTION

LALIT 
KUMAR(P),

PUNJAB NATIONAL BANK Vs 
M/S RAWAT TOURIST TAXI 
SERVICES

VINEET 
MUDGAL(P),

VINEETMUDGAL@
GMAIL.COM

MRS SHRUTI KUMARI AND 
ANR Vs SYNC RESORTS AND 
RETREAT AND ORS

PRERNA 
MEHTA(P),

ADVOCATESHASHI
@GMAIL.COM

G. RAJESH & ORS Vs M/S SBFC 
FINANCE LIMITED

NAVNEET 
DUGAR

NAVNEETDUGAR@
GMAIL.COM

mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:advjitenderyadav2017@gmail.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
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27

18 BLOCK 1 OMP(COMM) 108/2023 29-11-2023 9971999961 22-11-2023

28 14 Recovery Suit CS (COMM)/1038/2023 02-11-2023 9312444295 01-11-2023

14 Recovery Suit CS (COMM)/1042/2023 03-11-2023 9811700978 02-11-2023

14 Recovery Suit CS (COMM)/1049/2023 06-11-2023 9811087543 04-11-2023

14 Recovery Suit CS (COMM)/1055/2023 07-11-2023 NA NA NA

14 Recovery Suit CS (COMM)/1070/2023 23-11-2023 9212888057 NA 22-11-2023

14 Recovery Suit CS (COMM)/1073/2023 25-11-2023 9990182901 24-11-2023

14 Recovery Suit CS (COMM)/1072/2023 24-11-2023 9409559894 NA 23-11-2023

29 20 Commercial Suit CS (COMM)/1058/2023 17.11.2023 7011748170 10.11.2023

20 Commercial Suit CS (COMM)/1061/2023 18.11.2023 9873657493, 16.11.2023

20 Commercial Suit CS (COMM)/1064/2023 20.11.2023 919899641617 18.11.2023

20 Commercial Suit CS (COMM)/1080/2023 30.11.2023 9811030321 29.11.2023

20 Commercial Suit CS (COMM)/1079/2023 30.11.2023 29.11.2023

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

Delhi Development Authority 
Vs M/s Vardhman Infra & Anr

Mayank 
Bamniyal(P),

Bamniyal.mayank@g
mail.com

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

PUNJAB NATIONAL BANK Vs 
SUKHDEV RAO

ARUN 
KUMAR 
SHUKLA(P),

CONNECT@SRSLEG
AL.IN

DEVYANI FOOD INDUSTRIES 
LTD Vs QUICK2SHELF FOOD 
SOLUTTONS PVT LTD

PUNEET 
BAJAJ(P),

ADVOCATE.PUNEET
@GMAIL.COM

M/S MASTERS LOGISTICS 
SOLUTIONS INDIA PVT LTD Vs 
ANUJ SHARMA  PROP M/S 
STAR MARINE SOLUTIONS

SIDDHARTH
A YADAV(P),

SIDDARTHAYADAV
ADVOCATE@GMAIL
.COM

PUNJAB NATIONAL BANK Vs 
MADHUMAN GARMENTS THR 
ITS PROPRIETOR HARIPAL 
SINGH

VINEET 
MUDGAL(P),

CANARA BANK Vs GOVIND 
KALRA

CHITRA  
MALHOTRA(
P),

BANK OF INDIA Vs BHANU 
PRATAP SINGH and ORS

Vishwanath  
prasad  
Tiwari(P),

VPTIWARIADVOCA
TE@GMAIL.COM

ISHAN EQUIPMENTS PVT LTD 
Vs TECHNIP ENERGIES PVT 
LTD

Himanshu 
Dhawan(P),

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

AKSUNA EXPORTS PRIVATE 
LIMITED VS LOCOFAST 
ONLINE SERVIES PVT LTD

sanjeet 
paliwal(P),

sanjeet(@grvlegal. in 

WILLOW AND BOOTS BRAND 
SOLUTIONS PVT LTD Vs 
BOUTIQUE SPIRIT BRANDS 
PVT LTD

ABHIMANUE 
SHRESTHA(P
),

shrestha.abhimanue
@gmail.com 

Ravinder Pal Singh Vs Rashmi 
Katyal

Jaspreet 
Singh(P),

jaspreet.law@gmail.c
om

TCM SPORTS MANANGEMENT 
PVT LTD Vs Q THREE 
VENTURES PVT LTD

Apoorva  
Neral(P),

simran.brar@karanja
wala.in

TWENTY FIRST CENTURY 
MEDIA PVT LTD Vs Q THREE 
VENTURES PVT LTD

APOORVA 
NERAL(P),

9811030321, 
7828266778

sim ran. brar@ka ran 
jaw a la.



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

30 21 Commercial Suit CS (COMM)/1039/2023 02-11-2023 9971357074 11/1/23

21 Execution petition 03-11-2023 9811056644 11/2/23

21 Commercial Suit CS (COMM)/1044/2023 04-11-2023 9899474884 11/2/23

21 OMP (COMM)/102/2023 06-11-2023 9958994429 11/4/23

21 Commercial Suit CS (COMM)/1059/2023 16-11-2023 9457816062 11/9/23

21 OMP (COMM)/105/2023 17-11-2023 9971999961 11/10/23

21 Commercial Suit CS (COMM)/1060/2023 17-11-2023 9811216046 11/10/23

21 Commercial Suit CS (COMM)/1066/2023 20-11-2023 9811339215 11/18/23

21 Commercial Suit CS (COMM)/1065/2023 20-11-2023 9219701292 11/18/23

21 Commercial Suit CS (COMM)/1067/2023 21-11-2023 9711275697 11/20/23

21 Commercial Suit CS (COMM)/1071/2023 24-11-2023 8750618722 11/23/23

31 22 Commercial Suit CS (COMM)/1076/2023 30-11-2023 9810134793 28-11-2023

22 OMP (COMM.)/107/2023 29-11-2023 9899617989 28-11-2023

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

M/S DIGITAL ASSETS LLP Vs 
M/S GRP COMMUNICATIONS 
PVT LTD ETC

GURVINDER 
SURI(P),

LITIGATION@SURI
CO.IN

EXECUTION 
(COMM)/512/2023

M/S GLOBAL ENGINEERING 
Vs M/S GS ENGINEERS AND 
CONTRACTORS

ASIM 
NAEEM(P),

ADVCHERRYGUPTA
@GMAIL.COM

HIMANSHU SONI Vs RAMESH 
KUMAR ETC

AMIT 
GUPTA(P),

AMITG.ADVOCATE
@GMAIL.COM

Petition u/s. 34 of Arbitration 
and Conciliation Act

M/S CONTAINER 
CORPORATION OF INDIA 
LIMITED Vs M/S RAWANI 
CONSTRUCTION

ASHUTOSH 
KUMAR 
SHUKLA(P),

AKS.THELAWWING
@GMAIL.COM

M/s East India Engineers Vs 
M/s Ashiana Homes Pvt Ltd 
Through its Directors

NITESH 
KUMAR(P),

BHAWDWAJNITISH
467@GMAIL.COM

Petition u/s. 34 of Arbitration 
and Conciliation Act

Delhi Development Authority 
Vs Vardhman Infra

Sahil Goel(P), BAMNIYAL.MAYAN
K@GMAIL.COM

Ramesh Kumar Vs Himanshu 
Soni

AMIT 
KUMAR(P),

MOHITSAROHA.LE
GAL@GMAIL.COM

Mahruddin Vs Mirza 
International Limited And Anr

RAEES 
KHAN(P)

RAEESADV@YAHO
O.COM

CANARA BANK Vs Gupta 
Patanjali Arogya Kendra

FAHAD 
KHAN(P),

FAHADADVOCATE
@GMAIL.COM

CANARA BANK Vs Dhanpat Eshu 
Chaudhary(P)
,

ESHUADVOCATE@
GMAIL.COM

Bhushan Dealmark Private 
Limited Vs Bridge Roof Co 
India Ltd

HIMANSHU 
GARG(P),

SSWANIASSOCIATE
S@GMAIL.COM

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

GOAL EDUCATIONAL 
SERVICES PVT. LTD. Vs Goal 
Classes Sitamarhi

ANIL KUMAR 
SAHU

allipcare@gmail.c
om

Petition u/s. 34 of Arbitration 
and Conciliation Act

M/S INDOSPIRIT 
DISTRIBUTION LTD. Vs M/S 
JOTINDRA STEEL AND TUBES 
LTD. AND ANR.

Girish 
Bhardwaj

anand.jha@asjlega
l.in
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31

22 Execution Petition 22-11-2023 NASIR AZIZ 9654426441 09-11-2023

22 Commercial Suit CS (COMM)/1068/2023 22-11-2023 8375868868 17-11-2023

22 Commercial Suit CS (COMM)/1062/2023 20-11-2023 AMIT DAYAL 9810164421 17-11-2023

22 Commercial Suit CS (COMM)/1057/2023 16-11-2023 NASIR AZIZ 9818107195 09-11-2023

32 MS NIRJA BHATIA 23 Commercial Suit CS (COMM)/1054/2023 09-11-2023 8806999579 08-11-2023

23 OMP (COMM)/103/2023 10-11-2023 98 99 000923 NOT MENTIOED 09-11-2023

23 Commercial Suit CS (COMM)/1056/2023 16-11-2023 8285455013 09-11-2022

23 Execution Petition 20-11-2023 8800690988 16-11-2023

23 Commercial Suit CS (COMM)/1063/2023 20-11-2023 868118015 17-11-2023

23 Commercial Suit CS (COMM)/1069/2023 24-11-2023 9918847684 22-11-2023

23 Commercial Suit CS (COMM)/1075/2023 29-11-2023 9811101934 27-11-2023

23 Commercial Suit CS (COMM)/1078/2023 30-11-2023 9810343732 28-11-2023

23 Commercial Suit CS (COMM)/1077/2023 30-11-2023 -8750618722 28-11-2023

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

EXECUTION 
(COMM.)/524/2023

M/S INDIAN TEXTILES 
THROUGH PROP. MR. ANSAR 
AHMED SIDDIQUI Vs M/S 
SUNRISE VETMENTS 
THROUGH ITS PROP. MR. 
SANJAY PAINTEL

nasirazizandcomp
anyagmail.com

AVNEESH GUPTA Vs HARI OM 
SETHI AND ORS.

SIDDHANT 
JUYAL

adv.siddhantjuyal
@gmail.com

AR KAY MEDICOS PVT. LTD. 
Vs DHANI HEALTHCARE LTD.

mail@amitdayal.at
torney

KAENAT GLASS AGENCIES Vs 
CAPACITE INFRAPROJECTS 
LTD.

rambhakt@gmail.
com

SOUTH-
EAST

LOGENIX LOGISTICS INDIA 
PVT LTD Vs M/S VERTICAL 
PLANET

SHUBHAM 
YADAV(P),

Shubham@kinlegal.i
n

Petition U/s. 34 Arbitration 
and Conciliation

ANT TRAVELS PRIVATE 
LIMITED Vs AXIS BANK 
LIMITTED

Sachin 
Kharb(P),

Deepankar Sharma Vs Arti 
Jaswal

DIKSHA 
GOSWAMI(P)
,

lawvalue@hotmail.co
m

EXECUTION 
(COMM)/522/2023

BANK OF BARODA Vs M/S  J P  
ELECTRICALS

NITESH 
KUMAR(P),

rajnishkjha@yahoo.c
om 

Ms Megamind Consultant Pvt 
Ltd Vs Ms Gstone Infra  Pvt Ltd

Roop Chand  
Tiwari(P),

rctiwariadv@gmail.co
m 

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MSA 
CONSTRUCTION PVT LTD

HIMANSHU 
GARG(P),

wemsa.cons@gmail.c
om 

Rigs Infrastructure Private 
Limited Vs Bcm Logistics 
Solutions

Kaushal 
Gautam(P),

officcofkaushalgauta
m@gmail.com

State Bank Of India Vs Repalle 
Surender And Anr

KAMLESH 
KUMAR 
SINGH(P),

BLUEVIEW PROPERTIES 
PRIVATE LIMITED Vs Mr 
Ramesh Kumar

HIMANSHU 
GARG(P),

sswaniassociates@gm
ail.com 
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33 NIL

34 East 12 CS COMM-74  430/2023 23-11-2023 8860538313 23/11/23

12 CS COMM-74  434/2023 25-11-2023 9810072679 23/11/23

12 CS COMM-74  435/2023 28-11-2023 AMBER JAIN 9999945297 24/11/23

12 CS COMM-74 432/2023 24-11-2023 8126622306 24/11/23

12 CS COMM-74 433/2023 30-11-2023 991017706 24/11/23

12 CS COMM-74 437/2023 30-11-2023 GAURAV 9953226302 30/11/23

35 East 101 CS COMM-74 9264/23 22-11-2023 9100781537 22/11/23

101 CS COMM-74 9279/23 24-11-2023 9873340929 22/11/23

101 CS COMM-74 9351/23 29-11-2023 RAJNI KANTA 9717305136 29/11/23

36 CS(COMM) 117/2023 01-11-2023 8130237770 31-10-2023

---do-- CS(COMM) 118/2023 01-11-2023 ANIL MISHRA 9810479826 21-10-2023

---do-- CS(COMM) 119/2023 04-11-2023 ICICI BANK LTD VS MUJAHID ALI 9213905829 04-11-2023

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

SH. SANJAY 
SHARMA-I

RAKESH BHATIA VS RAVI 
CHOUDHARY

SOURABH 
GROVER

gagankumarsinghal@
yahoo.com

RUAN LIFESCIENCES PVT. LTD. 
VS DJ LABORATORIES

RITWIK 
CHAWLA

office@ravichawla.co.
in

FEED AQUA ENGINEERING VS 
NOIDA CYBERPARK PVT. LTD.

AMAR SINGH VS DHARAMRAJ 
CONTRACTS INDIA PVT. LTD. 

ABHISHEK 
CHAUDHARY

abhishek.thakrayan@
gmail.com

BRITANNIA BIOLOGICAL LLP VS 
DJ LABORATORIES PVT. LTD.

RITWIK 
CHAWLA

office@ravichawla.co.
in

PUNJAB AND SIND BANK VS 
NADEEM FARUKI

prakash.gaurav01@g
mail.com

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

GOYAL PLAN WOOD PVT VS RIYA 
TRADING VS RIYA TRADING

PRALABH 
BHARGVA

pralabhbhargava05@
gmail.com

ISHU FASHION HUB VS MUNISH 
CHHOKER

MUNISH 
CHOKER

munishchokker1980
@gmail.com

RADHANI ENTERPRISES VS 
REETA BHAYANA

legalroot@gmail.com

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

201, New Building 
KKD

BANK OF BARODA VS M/S SHREE 
SHYAM INDUSTRIES

SHAILENDER 
SINGH SISIDIA

shailender.sisodia@g
mail.com

M/S SIMS MEDICARE VS 
MEDICYL PHARMA

mishranil2@gmail.co
m

KUMAR LAW 
FIRM

manish@klfindia.co
m
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36

---do-- CS(COMM) 120/2023 04-11-2023 9811898399 04-11-2023

---do-- CS(COMM) 121/2023 06-11-2023 9810047548 09-11-2023

---do-- CS(COMM) 122/2023 09-11-2023 9811008367 09-11-2023

---do-- EX(COMM) 123/2023 09-11-2023 9999738722 08-11-2023

---do-- EX(COMM) 124/2023 10-11-2023 9810047548 09-11-2023

---do-- MISC DJ 369/2023 16-11-2023 9999310742 06-11-2023

---do-- CS(COMM) 123/2023 18-11-2023 BANK OF BARODA VS SAJID M.D. JOSHI 9910568669 18-11-2023

---do-- CS(COMM) 124/2023 23-11-2023 UMESH JOSHI 9910568669 22-11-2023

---do-- CS(COMM) 125/2023 23-11-2023 UMED SINGH VS PANKAJ KUMR 9811107664 22-11-2023

---do-- CS(COMM) 126/2023 25-11-2023 9818369860 23-11-2023

37 CS (COMMERCIAL ) CS (COMM)/565/2023 02-11-2023 9999148880

CS (COMMERCIAL) CS (COMM)/566/2023 02-11-2023 9971165471

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

ICICI BANK LTD VS DAYA 
SHANKAR SHUKLA

KUMAR LAW 
FIRM

manish@klfindia.co
m

ASHOK NISCHALVsJITENDER 
SINGH

SATISHSHARM
A

adv.satishpandit@gm
ail.com

M/s Super ElectricalVsM/S 
ETAENGINEERING P. 
LTDTHROUGH ITSDIRECTOR

I S ChauhaN ischauhanadv01@gm
ail.com

ANIL ARORA PROP.ANIL 
TEXTILESVsM/S RAJU 
TRADINGCOMPANY 
THROUGHITS PROPRIETOR 
AJAYBEDI

himanshu 
chaudhary

hchoudhary895@gm
ail.com

MAHINDER 
KUMARGUPTAVsNASIRUDDINPR
OPRIETOR OF M/SNASIRUDDIN 
MILKAGENC

J P SHARMa ppsingh9355@gmail.
com

MANISH JAINVsM/S MATSYA 
FINCAPPVT. LTD. AND ORS.

ANUJKUMARG
ARG

anujkumargarg@gma
il.com

advumeshjoshi@gma
il.com

BABK OF BARODA VS SHYAMAL 
MANNA

advumeshjoshi@gma
il.com

VIKRAM 
BAWEJA

vbaweja21@gmail.co
m

NITIN RASTOGI VS ABHISHEK 
GIRI

KAMAL 
JINDAL 

kjindal2004@gmail.c
om

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara 301, New Court 
Building

MAHENDRA GOYAL Vs RSG 
SALES AND SERVICES PVT 
LTD

AJAY 
SHUKLA(P),

ajayankitassociates@
gmail.com

10/30/202
3

302, New Court 
Building

SUDHIR MISHRA Vs NIRMAL 
KUMAR PARAS MAL BOHRA 
AND  ANR

MANOJ 
MITTAL(P),

gupta.kapil1976@gm
ail.com

10/31/202
3
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37

CS (COMMERCIAL) CS (COMM)/570/2023 03-11-2023 9899689905 11/01/2023

CS/COMMERCIAL CS (COMM)/574/2023 04-11-2023 9868334630 03-11-2026

CS/COMMERCIAL CS (COMM)/573/2023 04-11-2023 9868281118

CS/COMMERCIAL CS (COMM)/577/2023 06-11-2023 9213905829

CS/COMMERCIAL CS (COMM)/576/2023 06-11-2023 9213905829

CS/COMMERCIAL CS (COMM)/591/2023 23-11-2023 9990182901

CS/COMMERCIAL CS (COMM)/593/2023 24-11-2023 9990182901

CS/COMMERCIAL OMP (COMM)/22/2023 30-11-2023 9891803682

38 ROOM NO- 57 COMMERCIAL CS (COMM)/581/2023 06-11-2023 8800449036 06-11-2023

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

303, New Court 
Building

UDAY SHANKAR Vs OM 
ROHILLA

AKSHAY 
GUPTA(P),

ashaygpt14@gmail.co
m

304, New Court 
Building

M/S IMPRESSIVE DATA 
SERVICE PVT LTD Vs UNION 
OF INDIA

SHIVANATH 
MAHANTA(P)
,

mahantashivnath@g
mail.com

305, New Court 
Building

PUNJAB NATIONAL BANK Vs 
M/S PINAKI ENTERPRISES

NEERAJ 
KUMAR 
BHAGAT(P),

neerajbhagatadvocate
@gmail.com

11/03/202
3

306, New Court 
Building

ICICI BANK LTD Vs PURNIMA 
SHARMA

KUMAR LAW 
FIRM(P),

manish@klfindia.co
m

11/04/202
3

307, New Court 
Building

ICICI BANK LTD Vs BHUPESH 
JAIN AND ANR

KUMAR LAW 
FIRM(P),

manish@klfindia.co
m

11/04/202
3

308, New Court 
Building

Bank Of India Vs Resha Vishwanath  
prasad  
Tiwari(P),

vptiwariadvocate@g
mail.com

11/23/202
3

309, New Court 
Building

Bank Of India Vs Tarun Kapoor Vishwanath  
prasad  
Tiwari(P),

vptiwariadvocate@g
mail.com

11/23/202
3

310, New Court 
Building

Govt Of Nct Of Delhi Vs Ravi 
Kant Joshi Security

ANKIT 
GUPTA(P),

vakilandkitgupta@g
mail.com

11/30/202
3

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Shahdara JAGDISH KUMAR ARORA Vs 
RAJENDRA KAUR

CHIRAG 
VOHRA(P),

chiragvohra.adv@gm
ail.com
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38

ROOM NO- 58 COMMERCIAL CS (COMM)/580/2023 06-11-2023 9811898399 06-11-2023

ROOM NO- 59 COMMERCIAL CS (COMM)/592/2023 23-11-2023 9811595800 23-11-2023

ROOM NO- 60 COMMERCIAL CS (COMM)/598/2023 25-11-2023 9213905829 25-11-2023

ROOM NO- 61 COMMERCIAL CS (COMM)/597/2023 25-11-2023 9818168427 25-11-2023

ROOM NO- 62 COMMERCIAL CS (COMM)/603/2023 29-11-2023 9650632532 29-11-2023

ROOM NO- 63 COMMERCIAL CS (COMM)/602/2023 29-11-2023 9899827106 29-11-2023

ROOM NO- 64 COMMERCIAL CS (COMM)/601/2023 29-11-2023 8285672608 29-11-2023

ROOM NO- 65 COMMERCIAL Execution (Comm)/195/2023 29-11-2023 9811215075 29-11-2023

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Shahdara

ICICI BANK LTD Vs KAVITA JAIN 
AND ANR

KUMAR LAW 
FIRM(P),

manaish@klfindia.co
m

Satnam Global Infraprojects Limited 
Vs Atma Ram Kishan Chand

Arpit Jain(P), arpitjain2099@gmail
.com

Idbi Bank Limited Vs Sahib Dhiman MANISH 
DEWAN(P),

manaish@klfindia.co
m

Bhandari Plants And Flowers 
Through Propietor Sh Mahipal 
Bhandari Singh Vs Mayasheel Retail 
India Limited

YOMESH 
SHARMA(P),

bhandariplants@gma
il.com

Gulshan Gupta Vs Kavita Dhingra Akash Gupta(P), vivekshokeen91@gm
ail.com

M/s Gagan Associate Vs Sachin 
Kumar

Vipin  
Chaudhary(P),

vkassociates2004@g
mail.com

Saraogi Super Sales Pvt Ltd Vs 
Mukesh Sethi

VARUN 
BEDI(P),

advocatevarunbedi@
gmail.com

K K Mittal Vs Aman Aggarwal Dinesh 
Kumar(P),

dineshadv1965@gmai
l.com
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38

ROOM NO- 66 COMMERCIAL Execution (Comm)/195/2023 09-11-2023 9999448797 09-11-2023 

ROOM NO- 67 COMMERCIAL 

39 COMMERCIAL CS (COMM)/586/2023 17-11-2023 17-11-2023

COMMERCIAL CS (COMM)/564/2023 01-11-2023 Nikita Jain(P), 01-11-2023

COMMERCIAL CS (COMM)/584/2023 07-11-2023 07-11-2023

COMMERCIAL CS (COMM)/587/2023 22-11-2023 8285672608 22-11-2023

COMMERCIAL CS (COMM)/588/2023 22-11-2023 8285672608 22-11-2023

COMMERCIAL CS (COMM)/589/2023 22-11-2023 8285672608 22-11-2023

COMMERCIAL Execution (Comm)/194/2023 20-11-2023 20-11-2023

COMMERCIAL CS (COMM)/569/2023 01-11-2023 01-11-2023

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Shahdara

GNR TRANSWYAS PVT LTD V/S 
RAJINDER SINGH & ANR

A.K. 
ASSOCIATS 

kushagrabansal@ass
ociates

SH. SURENDER S. 
RATHI

Shahdara 303, New Court 
Building

PRADEEP FASHION THROUGH 
ITS PROP SH SACHIN GUPTA Vs 
DEEPAK BANSAL

Bhanu 
Gupta(P),

ajayankitassociates@
gmail.com

304, New Court 
Building

MANNU JUNEJA PROP OF M/S 
KRISHNA ENTERPRISES Vs 
SUMIT ARORA PROP OF M/S 
ARORA KNITWEARS

gupta.kapil1976@gm
ail.com

305, New Court 
Building

MR PURAN JOSHIPROPRIETOR 
OF SJ CARGO MOVERS Vs 
DECCAN EDIBLES PRIVATE 
LIMITED

Aryan Arora(P), ashaygpt14@gmail.co
m

306, New Court 
Building

SARAOGI SUPER SALES PVT LTD 
Vs PAW AN KUMAR 
SULTANIAPROP MAA VAISHNO 
TRADING

Varun Bedi(P), advocatevarunbedi@
gmail.com 

307, New Court 
Building

SARAOGI SUPER SALES PVT LTD 
Vs ARBIND KUMAR AGRAWAL 
PROP NARSINGH BHANDAR

Varun Bedi(P), advocatevarunbedi@
gmail.com 

308, New Court 
Building

SARAOGI SUPER SALES PVT L TO 
Vs RANJEET KUMAR 
KESHRIPROP M/S GANPATI 
LADIES AND KIDS WEAR

Varun Bedi(P), advocatevarunbedi@
gmail.com 

309, New Court 
Building

SUBHASH CHAND GOEL Vs 
MUNICIPAL CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P),

310, New Court 
Building

M/S ARHANT TRADERS Vs RUBY 
CHAUDHARY

YASH KR 
RAJPUT(P),
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39

COMMERCIAL CS (COMM)/568/2023 02-11-2023 02-11-2023

COMMERCIAL CS (COMM)/567/2023 02-11-2023 02-11-2023

COMMERCIAL CS (COMM)/572/2023 04-11-2023 04-11-2023

COMMERCIAL CS (COMM)/583/2023 06-11-2023 RAJA JAIN(P), 06-11-2023

COMMERCIAL CS (COMM)/582/2023 06-11-2023 RIHANA KHAN Vs MOHD SALIM 06-11-2023

COMMERCIAL CS (COMM)/575/2023 06-11-2023 06-11-2023

COMMERCIAL CS (COMM)/590/2023 22-11-2023 22-11-2023

SH. SURENDER S. 
RATHI

Shahdara

311, New Court 
Building

GOLDSTONE INTERNATIONAL Vs 
SHREEJI POLYFAB PVT LTD AND 
ORS

vptiwariadvocate@g
mail.com

312, New Court 
Building

M/S CHANDRASEKHARA 
PHARMA PVT LTD Vs NIKHIL 
KUMAR

ASHISH 
UPPAL(P),

vptiwariadvocate@g
mail.com

313, New Court 
Building

M/S SURESH APPARELS Vs 
SIDDHANT KUMAR SADH

VIKAS 
BHATIA(P),

vakilandkitgupta@g
mail.com

314, New Court 
Building

RAHUL JAIN Vs FAIRY GIRL 
WESTERN OUTFITS

315, New Court 
Building

KARUNA 
GAHLAUT(P),

316, New Court 
Building

PUNJAB NATIONAL BANK Vs M/S 
TENTS EMPORIUM

NEERAJ 
KUMAR 
BHAGAT(P),

317, New Court 
Building

M/s VJ Cranes Private Limited Vs 
Padam Sharma Proprietor M/s 
Amigo Connect

Jaspreet 
Singh(P),
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39

COMMERCIAL CS (COMM)/594/2023 24-11-2023 24-11-2023

COMMERCIAL EX/313/2023 29-11-2023 29-11-2023

COMMERCIAL EX/312/2023 29-11-2023 29-11-2023

40 C No 304 Civil (Commercial) CS (COMM)/563/2023 01-11-2023 CANARA BANK Vs A M OVERSEAS 9910431437 01-11-2023

C No 304 Civil (Commercial) CS (COMM)/571/2023 04-11-2023 9810532043 04-11-2023

C No 304 Civil (Commercial) CS (COMM)/578/2023 06-11-2023 8860773975 06-11-2023

C No 304 Civil (Commercial) CS (COMM)/579/2023 06-11-2023 8851032508 - 06-11-2023

C No 304 Civil (Commercial) CS (COMM)/585/2023 17-11-2023 9953546358 17-11-2023

SH. SURENDER S. 
RATHI

Shahdara

318, New Court 
Building

Mohit Verma Vs M/s Sundaram 
Fainance Limited

Pradeep 
Kataria(P),

319, New Court 
Building

Rajeev Kumar Mittal Vs Mohd 
Rizwan Ahmed

Sidhant 
Dhingra(P),

320, New Court 
Building

Manju Joshi Vs Sachin Verma Or 
Bunty Verma

ARCHIT 
GUPTA(P),

SH. REETESH 
SINGH

Shahdara ARUN 
YADAV(P),

arunyadav803@gmailc.om

BRAHM PRAKASH AND ANR Vs 
SANDEEP JAIN

SATYA 
NARAYAN 
PADHI(P),

narayansatya69@yahoo.com

PUNJAB NATIONAL BANK Vs 
ROHIT VASISHTA  PROP RAHUL 
ENTERPRISES

AJAY KUMAR 
SHARMA(P),

ajaykumarsharma08@gmail.com

M/S PRESIDENT MENS WEAR Vs 
M/S NEW GARHA BHANDAR

NIDHI 
DUBEY(P),

PRADEEP FASHION THROUGH 
ITS AR SACHIN GUPTA Vs KRITI 
AGGARWAL

Bhanu 
Gupta(P),

guptabhanu19@gmail.com

mailto:arunyadav803@gmailc.om
mailto:narayansatya69@yahoo.com
mailto:ajaykumarsharma08@gmail.com
mailto:guptabhanu19@gmail.com
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40

C No 304 Civil (Commercial) CS (COMM)/595/2023 24-11-2023 9213905829 24-11-2023

C No 304 Civil (Commercial) CS (COMM)/596/2023 24-11-2023 9990182901 24-11-2023

C No 304 Civil (Commercial) CS (COMM)/599/2023 28-11-2023 M.K.DUA(P), 9911512311 28-11-2023

C No 304 Civil (Commercial) CS (COMM)/600/2023 29-11-2023 VIVEK JAIN(P), 9818719252 29-11-2023

C No 304 Civil (Commercial) EX/287/2023 02-11-2023 9811217875 02-11-2023

C No 304 Civil (Commercial) EX/297/2023 18-11-2023 9354608321 18-11-2023

SH. REETESH 
SINGH

Shahdara

IDBI BANK LTD Vs Kishore Lal MANISH 
DEWAN(P),

manish@klfindia.com

BANK OF INDIA Vs Babita Vishwanath  
prasad  
Tiwari(P),

vptiwariadvocate@gmail.com

Shri Ashwani Mahendru   Ashwani 
Kumar Mahendru Vs Kiran Garg

mkduaadvocate24@gmail.com

Nita Devi Srimal Vs Hari Prasad vivekbarmecha@gmail.com

M/S SHREE KAMADGIRI  
ENTERPRISES PVT LTD Vs HDFC 
BANK LTD AND ANR

DEEPAK 
VASHISHT(P),

vashishassociates99@gmail.com

Jogi Ram Garg Prop Saraswati Iron 
Traders Vs Javed Proprietor Anmol 
Baking System

HARISH 
KUMAR

harishkumartag@gmailcom

mailto:manish@klfindia.com
mailto:vptiwariadvocate@gmail.com
mailto:mkduaadvocate24@gmail.com
mailto:vivekbarmecha@gmail.com
mailto:vashishassociates99@gmail.com
mailto:harishkumartag@gmailcom
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40

C No 304 Civil (Commercial) MISC DJ/792/2023 03-11-2023 9811179209 03-11-2023

C No 304 Civil (Commercial) MISC DJ/789/2023 01-11-2023 9810274321 01-11-2023

C No 304 Civil (Commercial) EX/284/2023 01-11-2023 9811826000 01-11-2023

C No 304 Civil (Commercial) EX/292/2023 04-11-2023 9810147210 04-11-2023

C No 304 Civil (Commercial) EX/288/2023 03-11-2023 7503437630 03-11-2023

41 North-West 406 Civil (Commercial) CS(Comm.)/857/2023 22.11.2023 R.R. SAINI 9811089962 21.11.2023

406 Civil (Commercial) CS(Comm.)/861/2023 28.11.2023 CANARA BANK VS MONIKA 9360396555 NOT PROVIDED 24.11.2023

406 Civil (Commercial) CS(Comm.)/862/2023 29.11.2023 NEERU AJMANI VS VIKAS BATRA 9810897157 27.11.2023

406 Civil (Commercial) CS(Comm.)/863/2023 29.11.2023 8851086406 27.11.2023

406 Civil (Commercial) CS(Comm.)/864/2023 29.11.2023 9354776474 25.11.2023

42 SH.VINOD YADAV 316 Civil (Commercial) CS(Comm.)/844/2023 09.11.23 9711771000 08.11.23

SH. REETESH 
SINGH

Shahdara

M/S S K ENGINEERING WORKS Vs 
M/S NIPUN APPLIANCES

TARUN 
GARG(P),

rndubeyandassociates202@gmail.com

HINDUSTAN UNILEVER LIMITED 
Vs PAPPU GUPTA @ KALIA GUPTA

SANJEEV 
SINGH(P),

M/S KMB PAPERS PVT LTD Vs M/S 
MAAN SILK MILLS

RAJIV 
RAHEJA(P),

rrajive@gmail.com

M/S RPGEQUIPMENT PVT LTD Vs 
BHASKAR PANDEY (PROP)

AMIT 
SHERAWAT(P),

sherawat.amit@rediffmail.com

OASIS FILTERATION  PVT LTD 
AND ANR Vs M/S ORIENT CRAFT 
LTD AND ANR

AKASH 
KAUSHIK(P),

legalpawan@gmail.com

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

RUPESH KUMAR VS MANISH 
GUPTA

advrrsaini@gmail.co
m

ASHOK 
KUMAR

SUDHIR KR. 
SANEJA

saneja8k@rediffmail.
com

M/S APEX BUILDTECH LTD. VD 
VIVEK KAUSHAL

SAKSHI 
SANGAL

sakshiisangal@gmail.
com

M/S VANITA KALIA VS SANJEEV 
JAIN

PIYUSH 
LAKEHRA

office.piyushlakhera
@gmail.com

Sonu Garg Vs. Vimlabai Sohanlal 
Mehta

Rakesh Kr. rakesh.advocate18@g
mail.com

mailto:rndubeyandassociates202@gmail.com
mailto:rrajive@gmail.com
mailto:sherawat.amit@rediffmail.com
mailto:legalpawan@gmail.com
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42 SH.VINOD YADAV

316 Civil (Commercial) CS(Comm.)/848/2023 17.11.23 8586833547 16.11.23

316 Civil (Commercial) CS(Comm.)/849/2023 18.11.23 R.K Jain 9810061082 16.11.23

316 Civil (Commercial) CS(Comm.)/850/2023 21.11.23 9811547955 18.11.23

316 Civil (Commercial) CS(Comm.)/851/2023 21.11.23 9899858596 17.11.23

316 Civil (Commercial) CS(Comm.)/852/2023 21.11.23 9599701116 18.11.23

316 Civil (Commercial) CS(Comm.)/853/2023 22.11.23 9811267045 20.11.23

316 Civil (Commercial) CS(Comm.)/854/2023 22.11.23 9811267045 20.11.23

316 Civil (Commercial) CS(Comm.)/855/2023 22.11.23 9811267045 20.11.23

316 Civil (Commercial) CS(Comm.)/856/2023 22.11.23 9717521893 21.11.23

316 Civil (Commercial) CS(Comm.)/859/2023 24.11.23 8882684194 22.11.23

316 Civil (Commercial) CS(Comm.)/860/2023 28.11.23 9953660455 24.11.23

316 Civil (Commercial) CS(Comm.)/865/2023 29.11.23 8010909016 25.11.23

316 Civil (Commercial) CS(Comm.)/866/2023 29.11.23 9560396555 25.11.23

Ashok Kr. Vs. M/s Siddique 
Enterprises

Deepak Jindal deepakjindaladvocate
@gmail.com

Test Well Plastchem (P) Ltd. Vs. 
Indo Laminators (P) Ltd.

1117rkjain@gmail.co
m

Rajbir Singh Maan Vs. Raj Kathuria G.S Sharma gssassociates@yahoo.
com

Vijay Poddar Vs. Shashi Arora Utkersh Mathur utkarshmathur.lawye
r@gmail.com

Krishna Petrochem Vs. M/s K N  
Developers 

Vijay Yadav advyadavvijay@gmail
.com

Sanjeev Gupta Vs. JCT (P) Ltd. Neeraj Gupta info@juslawoffices.co
m

Sanjeev Gupta Vs. Sunil Gulati Neeraj Gupta info@juslawoffices.co
m

Sanjeev Gupta Vs. Mahender 
Chaurasiya

Neeraj Gupta info@juslawoffices.co
m

M/s Laxmi Foils Vs. (P) Ltd. Vs. M/s 
Kesara Syntex (P) Ltd.

Prateek jain PRATEEKJAIN.ADV
@GMAIL.COM

M/s Traveller India International Vs. 
M/s K.K Footwear

Karan Bhambri advnkbhambri@gmai
l.com

M/s Shree Ram Udyog Vs. M/s 
Paramount Button Store

Rahul Dev 
Sharma

RDSHARMA985@G
MAIL.COM

Tong-IL Moo-Do Federation Vs. 
Mohd. Arshad & Ors.

Parvesh Bansal rationale.ratio@gamil
.com

Canara Bank Vs. Amit Kr. Ashok Kr. KAKKAR@REDIFFM
AIL.COM
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42 SH.VINOD YADAV

316 Civil (Commercial) CS(Comm.)/867/2023 29.11.23 R.K Rout 9999132159 27.11.23

316 Civil (Commercial) CS(Comm.)/868/2023 29.11.23 9999306881 28.11.23

43 NORTH 307 Civil (Commercial) - - - - - -

307 Civil (Commercial) CS (COMM)/675/2023

307 Civil (Commercial) CS (COMM)/674/2023

307 Civil (Commercial) CS (COMM)/671/2023

307 Civil (Commercial) CS (COMM)/673/2023

SBI Vs. Vinod Kr. AKROUTADVOCATE
@GMAIL.COM

Puma Se Vs. Ashok Kr. Gautam Bhasin eludication.legal@out
look.com

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

M/S ADHOOK MEDIA PVT LTD Vs 
M/S BIGWIG MEDIA AND EVENTS 
PVT LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

RAKESH KUMAR GARG Vs 
PRASHANT GAHLOT

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

MAYUR BANSAL Vs NEERAJ 
AGGARWAL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

MAYUR BANSAL Vs BHURJI 
SUPER TECK INDUSTRIES LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

43 NORTH

307 Civil (Commercial) CS (COMM)/672/2023

307 Civil (Commercial) Execution (Comm)/377/2023

307 Civil (Commercial) OMP (I) (COMM)/124/2023

307 Civil (Commercial) OMP (I) (COMM)/120/2023

307 Civil (Commercial) OMP (I) (COMM)/121/2023

307 Civil (Commercial) OMP (I) (COMM)/122/2023

307 Civil (Commercial) OMP (I) (COMM)/123/2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

MAYUR BANSAL Vs SHREE 
KRISHNA POLYMER

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

M/S MANGLA FIRE SYSTEM Vs 
M/S SHIVGAYATRI 
CONSTRUCTION CO

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Cholamandalam General Insurance 
Co Ltd Vs M/s Mkcontractor Prop 
Mohit Kasana

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

chol Vs Naish Alam NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

M/s Cholamandalam  Investment  
And Finance  Company Ltd Vs M/s 
Om Earth Movers

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

cho Vs Naresh D NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Cholamandalam General Insurance 
Co Ltd Vs M/s Om Earth Movers

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

43 NORTH

307 Civil (Commercial) CS (COMM)/676/2023

307 Civil (Commercial) CS (COMM)/678/2023

307 Civil (Commercial) Execution (Comm)/378/2023

307 Civil (Commercial) CS (COMM)/677/2023

307 Civil (Commercial) CS (COMM)/682/2023

307 Civil (Commercial) CS (COMM)/681/2023

307 Civil (Commercial) CS (COMM)/683/2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Ankush Goel Vs Babukhan 
Nathukhan Pathan

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Vibhor Gupta Vs Anay Kumar 
Agarwal

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

ANIL PLASTIC Vs AAA 
POWERTECH AND ORS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

sbi bank Vs Yogesh Sharma NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Ankit Garg Vs Shiv Shakti Packmat 
Pvt Ltd

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Union Bank Of India Vs Ashok 
Kumar

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Union Bank Of India Vs Ram 
Chander Gupta

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

43 NORTH

307 Civil (Commercial) CS (COMM)/684/2023

307 Civil (Commercial) CS (COMM)/679/2023

307 Civil (Commercial) CS (COMM)/680/2023

307 Civil (Commercial) CS (COMM)/685/2023

307 Civil (Commercial) OMP (I) (COMM)/126/2023

307 Civil (Commercial) OMP (I) (COMM)/125/2023

307 Civil (Commercial) CS (COMM)/688/2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Union Bank Of India Vs Vinod Seth NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Dinesh Kumar Vs Sajjan Kumar 
Bansal

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Lalita Choudhary Vs Vinod Kumar 
Aggarwal

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Hargun Kaur Sole Propreitor M/s 
Imperial Fashion Vs M/s Ani 
Overseas

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Vn Credits Ltd Vs Rajesh Kumar NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

fine motors Vs Malkhan Singh NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

delhi sc st Vs Rajwati NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

43 NORTH

307 Civil (Commercial) CS (COMM)/687/2023

307 Civil (Commercial) CS (COMM)/686/2023

307 Civil (Commercial) CS (COMM)/689/2023

307 Civil (Commercial) CS (COMM)/691/2023

307 Civil (Commercial) CS (COMM)/692/2023

307 Civil (Commercial) CS (COMM)/690/2023

307 Civil (Commercial) Execution (Comm)/379/2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Aar Pee Apartments Pvt Ltd Vs 
Ashok Kumar Chadha

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Pawan Apartments Pvt Ltd Vs Ankur 
Gulati

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

delhi sc/st/obc Vs Lalit Kumar 
Saroya And Anr

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Gaurav Goel Vs mayasheel NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Gaurav Goel Vs nysaa NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Gaurav Goel Vs Rahul Kumar NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

M/S DULI CHAND NARAIN DASS 
Vs M/S AROMA SPICE 
INDUSTRIES

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

43 NORTH

307 Civil (Commercial) CS (COMM)/695/2023

307 Civil (Commercial) Execution (Comm)/383/2023

307 Civil (Commercial) Execution (Comm)/382/2023

307 Civil (Commercial) CS (COMM)/693/2023

307 Civil (Commercial) CS (COMM)/694/2023

307 Civil (Commercial)

307 Civil (Commercial) Execution (Comm)/381/2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Ankit Gupta Proprietor Naav 
Enterprises Vs SHELLZ INDIA 
PRIVATE LIMITED

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

AU SMALL FINANCE BANK LTD Vs 
Sarvesh

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

AU SMALL FINANCE BANK LTD Vs 
Sarvesh

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

M/s Bhawna Lamination Vs M/s 
New Metro Industries

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Neelam Tyagi Vs M/s Raagashree 
Impex Pvt Ltd

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution (Comm)/380/2023NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

M/s Gigantic Infotel P Ltd Vs M/s 
Tanisi It Services P Ltd

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Deepak Batra Vs M/s Tanisi It 
Services P Ltd And Ors

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

43 NORTH

307 Civil (Commercial) OMP (COMM)/36/2023

307 Civil (Commercial) CS (COMM)/697/2023

307 Civil (Commercial) CS (COMM)/696/2023

307 Civil (Commercial) CS (COMM)/700/2023

307 Civil (Commercial) CS (COMM)/699/2023

307 Civil (Commercial) Execution (Comm)/384/2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Abhay Singh Vs Cholamandlam 
Investment And Finance Co Ltd

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Bansal Bobbin Industries Vs 
Shivpriya Cables Pvt Ltd

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Yp Techonologies Pvt Ltd Vs M/s 
Amsfit Body King Pvt Ltd

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

rudra trading co Vs sweebon  India 
pvtltd

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Virender Kumar Vs Pawan Kumar NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

S  Manmohan Singh Kalra Vs 
Messors Cafe Crew Brew

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

43 NORTH

307 Civil (Commercial) CS (COMM)/698/2023

307 Civil (Commercial) CS (COMM)/701/2023

307 Civil (Commercial) CS (COMM)/706/2023

307 Civil (Commercial) CS (COMM)/705/2023

307 Civil (Commercial) CS (COMM)/704/2023

307 Civil (Commercial) CS (COMM)/702/2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Naresh Aggarwal Vs Bhalco 
Industries Private Limited And Ors

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Shellz India Pvt Ltd Vs Shri Nath 
Rotopack Pvt Ltd

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

M/s Pawan Apartments Private 
Limited Vs Krishna Rani Bhatla

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

B L I R Pvt Ltd Vs Naveen Yadav NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

detaing devils Vs Detailing Devils NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

M/S EVERSHINE ENTERPRISES Vs 
HDB Financial Services Pvt Ltd

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

43 NORTH

307 Civil (Commercial) CS (COMM)/703/2023

44 South-West 603 Commercial Suit CS COMM 524/2023 04/11/2023 9811867947 03/11/2023

603 Commercial Suit CS COMM 529/2023 10/11/2023 JYOTI VERMA 8588854019 08/11/2023

603 Commercial Suit CS COMM 534/2023 24/11/2023 9999626126 KESHAV.ADV1@GMAIL.COM18/11/2023

603 Commercial Suit CS COMM 535/2023 24/11/2023 9999626126 KESHAV.ADV1@GMAIL.COM18/11/2023

603 Commercial Suit CS COMM 536/2023 28/11/23 9891152939 22/11/23

603 Commercial Suit CS COMM 537/2023 28/11/23 R K SINGH 8285828057 r.ksingh2109@gmail.com22/11/23

603 Misc. Application MISC/DJ/ADJ 644/2023 22/11/23 9711404505 16/11/23

45 South-West 613 Commercial Suit CS (COMM)/ 533/ 2023 23-11-2023 9650682928 22-11-2023

613 Commercial Suit CS (COMM)/ 531 /2023 20-11-2023 9711900673 18-11-2023

613 Commercial Suit CS (COMM)/532/ 2023 20-11-2023 8750191518 18-11-2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Icici Bank Ltd Vs Madhav Kumar JhaNOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

THE NAINITAL BANK LTD VS M/S 
DUCAT PHARMACUTICALS

SH KARAN 
ANAND

adv.karananad@gmail.com

SUBIR BORKAR VS BHARTIYA 
EXPROTERS

jyotivermaadvocate@gmail.com

UNION BANK OF INDIA VS 
PIYUSH AGARWAL

KESHAV 
KUMAR

UNION BANK OF INDIA VS M/S 
ELECTRONIC INDIA 

KESHAV 
KUMAR

PAVILIAN CADCAM SOLUTION VS 
JAMMU DENTAL

DR MAJOR J C 
VSHISHT

majjagdish@gmail.com

M/S SHRIRAM FASHION VS M/S 
VBM FASHION

HDFC BANK LTD VS MUNISH 
SARIN

SHANKAR AND 
ASSOCIATES

office@shankar.associates

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02

M/s LUXOTTICA GROUP S.P.A Vs 
ASHOK KUMAR

Sh. Shravan 
Bansal

rishi@unitedandunite
d.com

Punjab National Bank Vs Pride 
Clothing Company

Sh. VED 
PRAKASH

advocateprakashved
@gmail.com

Punjab National Bank Vs Rajni 
Chauhan

Sh. Nitesh 
Sharma

tusharniteshadvocate
s@gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 South-West

613 Commercial Execution 02-11-2023 9711960029 01-11-2023

613 Commercial Execution Execution (Comm.)/517/2023 02-11-2023 9711960029 01-11-2023

613 Commercial Suit CS (COMM)/521/ 2023 02-11-2023 9971907991 31-10-2023

613 Commercial Suit CS (COMM)/522/ 2023 02-11-2023 9717259373 26-10-2023

613 Commercial Suit OMP (COMM.)/61/2023 01-11-2023 8750215993 11-10-2023

613 Commercial Execution 01-11-2023 9582865661 11-10-2023

613 Commercial Suit CS (COMM)/511/ 2023 01-11-2023 9711900673 30.10.2023

613 Commercial Suit CS (COMM)/512/ 2023 01-11-2023 ICICI BANK Vs MUKESH KUMAR 9213905829 02-10-2023

613 Commercial Execution 01-11-2023 9891465069 45162

613 Commercial Suit CS (COMM)/513/ 2023 01-11-2023 ICICI BANK Vs SAMIT BANERJI 9213905829 02-10-2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02

Execution (Comm.)/516/ 
2023

G.S. ENTERPRISE AND INFOTECH 
Vs PARAS DECORATORS AND 

ORS.

Sh. RAJ 
GAURAV

advocaterajgaurav@g
mail.com

G.S. ENTERPRISE AND INFOTECH 
Vs PARAS DECORATORS AND 

ORS.

Sh. RAJ 
GAURAV

advocaterajgaurav@g
mail.com

M/S PHOTOVATIKA Vs M/S 
LAMBA LUGGAGE AND ANOTHER

SH. DHEERAJ 
KUMAR 

AGGARWAL

aak.consultants01@g
mail.com

M/S FIRSTMOVE LOGISTIS PVT 
LTD Vs EX.SM JANAK SINGH AND 

ANR

Sh. MOHIT 
SHARMA

legumcuriae.official@
gmail.com

JYOTI R Vs M/S KOTAK 
MAHINDRA BANK LTD.

Sh. Amit Kumar 
Srivastava

adv.amitkumarsr@g
mail.com

Execution (Comm.)/511/ 
2023

CANARA BANK Vs M/S P R 
INFRATECH THROUGH ITS 

PROPRIETOR OF MR. PARVINDER 
KUMAR

Sh. SUMIT 
VIRMANI

CB19140@GMAIL.C
OM

PUNJAB NATIONAL BANK Vs 
NEETI SHUKLA AND ANOTHER

Sh. VED 
PRAKASH

advocateprakashved
@gmail.com

Sh.. MANISH 
KUMAR 
DEWAN

manish@klfindia.co
m

Execution (Comm.)/513/ 
2023

M/S SMFG INDIA CREDIT CO LTD
FORMERLY FULLERTON INDIA 

CREDIT CO LTD Vs S JOHNA 
JACKSON

Sh. AMULYA 
UPADHYAY

attorneygoswami333
3@gmail.com

Sh. MANISH 
KUMAR 
DEWAN

manish@klfindia.co
m
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45 South-West

613 Commercial Suit CS (COMM)/514/ 2023 01-11-2023 7827249904 02-10-2023

613 Commercial Execution 01-11-2023 9212562558 SONU15@IIFL.COM 21-10-2023

613 Commercial Suit CS (COMM)/515/ 2023 01-11-2023 7827249904 02-10-2023

613 Commercial Suit CS (COMM)/516/ 2023 01-11-2023 9953315170 16-09-2023

613 Commercial Suit CS (COMM)/517/ 2023 01-11-2023 ICICI BANK Vs SUJEET KUMAR 9911000126 45218

613 Commercial Suit CS (COMM)/527/ 2023 07-11-2023 Sh. Y.K. DUBEY 9891589898 06-11-2023

613 Commercial Execution 01-11-2023 9810098154 19-09-2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02

STATE BANK OF INDIA Vs RAJESH 
KUMAR

Sh.SUNIL 
SEHRAWAT

delhilawyers76@yaho
o.co.in

Execution (Comm.)/514/ 
2023

IIFL HOME FINANCE LTD Vs 
RAHUL MAMTANI

Sh. RAJEEV 
KUMAR 
RANJAN

STATE BANK OF INDIA Vs 
PUNDEV KUMAR THAKUR

Sh. SUNIL 
SEHRAWAT

delhilawyers76@yaho
o.co.in

M/S MUSKAN CONTAINER LINES 
PVT LTD Vs M/S INDIANO FERRO 

LIMITED

Sh. VARUN 
SIKKA

advmunishmahendra
@gmail.com

Sh. ALOK 
KUMAR

ALOK.ADV2001@G
MAIL.COM

M/S RNA WATERPROOFING PVT. 
LTD. Vs M/S FIBREFILL 

INTERIORS AND 
CONSTRUCTIONS (INDIA) PVT. 

LTD.

ykdubey@gmail.com
`

Execution (Comm.)/512/ 
2023

MAHINDRA AND MAHINDRA 
FINANCIAL SERVICE LTD AR 

PUNEET SINGH Vs UBR 
ENGINEERING WORKS 

BORROWER

Ms. SONALI 
KARWASRA

Karwasraandassociat
s @ gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration
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Name

Advocate Mobile 
Number

Date of e-
filing

46 South-West 614 Commercial Suit CS(Comm)/509/2023 01.11.2023 8077550245spchauhan2010@gmail.com27.10.2023

614 Commercial Suit CS(Comm)/510/2023 01.11.2023 9968253668 sanjeevkohli04@gmail.com30.10.2023

614 Commercial Suit CS(Comm)/518/2023 01.11.2023 8376821177 21.10.2023

614 Commercial Suit CS(Comm)/519/2023 02.11.2023 AK Rout 99991321159 01.11.2023

614 Commercial Suit CS(Comm)/520/2023 02.11.2023 8860242352 14.10.2023

614 Commercial Suit CS(Comm)/523/2023 02.11.2023 9540222267 02.11.2023

614 Execution Commercial Ex (Comm)/521/2023 08.11.2023 JP Gupta 9868597298 jpgupta11@gmail.com 08.11.2023

Total 901

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

Three Six Advertising VS Rao 
Edusolutions

Suraj Pal Singh 
Chauhan

Achin Narula Vs Bhavneet Walia Sanjeev Kohli

Indian Bank VS Chitranjan Singh Vivek Kumar legalitieslawfirm@gmail.com

SBI Vs Deepak Kumar akroutadvocate@gmail.com

M/s Impressions Services Vs Ms 
Divine Infracon 

Anupam Prkash anupam@kiaa.co.in

M/s Fire Engineering Tech  Vs Ms 
Maheshwari Mining 

Ravikant ravikantlaw@gmail.com

Pawan Kumar aggarwal Vs Diwakar 
Kaushik


	Form-1

